1829 Motion regarding

MOTION RE FOOD SITUATION-—
continued.

St YT AT (AR )
s Aamfg S, wH ST F
SraT-yey  F geafud gars & qfz
HIT T AT T EA § gH A1
FT T | ZHIR WA I qE g
TF O F7 W CF F F1,  F F
AT TR qUBIET ATFHRAT & AfFA
WS FT HAT AU TALT BILT
ST A%qT | W AT AT 39
weE & Frewr faq qead T g 9udt
3Qd U gwFR T AT A0ige o g7 gy
AT FE 7 FT %4 § AT @l |
Hfaqaaw g amar g ag Sfefae wor
2 =7 & fow foor & s g ag 1 Sfs-
faz 2 swwgdamasage Tl 2
f& av f5ord g 9348 934 %o
i faqeer faw @1 @ ARSI AT
FRA FT TR F T 9o, BY, ©o
%o faew fagr @ & I oo,
oy To fymemfaw@r 2 #faadt
U & HEAVIFAT FTAT 39 T9F
g STA AR QA 8L § 1AM
TAGAT F A F1 A AT, TG AL TR
AT 211 5o fweto famar a1 AT AT
TFEAT 21 gofawet o, TTASAT 4R
AT ;T Q¢ 7Y {7 ol Srag s
9l S0 AT Z | AT T JAH AT F
NG FRA AT T & TAW IAGT AT
2 M mrar g e g fr waaf
s #iv fafom am & et AR
THAT F Ao A F7 e # e
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F qTAATE AT FT AT F HI HTH-
o Fer sgaT g £ oo awy @ 93
FAFTE F A I AR AW
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wzg ® foar 2 i wars &7 Afgmew
680 RS—4.
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gy fafies a@ifger & & am
A #T AETSE W qAA T
oW aF %5 Afwww wgw feeg
F L ¢ AR A fem oy ?
o oy AT AETeE F % fael §
FaTq wogT foadte faw @@ 2 A
AT oA aEaw s w@r g e
7 X g fras feg ae amme 29
T A | WG FE TS g fFgH a
g AT EH 9T A1 W@ §, JO
fegeama ¥ AT so ST TIEW oq
weFfaar ¢ FEraw AW 9 4gwe
7 sy, W Rt ¥
FAT qTSH VTR AT Gaar #7 g 7
qH QT &, 4% 9" AT 97 A g O
T BT ATIA ATCH T 7 JT WAL qATE
EAC TP SR s | A -
AT 7S fad I g a= @t g AT A
g g A1 F avar 5 quar g foaew
HAGY &Y, €Y A9 AR . 6w
g3 g 2 aiv e gm A fama Famor
A 2 | #wrE F9 e fer fE
ZH RATYRT MH AT F A &
FLT  gAM TG & AT 92 5%
fer Fov W &, s afe sw waw
feara faurama a1 fed 3o v fogan
AFEH 21 @I g |

# oeit i Fa7 g0 s o & @
FCE R TT AT | 3 FEE R & AT
qreg wrw of | 7 99T s=1 fF F 9%
fedt & gwg 9v *ifE I urer A9 faer
@1 a1 | R 7 F a1e 37 W gwEt
O & A2 F 9 G 97 9
T GAT AT IR0 TqAT v We ot
fr gmRIT a9 27 F AR gIA @
T qF, I B A T AR I
gg ¥ § At afa aie 4 7 9 o
HIEHY G199 T | A HIET GATE, KT
o feriesrms WS e g
Ay &m farer 27 o
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[t ZEwrEe ar]
#g w5y & fr e e § s ot
#9gAT &, W TG AT 98 T9H WK
g FXEwAr fF ag 8 <TG g
T 7g weAEdt aT g | Efag i
AT ATRAT & 6 aracE 34 i qaer
So FOITX FAL AITH WTCH &, I 1 48
Y feawd & SAFT w9 FAW F A Ay
R AT FCE &1 FgA 1A A
FeramaT g fF gwrer soew ww wfas®
FEAT AT &, 78 WY FgT W fF @A
At AifeAe THaANE §, Za¥ 98 ¥ T,
¢ ZET ATy T wEAHT gar @ g
TEraw {7 Q853-%¢ ¥ vuw faer =
§ ¥eFgeT mad 9faF 3 ogan
A A 90 AT@IA  FA 93T gEI-
N qAT AT JV A AT I fF 3%
ATG =T NI EY GIT g A IEH
gATAT Mg § [T wAT AqmAr 7
9853 A ¥q Fr@ 2 T FAART F
AT, 7 T4 AW TF FS-HG Yo
IE@ITA FTIFT g A7 I F AT AD
Y§ W@ T W AT F | Tg
FTH 14 1T gAY & AT qF AT qHAL
fFfRcag st @7 2\ ¥ Har waigy
¥ Fgur i we wx  fip gur e fefeaw
ST g ITH A ASFII & | | ATTERY 9T
g fs o wfefem wge 5@ awa
F Ffe J& W Hgwg 7 aga favamm Ty
fear o A5 war & fF srodr g @Y
well F mifew Age 39F7 6 79 wefe-
feera a2 aga wfys fawarg adr a1
FIU @EEF F | B ATE A&l
¥ @At R, AT 9T E guw W
T, W9 ©. 7@ TAT X GAATH
& e 2o faeae &, W §
w9 9 "HET ¥ 3, 99§ AT
gifer #omt fFaar few 2 ol =g
femr avg uwfag @ m=r & )
ofay ara ¥ g9y ¥ wfzfrzaq ymsr
FAT QU W=t AT AF W@ fAw
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et | T wo WM R §
a9 | WS §qT §9 31 afqq 9%
afz s fggma @ fegwm o@
faarer 3w &1 Q&Y F a1 ST H guA ¥,
Aag sl aafaad Frawar |

SHrt N. PATRA (Orissa): Does the
hon, Member want that there should
be no compilation of statisties? Does
he consider that it is not necessary.

T

Surt DEOKINANDAN NARAYAN:
I have saiq that 1t must not be too
much relied upon. If you have under-
stood me, you would not have asked
me this question.

AHT F 72T AW & 89 9 |
AU & | AG @Y A gAY Fr
o grt, SR A | FAE ¥ A
qH AT FTET WA E,  HW WY
ATCAT, AZEA T o1 AT(gd | 9% &
ATTY FgAT g i ag #1§ g fad
}A AT T § 1gw AN
arAR 34t Arfed (& foamr @ & fadr
FH qTET A, AT AR W A7, 72g 9
dMTORET 2 A wav ¥, wey,
WA TS HEW A, FATHT F Y gAT
Tt CFYST § IR gATe FTEAiSEA
TG T, IT J1GT § S AU HgATAY
# ey € | 39 fee Y g
arfeaEt mas W ¥ afea ge
T TA w5 g e s g

ferdee &1 &% 12 ¥ 39 frady &t
HPAT A |

(1) Increasing supply to Indias,
two ships a day, payment in
rupees.

(2) Sending shipping and port ex-
perts for speedier remaval of
grains from ships.
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(3) American experts in pricing
of foodgrains to advise the
Government of India.

(4) Supply of fertilisers to the
extent of 4,33,000 tons in 19t4.

(5) Financing fertiliser plantg at
Trombay ang Visakapatnam,

(6) American expert for advising
us on large-scale aerial

spraying.

(7) Four American scientists for
developing dal production—
how to produce pulses.

(8) Nine American technicians for
soil ang water conservation.

(9) A team of American experts
for irrigation,

(10) American help to sel up seven
Agricultural Universities.

¥ g grd fmdy w0 gway st &
UTATTA | ZH ITFT G YR AT 2 79
ueg % fad | 9%g 99 § 39 Tdar 91
|AT g ArwE ¥ fowa garg |
7% {27 g qou favtian & o g @@
a1 fF ag 3w @@aa A FgE@r W
qgel AAI ¥ qvdd 3, ¥ AN F
TR H gad, g &, fegw F qre 7
9| E W R & q¢ F oY gg Tvdd
g | T anieenr faw omw
g @, fedw A A WAFT
FarR ¥ M, famem Fa T W gw
qwEE M F (Time bell rings.)

Mgr. CHAIRMAN: You have taken
fifteen minutes.

Suri DEOKINANDAN NARAYAN-
Sir, I have not even taken ten minutes,
ang yesterday I was given to under-
stand that I would be given at least
20 to 25 minutes,

Mr, CHAIRMAN: 1 would have
allowed you but some other Members
will lose their time. You should kncw
that.
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T TR QAW : TGS 1T AV
TEAT AT FEA g FHY W 3
“greerg ML S fRfae ofaw” | fergeaa
o vy AT Sfefae ofa § aer
T & 1§ FgAT ATE A FE W
T arar fr g Efefae afirg AT E 7
fwfae ofony wfa 7 € 5 awr
I g g awdr g, Efefae ofe
aw gafar g & Sfefer ofam o
AT % a9 #9 WY G @ ¢ oy &,
IR fRar SaT & 1 Fw R safay
frar smar & fr fea w1 wfus G
fer) & a@ @ wwq f| o T
UITHT IR T | A foer F 3¢
arg the e 2 o ¥ ey faw
@ ATH UFE FHM T dET g 2
TR IH FAG ¥ TG TFS T T
W FAEET & 1 AT Ry west 3uer
areT faar &, ot foer @, agl
F ITT TSB! § ) 937 & faww
yfaw Gar Fam F e fn FoER )
Y A< 3¢ uw Sfwfae ufvar &, v &t
9 # B8 F7 , fFE 9w wfew
dar o Fw & g AT,
TN,  FISEAC W dgq Ev
THT SIS FY WA, BT, W, T
Fve daT F@ § W IAY aga sAar
ga1 faaar & 1 w@fag Sfefae afr
1 9 U9 gveed ufigr § oAy
YEHATAT AT & a1 FvAtfa® Aare dar
g g f5 o W 71 feaw e
T 937 FL AR g9 T 1 OFamE
TET HAW AR AW H A 7% R
R ¥ g Awar § AT gz w0 aF
AT 3 | gafer T g aw g
f afs ot Jog m@ATE W AW A
TR gF 9718 Sfwfae gat s avaw
#1 faFraaT & @1 wrowt w19
FIHY EWT | ;T FT Arier 3w ey
gv < grit fE fama v ow faer i
"g PTd 937 31 w5 37 FAan,
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[+t Fa%Y 7aw AT ]
AT A @Y QU 99 a% | AqT
HIX 7 F7 #q7 T HIAT TG0 g AfDT
M T FE 97 g7 g @ I
£ | WY F AT Flee I AT AMED,
T ¥, g 7, faw ¥ I |
wifgd f& 3o 59 o & o=y o
fFar o gFar g A7 fFm A & Wl
AT FT AT FHAT ] HIT HT T
¥ & e TEA g AW

g 3@ ¥ ag T AR g
qqET VHgAAeT qEAT [T AR
Fifs tgadfes T=IF FF a9l ¥
T FITH 437 F A4 FT I W B,
et daT F A FT T R L,
H9 HT HT 3 @ & AT 79 @
7g w forar & fF 70 ST TgAifea
IRAT AW R | T F@ L AR A
gaEg g 5 wm wae dar wwe
FEAT w1 W HT T IR § 1 96
rgEfer adT FoHE W AR
gAgAT Tifgd | IgAfes 9w
o9 g AT A9AT S A9y fw
Tz Fe fear 9w 1 & g wg
|rzan g % fram &1 91 Je3d FY 19
2 39 TuW AT AT FAGT FT AT
TEHFAIGH TGN T (e FET
ZHT, TH3 ATY-A0 S FIT A 7 IH
437 gMT 8 9 TAHA F Y T
§a1 g aTelt TAHW T I TIET g
A Aq A1 A7 IARAET ATEW A
AT 2 7EY 1 T 1 AT af W w0
eATfeT AGT FAT ATET & AT F owy {
FGT, H BT F7 279 H@ TfF 39
EF FT A9 T 99T w7 7T qHF
I ART AT H0 F19 3T 437 AR HX TS
oA f W AW A 937 FA
Frelt #1 ®7 Gq7 fad a5 FAY 57 98¢
FEIT FAIE IAFT AAAT A ERT—
FT OF AZAAE 2 W@ ¥ fF F 2w
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U g3 § § 920 AT 9 fa7 I
qLE AET @i [Iw F 67 &7 B
F A | IR T Y I q@m
g 44 9 o7 989 AT | EF B
G ®r =g RN & AN AfuF dar |
frer oz F agse 7@ EX |

TS I F TF Y9 A7 98 F (5
TR ATT I T2T 18 & af SO
farg a5 sredt @ fir e fafiee aTeae
T T’ A5 79 a@ F T 9o-9Y
At A aR g1 Fap amaraarg 5
WX BT 490 @ F a0 BT T
A"y fafaeet #1 I TE 9
FAR W@ d1 9§ AT TFA, FifTArd
7 Agad F far T &1 F1 FIRAT
Z, f57 3UTAY &1 9% THe ¥ AT9T AEAr
&, ST AGF] AT FIT| S TF AT
qTE T 1T AGT FOT w18 A7 fafrey
DY I FY A=HT T&E F LY q@T
3T, F1E A7 oA fgET 9E FOEw
AT5aT & TEY w7 g | Tafaw AN
gear g % wfasy & oy oft w9 9
odEaaY fafare g1 IusT ¥—90 g
& fau T@r s arfs az wAT At
#1 H=\Y A § 991 6% | GF ATAT &
f& oo & g fafaeey 90 a9 g9
97 9 W | W g/ €T ¥ T J@d
& fF aur 9% BT 7 uiwaae fafwet
T Y & T HAT T g & | FEfAE
Faeade HX award fafaee W A=
AT AT & W g7 A7 frwmt &
FOATTEAUR AEY & amar &

(Tvme bell rings)

Two minutes please I will not take
more than two minutes.

Mgr. CHAIRMAN I am afraig yon
will take ffour minutes.

Surr DEOKINANDAN NARAYAN:
No, I will not take more than that. I
would finish.
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AT 90 WOy A wiher g fw
fafaeed & wuTgedT & o999 @ 9@
FT AT QT AT A | AP BT
wrgw fafaeey arT € ax 98 9|
Fex Wiy ¥ G &F wLEw 77 NG
fafree F1 99 gra ® w@Ar =fed
& ag S Sear g fr e ow
fafaeee & &1 & & FW F1 @y
Sy § ¢ afee A g g @ fw
St ot Wi fafreex §F guwr §
gears o B FT o7 fafree s
T Aifgd A 99 X & Ay A4
foewerd Tl ST Anfed |

srfad § F oW FO wrei A,
A1 fa<ret g« 7 8, Ffee &, swadt
g, oz & 5 97 sWar &1 1% forwa
gRT &, wEEa 99T g g Y § 99
AT HT AT AR AT GfefewwT 3o
T T ARy € 1 F Ao AR
femrr =gt § fF R wE A g
EA A WERTE A5G A OF aofew
wArT HX 59 faw SR @ WE
TEATH FCT HT A {597 | A g2
3a fam g€ Wik & w9 wrgat & ge
AEAT § 5 1T g3aT /1 F4A F SR
Far @ faem ? mdw avas wee ¥
woigl 1 UF faA § Yo W@ wwAT
wwgdl AT | R IF fawr gy 7 g
g Y A 1 Yo @ &YAT AT
2T | 3 feT gu wTE & 9 guaTa
FUE SHY FAERT H 3 FAG T &
A f 1§ I qeW 9w 1 fE
29 T #! ZEAIT FUF F Ivg 47 F1E
qifafesda a7 g1 ? 1 7@ | afew
# geq @1 9g Faenar Jrgar g 6 |
A § AU B AFT GG,
291 F) THET TGAT, THA TF 918 HAS
& 919 9 AL g AL T T T A
T T oW qar g | F w9 w3t §
7% §o =gaT § 1% 59 qeea & @wg
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F I AT & ST & g faeare v
FW § | ST T4 FEAT AEAT 8
5 3 59 avg FY [IETRE, GIIAT AT
F1 BT F )

Sto AgE fagey o (JavwRw) ¢
FEHRTT AT T FEAT § T 947 9977 2
fFagomdfiar d ey fFa e &
fasars 1 @ § |

»{T ITHARA qIOqOT T W9 F
7g T Wl g fFraag #Y arml ¥ wa
A TE W W A 7S nfyw d=v
g | $B A 6 g A § famd
A wfenT g Fay 3, d5Fv Ay
U FT T QAT § WL W A& T Arad
TNF, T AE ¥ A T g
WAT BT A aFAT |

Wto wE fagrdt s : T o
AT F AT T A G

= qawiees e § W
el ==t & Ay & srdeT e g
fr fegea@ &1 a7 ST ¥ Ay o
WA H fEAR AT I H A wew
TG FT Yo AT T 1 ¢F fav &
TFA 1 IAT J I AIE HgrreT
#1 fgard AT s &Y F3ST 5997 Fy
feaa R 1 W9 §2 €7 39 q0q &
qaT WY R W 99 fa g A
gs XY av g uAr wEEy ¥ qrq AT
A 3 A I SAR A wGF 7 757 4y
YA 97 F AgUENT F7 AT (77
AT ST qEIGAT H W G A,
Eﬂﬂﬁfﬂmﬁﬁﬂ'@'%‘arﬂ'{m
agt ARy & v 08 M3 # wraar forgr
s qar ArAr difafeE 3o A,
fear @ 1 HOET GEA FF oEET
AT FS &, ATH! FT AF A g &
T fo | STasr SwaT & siaT & qrr
HyT FFE @ W 399 3@ a7 %7
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[+t FasmmT AroEd]
a1 w9, 3@ a & fagae 7497,
qt S9d A AT F WA AFAH
AN Tg T AF |

st fafcaw femie wqr (v
NRW) : FAT ATAATY HEET FY NfAfCFT
S F IR H AW § 7w
FaT FL |

st At ;. gaAwr WEH E |

st Qo Yo FTRAAN(ITT §2) :
garafa o, fade e ¥ IO I8
ATy I T g R F oy %€ #
qaAfa® 9 SIMT RS § | oA
F@ER A 9% qOuF Ot gt §
" g AT 1Y § fF S Sway sta| fiv
TEEF A F IFET g T 9T Ay
T FTEF WL 99 a4 9 qGR &
g &t faint g9 aeAifd § g™
¥ o, U I T TAT FEAT BT
3 A T 9T g9 @HT 95 A7 7
W AW A 9war F gfq g7 W 39
Ry W % & WX 99 e
IIN Faedl & qET H § fawer @Y
AT §, S WET /T G AT F G
IH AT § 7R WEA S9 g6 FT
AHAAS® AT AGT F FFAT a1
AT F Y &1, F9aT F DT KT wfa-
0&F J4F & ¥ FW &1 g
faOT T 97w &

|ETIfT Y, I S@T M TE §
WY AT & 3% I EET qqrAT Ay §
& TmEa 437 A £ 1 WY W qH
ar g @ wf 1 w2 & 1 Ay
fadrdt =t it geae 3 afed ar
f& S T F T #1, AW &,
miagEs wam afeq aOF & wEe
REINIVLER R UL I G
YL AT q9T qIAT AT q¥ R4 A
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fer 7 saaeqT 3 fog g7 g% dar
A U

*ft Tt Aroaw < A -
AN | "

R
e § foge oW g% a7 fwar |

U WIAATE oEEw 9% 99 69 X
dar fear ?

5t Qo dte FIWAGT : qT AW HFe
aeFTT 7 dar fear 1 g feamam &
a7 oY freg T TT @ 9EH A€ A
At € § fF qes ¥ aud wAEr ¥
Hmaa Fau yde 1 1 Y fw
|1 feafd R TEE 98 W E | qaFR
FT qaT 97 q8E-53  fF q889-%R
FGEAT R 3o W@ TA FAR FA
437 gAY & | g ¥ A fawg q@ 41,
AT W @I & D 97 W)
ST 98 @ A GG FT IART FH
g ar | & Sy Jwgar g fF ey
3 AW a1 dFe F gEiwar ¥ a4
a9 @1 7 w99 §Uq gNT ¥ 9%
Fa@TL F1 fquamg 7€ g afeT wud
U A F FIO W F AF w7
Fgm, WAt ¥ 3fg gen, e fag
TH I WITT WY T@AT Ifed, IqH0
T 4t qg fear w7 § g
" A ¥ FgW fF 7 geT F ave
TS TEIT FX | 99 QI @ fag
A T QR FATET B WX GATAT AT
qq R & I @&F A fraar qg
a7 HIT 9 § HATHG § =1 T q9 FAC
ww § fodaT o g1 ! qT A 99
g g fv SN awT @ s 73
q, BiE | I I ¥, T efanfaeh
q w1 faur 91T 99 9w @ #T v
at f5r 98 T 7 W g A g
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 fr sefen @ w ae sery A
59 F qATET AT TG § ) AWAHT
ZAAT W HITET FT THTA FT F3T
ST @ & fF d oINS F g WY
g i 2w Y syt o ¥ o e 3
# gz S@ar wgar § fF 99 §F
FMEIL A ST FoT E g9 o
w% &ar g g I 7 W G g
A FATY T T T F g IEN
et ® WE I AR AR F qE@T
TET W &0 9T AN & I A qg
& 1 arsrdi Ay quEr ;I Agy T 7
fadslt sa Y g9 I A@T § w0
WE | T FAS AEESAT F WY
arardt § wt Ad wwr ?# qeer
Tz ¢ P g weT 4 At Wy ?
e

wF 9@ ¥ A A qeAT =mgar
¢ fr awaf #r daong W g ¥
TS A F A FFE F21 g A<
forad T T HEAT T AT
¥ g8 W@ A ANTETET {47 § 7
aft TI w, AT AY T A N
T gAY WA, F TA IT FT AR
TdY T TFY 4 5 daTg § g
& FEATESAT q TgT 7T GAT T
98 FR JIHF FAW ITRA F /W I
FATH FT ANEUET GF K TFIW A
quﬁ-q;ﬁw'[{a‘gj? aw fagm=
2 5 3 AT aRAT AT T A AF 0

T qqo Fo Tifea ¥ @y Afa
Y et HT TN N FFAT ] TR GF
A I I FT TEW W F A
F fawarg &1 907 @I I9H 1T
ag favarm &% g T, 3 fawaw W
qFET O W AW A 77 7 B qf
fr g & A3 ¥ gafd gAaAT
g% & A W T8 971 0T A HATT
FY FargrY I8 FT I JIITH 47T
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qg §Fe AHR F TAq At F
e dar gar g1 el @@ dEw
I o § fewar A qer @ F@n
FEFRK 7 TH qFC Ft TN TFC &
&7 & QT & | AT FHIR FAG & qI€T
Fg ® ¥ f& feex fafmo @ g
e o oA arfgd ) § I v
FfF F d faoet o=t & Aaml A
d5F W gAT T AT TE | @ qAE
ST #AT Y # G A8 5w
g 1§ A A At g9 F
AT #T A5F AW T AraRAEA
T gwer &7 97 forar fr ofdfeafy
i & @ g, ww fadey g F
Jami # d3%F gy "W faer
fafra w7 & fay o T du
g

aaiafs Ay, F@T wEE Gar we
T g9 TSEAAT F ATH 9% IF gHE
§ AU FFT BT &, THT A §Y T,
&f, FET 17 /1 I, T FFT 77 A7,
faelt ATHAT F FTT FP, I A
e ® md faw w1 @ @FT
afea it mafeE e aFR FY J9q
Afgat & Frow da1 B &, 99§ FTar
a0 F@ F A7 IF wifaget a0
¥ g Tavr "@leT &AM gEdA,
A T @ NFIT F g0 § 1 qUN
fadar <af & TR 739 B FIE
1 wfgd s AgRER 1 B a7
& A Tgareas a0 98 7§ 7 aw
fawe feay & 5 oew fgamens
2 A/ 7 TfzT | afer wifaw a9
F1 Wt gF o fr &) 9aT i’y
#, AT § IT A X gw g8 A 9@
AT FIAIAN aFY T I qatq
A AT AZ I |

A7 HIVAHAT 47 3T HY AT JAT

%gfﬁﬂrqaﬁrgzﬁ{@ﬁ {mm'al | @al T Feq &7 EE{W T Tﬂﬁfﬁ
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[» To dTo FTATHY]

dg 22 v § 1w Avhe a9 W R,
YR g7 w9 397 H A1 F 19 | AL
S w7 W@ 21 whfrEr #1 qg avag
A qed) TEd qFAT 1 TUfHT T A
FISAT 929G W TeQT HT §FAT § |
L qAEF FT TF Q41 AT T« 7 Ty
TFE AT\ T FA FET AL T
T v FIIAEE FIA A,
ST & ST W F ATET G FA A7
e g aT R agua v f& 7
A F 4T 8, T g Ff2H wmw )
1 FieaE § T A F g B ;A
T § 7 T T qA9 HI 75T 729
# wadifa A4 o7 ? & oAmar g
f& T &1 ag g57w FE@T A0
f& wr a7 g1 far s AR A
FT AR GET F7 {247 AU AT IHT
Y STy 7 33T g% 71X fow &
¥ A AArETS QAT ¥ qET &7 AgT
RYATTOT &9 § WE 7 93 o7, AfFa
W S anEr Fr s #tfeer
TEE

af 33 & fF o faame & =
fe gu wnfoer & 9 7w 72 2, =%
for g% o\ o T | FrET age
mefirer &1 19 & J7A9 FAT & 39
fod o ;e & o AW T W
gufesr § Az =mar @ zafas v o
21w o &1 safar o/ 78 ey
f& gu s & w@iw &= 98 %
FHRA | G A3 307 ALY 777 W06 R
ag faqrz =1 fagg 981 & 1 w97 gaT
T faea & a2y IW AW #, fagw w
A g7 AR, 3gAW @ 8, AR
w mrEr =gy a1 afey 5 s
T fawar fqes wor oW sw
I Tl @ g, =T 1 %2 g
g1 aw wufE § 9g |y 2, v
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T MY &) oEw orfeea ¥ wWaw
AXTATawm T AT IR oM
T &Y are 457 2 | A F AT Argat
gfF o W N oY AR FT IAGA
qaisT AT § AET QT aEd AT IW A
Sar &1 ya frera w1 3Ed wiafox
Fa7T FEFT § fF g9 T § 79 )
I WigHaT § faelt w71 9T 49 w@r
2 o fwx

‘Fuafs /g T Fufa g’
&7 WEHT T MY AET FIar 34
T3 gEdT Wil § fog @ gary Eavg
W war &1 Sf@ et | qevs
# 39 arq %7 Ao F F A fw
A av # 2w ;T 7 gfee § wrewfaoie
2N ST F " qEY ¥ AgAT Aigan
far o gaTeT Seg grAT =nfed fF ew awr
F oA &7 gfee @ greafase a9,
afea za oedt NIFAT T W FT W
fREY & AT JAAT TR T A AZ
o WY AATY AW & fa¥ gaqr amfrs
wFe §a7 F1, fom 91 wag @ A
T A -

TG TOHT ST AT IO &7
TEAWFAT 3 | F5T AT 2 {5 &6y #7
ZATY WY WaTqr { AT WEA % |
FA T AT FHAT J OF Tz qge9)
F AT 7 faay w=r @ 2 fr oFwre
wo W AFIT[ FAFERT WA GAT T
fase @t 21 7ardr =t ATr W T
A Lo WY WEAT AT § AT Frav 24
orrfre fawre & fag w==1 W
FdT T fAdar g ot et searEq
# fr o7 Frare &dT A Aty A
™ &) ey wwawr A7 37 faers
Wi g o7 fade g faen sfe &
fawre & g =t fevma 7 %7
AFI | WAT FAT AR IATE AW A
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W F1 fawrg 4y gem ) S AR W
¥ wiwg fa 7%  foa @ qar wwE
g f& =0 g 7 g s Av
qo FUF S HATH 43T F79 KT HIX &A
¢ FAT o ¥T@ T T SATRT HATH 431
ALY FTTHA | &0 AT 7 AATH T FHY
w|aE) A8 FHT F T ERIY 7

e faard ¥ o wew <@, IR
IRT AT F AL A8y W, g IAF
ar ¥ Y dxw W, 3 qEy A AW
R 7R g% F |t Ffawm 79 @1
LT RO R W R R A A
¥y @ I ATT qar AET g
& snAar =wmgar g v 7 faag &, 4
F Ak @R & @ 987 g% 4@ ge g
1 Tad fax W fain T= foea
57

OF WA @I ;g7 S faea-
R g?

st Qo @Yo THAAY . a7 THS fer
Afaw faoe &7 e fag mew
foraere 1 wrew #1 mwr sfaar
T wAT TTEd !

a9 T 9T 7% & i Ay A
q gl & Jeared &1 S anfyw 37
g S 9EeT AT # o1 9gelr A
¥ R.% 9 & gfws gfg gi §q@
gt ¥ a3 3fg 9 FT 2.y wfawm
gt mgen e ° ¢ waz
q¥ Y IS T AT TH B BET
SHEET X 3 9T §T &Y UG ¥ 9% Y
2 ) TIE A @R wE WOAT TR | AR
g FT RS a3 Wl | dF1 &
qrg wfas dar w@T &, a7 onfuw
76T AT QT AT E 1 frar #
g AT qay & H7 gy W 79T &
AAY I T@AT qeaT g | AwEar g€
& & oo wfq ¥ 49 v 79 9% % aweq
F 59 7
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Q99 A famid wse dar
frar &1 a8 &g 9Ef a1 Qi@w A
s AT AfE &\ AW ¥ AT 3
feart, g7 wesTdr & 76, I8 feami
& ¥ ¥ OF miafvEaar a5 7
gae 3 fagra a1« faar i adm
g T FY FH &1 AfAF Tqm3T
STg AAL GEFTLT AT KT ATA AT FT
gRA frarg & |9 # 97 9 dar v gy
fo Sodr 9 9 9T S g9
frwa gt &1 e fqwm #Y 33
qg g v IuET S S9R gE ¥
ST AT & a1 e & fawra &
9% T AT RMET, AT ALY G,
g F A glOF AG HIATGT G
mMATFRIT 39 9 B g (5 e &
gq T 1 frwrar g | foram foe &7
QAT FL 98 FEAT G & 97 faw v
AT FAT FEA 1 T FRF F AT
w-¥9T F fay fodr &7 FW T F7
g 1 W frarat & fra 48 § &g /sy
¥ & ag faer ¢ ¥ #7, I9 @Y
A fav-za off ag-ave 97 fa=
®T FW AL &7 g A H37  fF@qET
q g ATAT AGT AT AT AHAT & B T foer
FY YT FE | G qTagTi T § AT

Sarr CHANDRA SHEKHAR (Uttar
Pradesh): The cat s out of the bag.

Y Qo Fo FAAAY : . | | | Faw
AT FWMAT &Y JAEWF TE1 § I AT
Y ANT ¥ A & faq gghy sgaear
FIAT W TE | 9 WG FW W
qfrgu ¢ § 917 ww JwareA & fog
afegar # QO F|T I€ G b
aFA @ difaT an far § W 3E
it &1 o ggat ¥ wrg AT FET
=gy 1| faw wear & gfmgar N
gt g AgrgE & S wed n
az wfFar g &1 v = &fFE
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[+ To &Te AT TA]
| gl 9% UATE w9 far S anfen
f =T o7 ATy 9 0-9% It & Efer
¥ s § frell A 71w adr frar
STAMT) g€ 94 FeET qER &
gEey Y sewraan SoF faar g
¥z g wea g § ) Ay -
que #¢ faar, gwa e & FWA
AT fau, g% gy difan £ &F
mafer ar w3 A, 79 Rl § FEa
Tifze fe 3w water #7 9f9 9% 99
B ok ag e fuam sfus g
§2T FUT JaF HATT T Ivg S
Fr freny, T8 IHT W S g
X I TE & HA TFC H, T 7 4T
F 1 QU FT A

garafa S, 3w ¥ §& 9 § A
o G § fF @) F gA #6T
TR w9y g ¥ & &7 wfew
3% I 08 § ot f ag 9 w9 2
ff gLFR 91F HIK T grg ¥
AA, FC AT G AT FW@E
fe @R geF s |l AW g
¥ & wew g 5 aw fagr &
ST AEY 8, A€ SWAGT T AF F A H
amgar g fF axdre e # @[
7 < WY A7 39 3fee a4 g 74y
FY UF FERAT FT AT FAAT & IFHT
§ wqure FOATE AT AT AR A
T H1 98 AE & ¢ 5 ag afagm
¥ AFT @rEax aF g & faaw &
TCF &L U7 FaeqT 099 T H 7
¥ ag g & fog 7 &1 a@ I
a8 & fin gu® @ Hfsarsat Jay g
FAT T & I AT UIA & 77
cafey ST § 7 HAT IW A AT @A
F foa Sfag ve f1 g & 7 ¥
faqoor & fao axe F a d7 3 7
T g A G F I AL § ar 9
ag H1F GEFIAT G AR qF a1

[ RAJYA SABHA ]
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g T g0 AR A9 Zeq ¥ oA
#7 faa # gAY g, AfFT 7797 W
T AT T A9 g9 7 a9 Y
fardardr M A1 ga-gFe w1 AR
I ST | TR T AifwE A
A Y W /AT Wigr AR q@R
Ft frmdl F1 DrwEs e IF AT
qIR g Ffge, F9w faeet s
FT AL 30 HA FT o, Y qI9R F
ATHT GYHTC AedT F1 g4 § OF A% |
U WX GF & werd § qofq
FATH GraT—1g 39t =g 2t gren—
@ AT F 99 F, T9 T A |
TS ¥ | WY AEANRET G qE
faoiar F3 i g =99R R F g
¥ o7 SIra7 9rfee a1 & 99w § amgw
T8 A wfEw @R F g § S
T W § 9y ST FT 9T 99
AT &, FEIT F AT WETATC HqIAT &,
FEA ARG AT g I9Y g9 wig
T OqT wwd. F g T @AEA
Fifrra 2, wHg A @ TwEY iy
I arfaar & A ga g gfte e
g F AFA, THAY T THITHFIT
AR B AT 7 AT wiferw sqmare
oy g W o9F @ feafg w1 oo
%ﬁmmmwwﬁ
yrfad & @& |

# OF 1T FF FI WIS F I |
A & T 51 T § | JFE &7 4w
AT FT OY-[FEqT § AT S TG0
3T AT FFAT | T TN H 0F q1e
Fgl TS Y, SEW OF q149 FET AT
q7

‘The success of & price policy de-

pended upon a successful farm price
policy.”

ag "R Wizw qrfast’” & st
% FAE AL, U AA WERT I
fasfed #@ &1 U@ FT @ & WK
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TH IAET AT AT FTHAT FQ 2,
e famAaagamag e s oy
SEgAE! itz oA 7 OAT
AW wear =gy | & 3@y migw
ari% AEr FIAT IERIT AWET G
ot 3% faw wfearE &7 fawm g sram,
I FTT O fF 97997 217 AT
arde FT TZ ¢, FOEr Aifq ¥ osex
FIE T §, TE FIE AT g | ATHA
! F AqF 97 WHRAr § faar
F7AT Zrm o o fawfaa, fasmeie
NAIFTAT A A qBA § WAL AYGET
§ g agq =ArfEe, wIX {ow agd &
1 3TF T @O KT ATHA WY A7
=ifeq | o0 @Y ey a@ § SwHT AW
foram &t T &1 W@r &, WIS ITAEAT
I JEW T EAT GAER AT eHar
g vEar MY gafqu o AdsgETT
97 gAafqar F79 & HrEwEwar ¥

95 @ § ¢ fF g uw W
e ags st F7 A foar smar ¢
I G 4 Fg9  @HT 98 TAH
F@ET Jrar & & gw s Afaar &
gt A TG0 | 7 gear |gar § fF
wr feafy  agw sl gz W ae
T Fw 7 oFy Affoar 9w @i g
a1 Mifaar afFs gt § 7 Fifaar e
T g, ifeafaar & s Afqar
AL BT FEAT AT | A RS
fifgar ¥ qf@dT &9 a7 wEEFAT
ey & afww e afviesfaay s qams
difaar & of@ds s A arr F @
& A &1 W T AU Tt A9T F
gfd 937 &3 gu @ w9 Hfawr ¥
IR FW § TP T A G
& qor wtgar g v aen & gy
FETFA FT AT FF T FET 12
F1 saife faew gEws §, 3§
faq W e ®Y Y=EAT WU AT
=1feq AT g A &1 gfaaEr aE-
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THAH] &) TUT AR FT THT
wrfET 2w I MFAT 2, ATATATEY A
&, BT 9T AT F A1 WH! AT
AT FrEEET g AR I
T @A FOT AT IGHT FUAT IS
# fag gw o g1 43 3o £ 1 zAfag
AT 27 ¥ iy A sear
T JEIAF  HTAFAHT HT ITAT
FEF AGN AT gHAT | Ayats fawrg
F faq g7 oA FEAW FQ T BA
AT 9, I9NFT THAT F IR T
Hig® aq 3 A gomdr gfe & w3
swifas, wifgs =i fawtr Afan ¥
oft@dq #3, I G99 F1 @, AT
SI9AT FH F, AT AT Afaar F®Y
FiFs TGrIAET AT AW gH THAHE
97 F1g AT | afrfeafr ¥xa wfsa
ZY 7 & i o @ W g I
I T8 fa T, Sfaaq FiemT 98 A
TS At ag F & aIg7 7 aFAr @ fawd
fag gvFTe & A FF FIA ISAT
Iifen | g |

Surt D P KARMARKAR (Mysore):
Mr Chairman gt the outiset T would
litke to say a word of appreciation
about the literature that has been
supplied to us on the eve of this
debate and one of the good effects of
circulating these two brochures has
been that almost every speaker who
has spoken has not spoken on the
facts because the facts are quite clear.
And if at the time of every im-
portant debate the Government were
to circulate similar things, I think
we might have better debates than
sometimes we have

[TuE Vice-CHAIRMAN (Smrt M P.
BrARGAVA) 1n the Chair.]

Secondly, Sir, I should like to
put 1n a word of appreciation of the

efforts of the Minister for Food and
Agriculture During the short time
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{Shrm D P Karmarkar ] !
that he has been handling this diffi-
cult portfolio he has shown a rare
courage because, for any Food Mims-
ter, 1n the present context, it requires
a lot of courage to handle things,
and he has shown a rare compet-
ence also because, 1n the short range,
the problem was really about the diffi-
culties of States in short supply, and
with 1mports still coming, he has
been able to manage a rather very
difficult situation 1 a very compe-
tent manner Thirdly, I should also
like to say that I appreciate very
much his approach to the long-term
problems He has, obviously, fully
realised the importance of production
in this matter He has also realised
the great defect that has been therein
the working of our food distribution.
At the same tmme he has not thought
in terms of any revolutiopn—he has
not entertained the ambition of cover-
mg the whole of food distribution—
and J think hig 1dea of the foodgrains
organisation, the trading organisation,
15 a very good wdea, and 1if worked
out m full, to some extent, I think, 1t
will meet the difficulties 1n the situa-
tion Sir, 1n a sense debates lhike this,
In the present confext, also necessarily
mvolve a lhttle of retrospect I have
been looking through the figures 1n
these brochures, but knowing the
situation as a laynran, having had to
buy grains every day, every week, I
fail to really understand the posttion
I am not speaking of the past for a
retrospective condemnation but with a
view to emphasise the fact that this
subject requires ou: constant atten-
tion always Now we all of us know
that prices go down when the harvest
season 1s on, and the prices gradually
go up during the year But it was
something of a3 phenomenon  which
even a layman could obseive, which
experts certainly could not have mis-
sed, that during the last harvest sea-
son the prices were substantially
higher than during similar periods 1n
the earlier years That, I thought,

[ RAJYA SABHA ]

should have been the time when very

vigorous efforts. frantic efforts, should 1‘

have been made to see to 1it, to find !
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out what was wrong with the situa-

tton when 1{he foodgramns, their
prices, were substantially  higher,
m a sense signuficantly higher, I
might say, to affect the situation,

than during any previous harvest
season, and 1f some wvigour had
been shown then by way of rmports,
redistribution, ang things like that,
we might not perhaps have had to
face that difficulty in the situation as
we are bound to face today Then
again incidentally, I would like to say
that as soon as we mention the food
situation, the two cereals that stand
largely before our eyes are rice and
wheat because, for a large majority of
our countrymen their staple 1s rice or
wheat But I am afraild we have
falled to see that there 1s a sizeable
portion of our countrymen  whose
stable food 1s jowar In Rajputana,
1in Maharashtra, in Madhya Pradesh, 1n
Karnatak areas and 1n places else-
where nothing else will salisfy the
people as johar, and 1n our civilised
eyes jowar 1s a coarse grain When
wea have jowar rootr 1n our house and
we try to give 1t to our servant who
haitls from the North, he asks our
people Do men also eat jowar®' This
13 the opimion here and therefore
jowar 1s outside our consideration.
Just as much as rice 1s dear to my
hon friend, the Munister for Food and
Agriculture, to the same extent or to
a lhittle more extent Jowar 15 our
favourite food because of this also;
once, through a sort of curiosity,
when I referred to Dr Ankroyd’s book
on Nutrition for the nutritional content
of jowar, I found to my satisfaction
thrat as agamst wheat by atself,
without the addition of ghee jowar
contains a little more fat than wheat
and therefore, Sir, it 1s g little more
nutritious than wheat But in our
eyes 1t does not count for much, be-
cause the number of people consuming
jowar 1s very small but, ultimately,
—may be three, four crores, oo what-
ever 1t 1s—we have to take them into
consideration also All of us are
aware that much has been done for
the research i1n rice, also much re-
search 1in the case of wheat but very
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Irttle research in the case of jowqr
The other day it gave me a Iiftle
peychological comfory to know that the
Ford Foundation ot somc other body
hag earmarked some lakhs of rupees
for research in sorghum whirh 7}
think, 1s jowar, and 1l 1s something
Then again when we consider cereals,
we jJust do not so much consider the

other nutrients, ke pulses for
mstance A glance at the relcvant
section 1n thig brochure will show
that of the pulses Tur Thas

been rising m price during the last
two  years out of proportion to the
rise in prices of other cereals If,
say, the rise m prices of the
other cereals 1s X per cent, the rise
m Tur s 2X per cent In  other
words, today, Tur dal, which for the
vegetarian 1s the principal source of
protemn 1s a neglected thing, nobody
thinks about how to increase the
production of Tur excest the Mahg-
rashtra Government who, I under-
tiood the other day, was taking some
steps 1n the matter of Tur and Jowqy,
But then all these things have to be
taken imnto consideration 1 am men-
tioming this not because 1t 1s going to
give us a solution to the major pro-
blem, but particularly because 1t ;s
an important aspect concerning some
part of the population

Having said that, I should hike to
say that when we think in terms of
increase of production, we are face to
face with a difficult problem It 1s a]]
very easy for us to say “Give the
farmer modern i1mplements, give the
farmer credit, gwe the farmer 1mm-
proved -eeds” and things like that byt
ultimately there 13 onc hard reality
Ours 1s a very large country, second-
Iy ourg 15 a country of many Goy-
ernments, not one Had 1t been gn
authoritamnan Government a
unitary  Goverrment,  the pTo-
blems would have been sumpler,
thirdly, though food and agriculfure
has been given 3 sort of importance jn
the Central Government—it has been
gso always, even that Ministry 1s an
mmportant Ministry—in the States the
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Agriculture Mmistry ranks fourth of
fifth Naturally, the Chief Mimster 1s
the most 1mportant Second comes
the Home Minister—that 1s an old
tradition, then perhaps the Finance
Mmmster comes, round about there;
then the Industries Minister—uhic
most powerful people come to occupy
this post—then the Agriculture Minis-
ter comes may be fifth or sixth or
seventh or eighth 1n the order of pro-
rity By saying this I do not mean
to cast any reflection, but ultimately
the strength of any Minstry depends
upon the presiding Mimster—there
1s no doubt about that joint at all We
might have the ablest Secretariat—
1t 1s a great asset—but if the Minster
15 not as compet nt 35 he should be,
then naturally his incompetence 14
reflected 1n the Minmistry, and there-
fore 1t 15 that the highest importance
15 to be attached to this question 1n
the States, because 1t 15 1n the States
that ultimately our fate in food pro-
duction 1s being determmed Then we
‘think 1n rather loose terms i1n the
sense of improved implements and an
that It is true, during the last ten
years there has been, I think, a credit-
able 1increase in food production,
something which can do credit to the
country though not 35 much as we
have been wanting to ; 1t 1s very
obvious even to the layman that
whereas our population has increased,
during the last Census, by about 20
per cent or 25 per cent, our imports
have remained round about the same
three or four muillion tons, from 1949-
50 onwards till now, round about
three or four million tons, that is to
say, in terms of the population in-
crease the imports have not increased,
they are almost stationary, 1f we
wanted X tons per capita earhier, by
way of imports, we are today manag-
mg with the same old low imports,
in other words, in terms of the -
crease 1n  population our 1mports
should have been round about six or
seven mllion tons a year, which 15
not the case, only in times of difficulty
we 1mported five million tons, which
1s doubtless proof of the fart that we
have done wel] 1n production apart

Food Situation
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[Shr1 D. P Karmarkar |

from statistics We have got sta-
tistics which sometimes err and the
error 1s 1in the margin 10 to 20 per
cent Nobody can do 1t very accur-
ately, 1t all depends agamn on the wnil-
lage officers, how they show things,
but there 1s no doubt about thuis tact
that food production has increased ap-
preciably and the gap that we have to
fill 1s a small gap, 1t 1s not a big gap

and therefore 1t 1s that with , Lttle
more coaxing, with 4 little more en-
abling the farmer to grow more, ]
think we can cover this gap But
there is one thing This gap cannot
be covered by circularzs Whatever we
say, whatever we might think, the in-
erease in production has been due to
the economic 1ncentives which the far-
mer has been getting during the last
ten years, there 1s no doubt about that
Economic incentives are  necessary
But a little more than that 1s also
necessary We want something like
the fervour which we had at the time
of our freedom struggle and every
farmer should feel that this 15 his
cause, that he must do something
more Unless this 1s added 1 am
afraid things might run on as they
have been running and with greater
population and pressures these imports
of some 4 milhon tons will continue
for all ttme How to create that
fervour? It 1s a difficult problem It
eannot be done by means of brochures

1t cannot pe done by lectures By
flese means 1t cannot be done Some-
thing has to be done dynamically and
orgamisationally and the whole people
have to be enthused about this Thus
18 about the aspect of production Of
eourse there have been short shrifts
in countries like Russia and China
where food production was increased
by other methods by having com-
munes, by having jomnt cooperaive
farming and so on, but at the same
time they had to decimate a part of
their population That i1s not «ur me

thod Our methods are democratic and
this method along with 1ts advantages
has this disadvantage also, namely,
that 1n all our endeavours we have to
move the whole population with us,

[ RAJYA SABHA ]
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with their voluntary will Therefore
it 18 that our problem of production 1s
much more difficult than 1t would have
been had we been an authoritarian
country

After production comes the pro-
blem of distribution I think 1t has
done us more harm than good,
mvelghing in season and out of season
our own countrymen, branding them
all with the same brush Ultimately
all of us, whether in the Government
or in the Opposition, all of us in the
Congress and in other parties, we are
not all saints There are, doubtless,
some sinners also And ceitainly
among those 1in the merchantile
world all are not sinners Every-
body 1, not bad This inveighing
of our own people, whether in the
field of wndustry, commerce or busi-
ness, 1s bad for us, and 1t has done
us all more harm than good at the
moment, calling some muddlemen,
that all middlemen are bad and things
hike that Instead of that I think a
rational approach would be to pro-
ceed, ag the Food Ministry s pro-
ceeding, to have a plan for the future,
I shall take three more minutes and
then fimsh In having this plan I
should lLike to urge two considera-
tions One 1s this We all think m
terms of a sotialist society of a soci-
alist order I speak very diffidently
because I have to gpeak against the
whole outlook that hag been there
dominating our thinking since the
attainment of freedom We are work-
ing towards a socialist structure and
there 15 no doubt about it We should
try to have more and more industries
m the public sector So far so good
We should begin to pay special atten-
tion to social welfare also But I am
afraid we missed one thing We talk
about Russia and people who go to
Russia gnd see things there come and
say that everything 1s good there
But I think we have to borrow one
leaf from the Russian economy
Whereas at one end they had at the
top the big industrial developmdnts
petrol, iron and steel, cement and
everything else at the other end and
along side of 1t and smmultaneously
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and without a moment’s loss, at the
base of 1t all, the common man’s lot
was happy, m any case reasonably
comfortable Shoe may be selling at
Rs 90 3 pair 1n Russia Their economy

15 hke that But they repawr 1t and
wear 1t Food, housing and things
like that they have tried to make

common to all Here we have not
worried about 1t With due respect I
would like to say that in spite of our

great enthusiasm for a real socialist
eponomy, we have forgotten one
thing We are bwilding a socialist

structure and we should not foiget
what happeneq in England and Ame-
rica where the weavers suffered while
the mills prospered We should not
have the same thing here In Ame-
rica prosperity from the top percolat-
ed below We cannot have 1t like
that here In our country though
prosperity has to be there, at the same
time the base should be sure and
therefore, food should be available to
the poor man at the proper price
Naturally as time goes on and when
we spend more on food, he may have
ta pay a little higher price But he
should be able to get it at the proper
price And he should have pioper
housing If you look into these as-
pects, you have to enter 1ito this
question of distribution, ami this 15 a
good thing But a note of caution T
would like to sound It may not be
possible for the hon Mmnister to say
“Yes” just now, but T hope he will
try to appreciate what I say and 1t 15
this At the present moment we are
in a hurry to proceed in every cirec-
tion That is to say we want increased
national production At the same time
we want to see that the ground roots
of democracy go to the bottom. most
level to the willages to the Panchayat
and things like that When the his-
torv of Panchayati Ra) 15 written
some 30 yearg later we shal] have a
good and notable picture But during
the last ten years of panchavati deve-
lopment, we know what 1t has been
We know what we are We know our
people We know that at the present
moment these ten years are wyesrg of
racing everybody forward Spiritual
conceptions, moral conceptions, are m
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the background and everybody 1s
after material success If I have two
sons, one should be 5 top engineer
earning some Rs 3,000 a month aud
the other should be a top doctor earn-
g Rs 4,000 It doe, not strike me
that one of my sons should be devot-
ed to the nation, which used to be
the case 1n our generation I do not
contemplate a poor hife for my sor
and that 1s a good thing, but we
should keep this also in mund While
capable people maxe a success of 2
thing 1n an honest way the incom-
petent people resort to fraud and
things like that The Mmster of
Community Development and Coopera-
tion—] am sorry he 1s not here now
~—1mn one sober moment did confess
that out of 320000 cooperative socie-
t1eg about 160 000 were false or frau-
dulent Of the remawung 160 00G¢ how
Tiany are mcompetent he was not
good enough to say ap? if he had sad
it I don’t know what wodaid bhe the
number Therefore ny non friend 13
unconventional sometimes; and it 18
good It 1s good for him and good for
us all and good for the Government
to speak in terms of cooperation The
1dea 15 good that 1t should be treated
as a good business He should stick
to that and !f the cooperative society
15 good as a busmness, he should be
encouraged, not simply because 1t 1s a
cooperative society, but because 1t 15
a competent one Where there 15 an
incompetent society it should be cealt
with accordingly He should look
upon 1t strictly as a business proposi-
tion

Just ag I began I shall conclude I
say that of all the portfolwos at pre-
sent 1n the Government of India, Food
anq Agricclture portfolio 15 the most
difficult and 1 wish the hon Minister
every success

THE VICE-CHAIRMAN (SHR1
M P BHARGAVA) We have a number
of speakers yet to speak and so we
wil]l sit through the lunch hour

Prof B N Prasad

Pror B N PRASAD (Nominated)
Mr Vice-Chairman, the food situa-

tion i the country has become ex-
tremely crnitical and it has almost
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reached the stage to precipitate a
precarious ang serious crisis. The
food problem has become the burnng
topic at present. Wherever we go,
whether in the aeroplane or in the
railway train, whether in a social
gathering or any where else, the talk
is about food and thig talk occupies a
most prominent place. This means
that a very large number of our peo-
ple, almost the whole of our popula-
tion is affected by this burning pro-
blem of food. Surely, it is the people’s
birthright to get a square meal, what-
ever be the form of the government.
It is therefore quite easy to realise
the depth of the misery of the people
and their physical and mental agita-
tion when food becomes so scarce.

Such being the gravity of the situa-
tion, I must pay my tribute and ex-
press my appreciation of the gigantic
efforts that are being made by our
very energetic and dynamic Minister
of Food and Agriculture. He has been
devising all sorts of plans to control
the spiral of the rising food prices.
But even though we real in the
papers that prices are being con-
trolled and they will soon go down,
the next morning we find, Sir, that
the prices have shot up instead of
going down. In {oday’s morning
paper we find that the headlines are
like this “Wheat prices in Delhi shoot
up. Traderg seek excuseg and find one
more.” This is the type of news with
which we are met. Unfortunately the
odds seem to be against the present
Minister of Food and Agriculture, In
fact the situation may be depicted by
the familiar words—

‘¥ Fgar AT S At @ F

Public faith iy very much shaken
in the assurances and encoursging
pictures given by the Government. It
is all the mere so because ‘for some
reason or the other, the promises and
hopes of 3 better future in the mat-
ter of food given in the past on so
many occasiong have not malerialised.

The question naturally arises: How
is it so? What is the reason for such
a crisis developing so suddenly and
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abruptly? Is such a situation an un-
expected one. Hag there been follow-
ed or is being followed a satisfactory
and correct food policy? The answer
involves the careful consideration of
a number of factors and I shall trv to
briefly dwell upon them.

“

First of all, I must say that this
problem really should be taken up as
a national problem. Naturally there
might have been mistakes committed
in the past and hundredg of mistakes
might have been commitied before
the present condition was arrived at
but T think thig is not the time when
we should be quarrelling or fighting
here in the House as one party against
another. Let us at least for the time
being forget the past and let us all
put our heads together to finq out a
satisfactory solution. There have been
suggested a number of ways. Of
course, production, price and control
are among the main factors which
have been mentioned. It has been
suggested that there should be com-
plete or partial State trading. Wel],
so far as it goes, it seemg quite all
right, the plan may be good and cor-
rect but everything depends upon the
correct implementation of the policy.
Our diffleulty in this country has
been that we set up a large number
of plans which are quite nice on
paper but when we come to imple-
ment them we find that chey do not
bear the fruits expected of them. If
we go to the smaller places we find
the sorry state of affairs of the work-
ing of the TFair Price Shops. Of
course, the name 1s very good but one
can find many an unfair thing being
done in those Fair Price Shups, I am
to'd, Sir, of course, T must say laat I
do not bear personal witness to this
but I am told that the grains that are
supplied to these Fair Price Shops are
such that portions of geod grains are
taken away and the weight is made
up by adding dust, etc., with the re-
sult that when the people go there
they get disgusted so much so that, T
know personally, many peopie do not
prefer to buy grains from those Fair
Price Shops. They go to the private
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dealers and pay a high price for good
grains. 1 stated this only to emphasise
the point that even when State trad-
ing is brought into existence, one has
got to take proper precaution to see
that it works in a nice, correct and
useful manner. If we only have this
State trading on paper and if we co
not go into the details to see its work-
ing I am afraid it will not give us the
expected results.

Motion regarding

The hor Food Minister stated a
number of points concerning this mat-
ter. There was the question of the
levelling of prices. Naturally, when
he has set up a committee of experts
in economics, we should leave this
matter to that committee because they
being experts are expected to go into
greater detail about the matter and
when their report comes before us
let us hope that they will prove use-
ful for dealing with the problem at
hand. T should say that when the
levelling of the price is decided upon
naturally one would be taking into
account all types of factors but the
important point is that the price of
foodgrains should be stabilised at a
level commensurate with the pay and
salary allowed by government and
non-governmental agencies to their
employees. In view of the high price
of the many other associated articles
it food prices are to be fixed at a high
level T am afraid this will not be very
helpful to the public at large. There-
fore, great care should be taken when
the price level is fixed.

There are two types of problems
before us, one of which is that todsy
we find that prices are soaring high
and it is becoming increasingly diffi-
cult for the public to buy foodstufls.
This means that we have got to devise
ways and means by which the avail-
ability of cereals may be jncreased.
This by itself involves several factors,
and the most important individual
factor naturally is rise in production.
One has got to devise means whereby
there may be improvement in the

680 RS—5.
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raising of crops. A number of speakers
have spoken on this and I need not go
into elaborate details but various fac-
tors like seeds, fertilisers, irrigation,
agricultural implements, crop diseases,
labour and other connected things
have got to be taken into considera-
tion. As far as seeds are concerned,
there have been complaints that very
often seeds of the right type do not
become available to the farmers in
general. Fertilisers, we have very
often been reading, are very much in
short supply. Somehow, the agencies
that are set up by those in authority to
do so do not come into practical work-
ing within a reasonably short period
of time. Reference was made by one
previous speaker regarding the big
fertiliser factory to be erected at
Trombay near Bombay. I myself have
seen, during the last two or three
years, buildings coming up, quarters
being erected and so on, but so far as
the actual working of the factory is
concerned, we do not know when it
will come into existence. Now, the
condition of the country being such, is
it really right that this organisation
should proceed in such a leisurely
manner? Government was gquite aware
of the fact that we are running short
of foodgrains and fertilisers are re-
quired urgently. Could they not ex-
pedite the matter? Of course, if the
question were to be asked, they will
give reasons and sometimes it may be
difficult for us to contradict the rea-
sons but we have got to see whether
the thing is actually done or not or
only the reasons are given how-
ever elaborate they may be.
Regarding crop diseases they have
set up plant protection offices. T know
from personal experience of some of
the plant protection offices that al-
though on paper they are filling in
the routine matter, reports. ete, in
actual practice we have not been find-
ing satisfactorv co-operation from

these  Departments, (Time Dbell
rings.) Sir, T mav be allowed some
more time. T have got a number of
points. Previous speakers have taken

40 and 45 minutes each and I do not
speak very often.
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Tae VICE-CHAIRMAN (Surr M. P.
BraRGavA): Everybody has to be
accommodated. There are over forty
speakers. T want you to try to finish
as soon as possible.

Pror. B. N. PRASAD: Some people
have been given 40 or 45 minutes.

Tue VICE-CHAIRMAN (Ssrr M. P.
Brareava): That is according to the
party arrangements You need not
go into all that. You please try to
wind up.

Pror. B. N. PRASAD: Allow me to
just state some of the points at least.

Tue VICE-CHAIRMAN (SHr1 M, P.
Buarcava): I won’t be able to give
you more than five or six minutes.
That is why I am telling you to finish
as early as possible.

Pror. B. N. PRASAD: Well, Sir, as
I said, the primary factor is the im-
provement in the production of cerealg
but the improvement in the produc-
tion of cereals by itself cannot solve
our problem. It is 5 positive source
but then you have got a number of
negative sources to dispose of regard-
ing the cereals that you produce.
Such a one is the storage business.
The storage system in our country
is not scientific. As a matter of fact
there 1s a huge amount of loss on ac-
count of the faulty system of storage.
If on the one hand we want to raise
production, we must on the other
hand also see that our storage system
is of the right type. No doubt a
beginning has been made through the
Indo-U.S Agreement No. 31 of 1963
concerning projects for modern storage
of foodgrains, but its tangible results
are so far very insignificant. There-
fore T should like to emphasise that
due attention must be given to this
storage business.

Then there is the question of pro-
tection against loss due to insects,

[ RAJYA SABHA ]

Food Situation 1864

rodents, pests, etc., which is very
heavy. As a matter of fact if statisti-
cal results were to be relied on there
iy a feeling 1n certain quarters that
the annual rise that might be effected
in the production of cereals may be
even less than the amount of annual
loss due to these insects, rodents,
pests, etc. and due to the careless
way in which foodgrains are stored
in the country. So if we are giving
so much emphasis on the one hand
for raising production we must give
equal emphasis to preserving those
things from being lost due io such
factors.

Another step that is necessary is
about the safety and efficiency in
transport. Many a trouble has arisen
on account of inefficiency, delay and
loss in transport. Sir, I am in 3 hurry
and I am only touching on the points;
I am not elaborating them.

These are anyway temporary mea-
sures for improving the situation.
Even if we take these the time for
harvesting is still very far. The wheat
harvest, as you know, comes round-
about April. All this that we are
doing is to cover the intervening
period but the Ministry of Food and
Agriculture must also draw up a
policy which may be satisfactory in
the long run. The Ministry of Food,
I may say. is not only 5 Ministry of
Poodgrains but it is the Ministry of
Food. And food does not consist only
of grains Food involves many other
things which go to satisfy the hunger
and keep the human body supplied
with the requisite energy. Therefore
it is necessary that we should con-
sider the other items of food which
might help us in preserving or lower-
ing the requirement of cereals. The
recommendation of the Indian Council

of Medical Research regarding
cereal requirements per person
ver dav in our country 1is four
hundred grammes, but the average

consumption comes to 470 grammes
ver person per day. As against this
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cereal consumption in advanced
countries is only 328 grammes per
person per day. Still the average
Indian gets only 2100 calories per day
as against 2700 calories of minimum
requirement. All this shows that
there is absolute necessity for supple-
menting cereal food by other items of
food. i

ot

Now, next in order would come
fruits and vegetables. In our country
there is enough production of fruits
and vegetables but on account of
various difficulties including trans-
port, processing, preservation, etc. the
fruits do not reach the consumers in
time, As a matter of fact the esti-
mate is that due to these faulty
arrangements only 40 per cent of the
fruits that are produced in this
country actually reach the consu-
mers. Therefore arrangements must
be made to tackle this situation. There
must be refrigerated system of trans-
port, etc. so that distribution of
fruits and vegetables may be improv-
ed.

Then we know that a very large
section of the Indian population con-
sumes fish. From the medical point
of view fish is said to be a very use-
ful item of food. Now a surprising
thing that I would put before the
House is that we in India have got a
coastline of about 3,000 miles, 17,000
miles of rivers and canals and a consi-
derable area under tanks and ponds.
Yet our annual catch of fish amounts
only to 1,4 million tons compared to
12 million tons in the small courtry
of Japan. India can easily become
one of the largest fishing nations of
the world if this industry could be
organised properly and it will great-
Iy make up the deficiency of cereals.
The price differential between the
amount received by the fishermen
and that paid by the consumers in the
interior is generally as much as 300
per cent. If this be the state of
affairs, it means that a proper regu-
lation of this supplementary item of
food should be made.

[ 17 SEP. 1964 ]

Food Situation 1866

I might just say a word abour
pouliry. Poultry is the best source
of high grade protein, Although

some stimulus has been given to
poultry by the Government, still it
is far below the requirements. If you
take the statistics you will find that
even now there is an average of only
eight eggs per person per Yyear in
our country. If we take the number
of birds into consideration then we
find that there is one bird for four
persons in this country whereas in
Denmark there are seven birds per
person. My idea of giving these
figures is only to lay emphasis on the
necessity for improving poultry deve-
lopment in the country. «--

Surr K. S. CHAVDA (Gujarat):
The majority are vegetarians in India.

Pror. B. N. PRASAD: That is
questionable; I do not want to enter
into a discussion of this type as to
whether the majority is vegetarian or
not. Even vegetarians take eggs.

Tue VICE-CHAIRMAN (Surr M. P.
BrarGAavAa): Professor, please try
to finish.

Pror. B. N. PRASAD: 1 am coming
to the last point. Therefore I would
request the Minister of Food to consi-
der the problem of food from the
various points of view. On the one
hand we may raise the production of
griins; on the other hand it is equally
necessary that we should set up a
food industry and I want to lay spe-
cial emphasis on this point. I want
to say that due to the lack of a pro-
per type of food industry in our
country we are incurring a lot of
waste. To give an example, after de-
husking the percentage of head rice
that we get in our country comes to
about 58 per cent only compared to
about 72 per cent. in other countries.
If we had a proper type of arrange-
ment in this respect, we can easily
raise the amount of available cereals
even in this way.
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Then. Sir, the bran that we get
can give us a good amount of edible
oil. It can give us food.

Motion regarding

Then, another {ype of thing to
which we have got to give attention
is milk products. Now, the milk
industry in our country is in a deplor-
able condition. Perhaps we have
got the largest number of cattle in
the whole world, but our yield of
milk is comparatively very small. It
is said that to equal the milk that is
produced by one cow in the United
States we require seventeen cows in
this country. Then, there is another
problem connected with this milk.

Tue VICE-CHAIRMAN (Surr M, P.
BHARGAVA): I am afraid I will have
to stop you now. You have taken
thirty minutes.

Pror. B. N, PRASAD: Two minutes
more. Special attention should be
given to breeding the right type of
cattle. As a matter of fact, we have
got a number of cattle which cccupy
-0 much of area without giving the
proportionate yield, As a matter of
fact, if I may say so, there may be
a selective type of birth control, even
among these cattle. Then, Sir, I
was just emphasising on the food in-
dustry and I will make

Tue VICE-CHAIRMAN (Suri M, P.
BHARGAVA): You may emphasise it
at some other time. I am afraid you
are taking away the time of other
speakers.

Pror. B. N, PRASAD: Half a
minute, Sir. Lastly, I would suggest
that, in view of the importance of
setting up a food industry, the Minis-
try, instead of being designated as
the Ministry of Food and Agriculture,
should be called “the Ministry of
Food, Agriculture and Food Industry.”
Then only it will be possible for us
to get from all possible sources
edible things which will go towards
diminishing the actual amount of
cereals, And that will solve the
problem of the country. Otherwise,
1 am afraid that, with all the r0sy
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pictures that are being given, it is
only hoping against hope. 1, there-
fore, strongly recommend that a
food industry should be set up.

Thank you.

FATC AfFaT aeang a2 (-
TT) : FEE ATHA g, A T
ge & W & AR fow awg @
qZret AT FHY 3W WL § ATHT @Y
& d97 gAT TaE g F 919 g€ AW
# w4t 7 guT o1 | ¥E e § A
smaT % SIgt AT W 99T § agt WY
FEF MAQ g J@T & | w6 FAT AT
@ g fF gar ey R & g
¥Ry g fooe gg g & WY &

TR F FAR #A qaT, B3 fafqeex
q¥ A A FE AT i & 1 sTgEy
gastt, giferard), gRda, geue faug
I AW hEA FT IH T ANA FA
F qaF F FTO A7 A F favag
T & fo A% RTAEAT ATIY T AT |
FgI gAY T § @, qE gW A
araqT el 1 AN 98T FE TS0
fram & AR awfas oA #3931 &
Z9FT Tiged, TAT HIX TH9F AfaFay
AT AT X T & | AT ar fa3wm o
TR & fa¥ oS 9T 7 qGNr e
AU qEG g AfFA aIEr ar W
A9 # G F9 g arey | fem
F #gT WO9T 9991 =gy & o
F AT & A oy s §, = Awmr
g 7 IOF B W Q@ A ¥ A
9 FT AT TFA |

g€ 93 WIH UF I G WA aw
g awg ST IHI 9 &Y AT F AR
Hied wIH SR W a9 FT & fET
JuHhr Gargw a1 @, femmw feare
fimer ¢ sarn =@ifEd & fre 9w
#1 yHW ® feaer wfemzar frg
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THR T IR & F TI9T F@dr
g fao & g9 &1 9w fFam & qus
¥ AT Wt 98 Iq JTE F@9T |

frge & Rk = & owT
AT AT AT | ARSI qgd
T qgd & T A8 g A | qTEEY
F GEWE T AR ATEET  AAIE
HH F qIET @Y JHE 9T FF &7
Y AT qZT AG ®AA §E | AT W
T FEUE & RO gEYy 9 ar
T TEE AW A, BT B I Fwe
FAT AT =T, fEEAT aE T T,
frqaT ok few g+ #1 @ AT
™ | AR AT e qgdd #
™Y ¥ gy & 5 gt &Y q& #-
wmoifesg qEmEEr F«t & fad aw
Ty g A FE 9rw F o fooedr qF
oy & Taar & 4 g v farwi
¥ oot a8t ¥ I AT W R qave-
Yo ¥ wa & gl oY a9 faoet & gAR
Tgr FAT AT AT | qF HA  FJT
war a1 fF faedt & Fa7 & A gw
afpr Y 9 o9 & F JTEH A
QI | FF T T § §T AT FTAI &
g, g w0 feumr =emeT ggar & WK
T T@ ¥ Fe qUET AR fF wHRE
F wifge g% T q& | THF F foai
# FF F U FT FTH IET & HT GWAAT
LECIE

fFam &1 guy 9X &% TW A
g " wieagax fomar =gy,
AET &, FAA FT g e =l
gs6 o fae Trfgd =TS9 &1
gz & dF T faem w1 wQwT
qeaT ATEY | WA TFERS T &
fa¥ 3w T A AT T T
F1 faar s | %R 98 R e fFar
I | TH YR &I AN GFA A
feErr & @I & AT g WIW
TgaT A3NqET GIAT AT |
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T I AT gR HANA At A
g fF 9o mw # feam &1 e
F QT W A faem i e §
qT AR Y T[T @ F A TE e
a1 WX Fraet S & g gg o
e a1q ar 98 ¢ 5 @ wfai gk
TRY F qeq Awfaw §1 Fveew oyl
Fr Srr g A saR s fava faa
ST 8 SHF FIX WA AGY gWT |
ferar g g#% & a1 § 9Ty AT
g a1 gaT |

ot 39 & 98 &7 wAr wea
¥ Fardt § | wew w_w A/ e
FT GGE TR TF qIS M FAT § 9
YW &7 fo6 787 ¥ F9 99, a7 o0
T wwaT & | @yl a1 g favig g
a1 fF FE I9 T SO T gFaT §
I JUH THET Al g1 aadr | gdy
TR & AR g AT qFAs & @Y
g | T ¥ o) g wfaw oy
937 FEAT TRA § q AT FHI(E-
JeT gAS gAT AMEY | gl uEl
AT W OFR A ¥ JHET A8 H
& FAM FT HH 99 W1 § Al
Ig FH T IE A T I€0 & Wit
A F T F A FT ATHAT Q¥
¥ I ET 8T HC G647 & | 99
F1 favig 7 gar & 1 oo faenw
T g SaM IEF HERS AIEd
ged & | fram &1 AT awET &7
T SATET 3T TS | WL g HTHAT
B & T gy & W {7 A
gFe gam A wfys demer @14, &Y
9 Y UF GrT § g oawar ot |

T AT A AT FT T FTO
7g 48 & fr d3T & AugH ¥ W
FT "I T g9 9 ZATH &1 UF I
gFq 9 ! zafuae afqg & Hag zw
F1 7 FT AT FI AN AGT FAT
=ifgd a1 1 fq wogdd #1589 gEgaw
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¥ wifw fear mar ow # Ay
FHTE FET T, A A N gy AwH
AT & (a7 AR ¥ 9§ | g7 qar
T & f& oo feama A w<Er
faar oo f 3@ B AW FT AW I
foorm, wwa O g fren, weargs
. faemm A1 & & ar ® STy
& a7 f5 frg sl &k & @ &
ST @Y 9 SR SATaT 9T FT FHRAT
g o & #7 ogET g g1 gAY
& ¢ FE AR WS & ER FA
TR a7 G FT FFA AL AW F
TR AATS & ST 7 430 FT R |
M F e fow aw® ¥ A= ATy
F1 afcfeafs w1 amw 381 7 B 0
gEaTer w1 § 3 A0 R aE ¥ gaTe
2 FT AT AR §, Te a1F WL AR
¥ AE Ay g

uF qr AR W § fr fwam @
g 77 & T A s, 98 Ty
R Fq A7 AT § AR I FV A9
o &1 FH AT gATT F T Arfw
gHIC W ¥ g9 ag #fE ag oft 0%
g &7 A g | TR F ag fqoy
Fx foar 2 f5 ammafed ¥ &
St wraw 7 AT AR AfFT g
avE WY F1 9E e ¢ fw oY &y
qdy faRely awafqar g 3% i
T 7 & oy qgdq fear sm
aghy A & faq ¥ st g
fraéde & @@ ST § AR g9 Ay
¥ g% orgaw 2 frar gmar § 1 W
@R FT F4 @ § q1 gR A
FFIfea FRT F F TEET, gL
fearT &1 47 g AT 7 3T Ay
gTEa Y WSET EEIT |

gafan & a¢ =wdr § 5 &
el gz wiwedy 1 & A 39
gfew @7 fofedm &7 A o 2Ty
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| ewmm s wfEw AT ww A A

g Tt snAT =they fF 9= & sl
7 gy | e & e gw e AT
F1 gaAr 99 HX g9 995 Sy ofe
feafg &, a9 8 @ &, =9 =1 =9
FT GHT | FATT F 2T 99 Fed §
T AT ST & g9 A g aW g
HIX 39 & 59T &9 Ar 99 Al
g #itw famra &1 o | 1 afey,
FOeT afgqq #1 =feT, W s A
wH & fay  qar w1fed, sEEr gw}
g foge & 359 39 99 & ) I W%
EH §F SNE TF WY T FA KX
4 FIAT & IOV qHA & bA FF I
FG AT OIS & aTHY F) 984 § OF
T |

AT §H FEd § [h ANGr AT
gl SAIEr gAr arfe¥, S AW
AFG T § IATT SART AARATE
T atfed | W ¥W I FY qAATR
qIX & qV IEFT TET JATS 0T G |
sufag & =l g 05 an a9 dpra
T FY, 9 9 45 F, 99 AL
T v 95 ¢ Aoy #% | Faer fqoig
FE F AR I5 S & ¥ F w3
F WA AT F T QU qGT e afew
T aF TH GET €T § HOF L0 K
a9 % g7 39 919 | HTHATT TET &Y
ad § | AR qU w¥mr § fr gE
agr 3 qug w1 aftfeafa & =9 &t
g FT AT )

Surr NAFISUL HASAN (Utlar
Pradesh). Mr Viee-Chairman, I rise
to support the food policy of the
Government a3 enunciated by the
hon. Minister. The hon Minister in
his short but concise and lucid
speech has dealt 1n an outspoken
manner with the causes that have
resulted in the present crisis He has
also dealt with the remed:al steps
which are proposed to be taken by

Government. I am very happy, Sir,
that the hon. Minister has emphasised
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the evolution of an 1ntegrated food
policy with regard to production, dis-
tribution and price of foodgramns To
my mind the malady has been pro-
perly diagnosed, and I have no doubt
whatsoever 1n the efficacy of he
treatment proposed It 1s not possible,
Sir, for me to deal with the various
aspects of the question 1n the short
time which 1s at my disposal 1 will
have to confine myself to simply
touching a few points

The first point on which I want o
express myself 1s the zonal sysliem
which was probably introduced 1n
March I have not been able to apgre-
clate as to why 1t was introduced It
has very adversely affected the
deficit States without in any manner
benefiting the surplus States I will
refer to page 8 of the Review of the
Food Situation, the booklet supplied
to us by the Minstry in  which the
prices of indigenous wheat in different
States 1n August 1964 are given It
shows that in Punjab the price ‘'was
Rs 49 per quintal Of course in Maha-
rashtra 1t 1s the highest, 1t was Rs
104 per quintal In UP it was Rs 80
per quintal at Allahabad, and 1t was
Rs 8750 at Saharanpur per quintal

The per capita mncome in UP, as
everybody knows, 1s lower than the
per capita income in the Punjab The
expenditure on food :n UP 1s, hav-
ing regard to these rates, practically
double that of the expenditure per
individual 1n the Punjab It 1s only
to be inferred that as far as UP 1s
concerned, the average poor class
man cannot have the capacity to pur-
chase food at that price No doubt
the grain supplied by the Centre at
the fair price shops 1s sold at the
rate of 24 seers a rupee But this 1s
only for cities, and at the most only
5 or 10 per cent of the rural popula-
tion can get benefit from it 1t 1s
estimated that at least 40 to 50 per
cent of the rural population do require
this relief So, speaking of the zinal
system, if there had been no resiric-
tion, if there had been a free flow of
foodgrains from one State to the other,
naturally the producer 1n Punjab
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would have benefited by getting the
higher price because in Punjab there
1s no scarcity of foodgrains The sup-
ply 1s more than the demand and
therefore the prices are lower. Al-
though 1t would have levelled the
prices in other States also, at least the
Punjab producer would have certain-
ly got more than what he actually
gets under the zonal system
The only persons who are
likely to benefit from the zonal sys-
tem are either the hoarders or the
smugglers and nobody else 1 cannot
see any justification for 1t I think
the hon Minister has only said that
this question 1s under consideration
and that a certain decision 1s to be
taken before the next harvest I can
at best presume that this zonal sys-
tem 1s going to be abolished But why
wait till the next harvest season?
This morning’s paper says that smug-
gling 1s continuing even now What
should I understand from the “next
harvest”? Is 1t intended to be abo-
lished from the next harvest of Rab
crop or the harvest of Knarif crop?
Kharif crop 1s about to come 1n about
a month’s time So, my submission
1s that the zonal system has got to go
and the Government, I am quite sure,
will take early action in this matter.

2 p.M.

The other point to which I want to
draw the attention of the Ministry 1s
the acute shortage of foodgrains 1n
UP I have got some figures which 1
have collected from the Government
of Uttar Pradesh, which will go to
show that the production of food-
gramns which stoog at 14253 lakh
tonnes 1in 1960-61 has come down to
116 18 lakh tonnes i 1963-64 There
has been a gradual decrease in pro-
duction 1n that State The require-
ments of the State come to 15651
lakh tonnes So, there 1s a deficit of
40 33 lakh tonnes On this subject,
in this Review of the Food Situation,
1t 1s said

“UP has suffered from the larg-
est shortfall in production of
wheat The production of wheat 1n
UP this year was only 27 lakh
tonnes as against 32 lakh tonnes
during the previous year and 41
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lakh tonnes in 1961-62. This short-
fall in production has created serious
difficulties for the Government of
Up” i
They have also said here that it has
now been decided to send 1,05,000
tonnes every month to that State. I
may, however, point out that this
quantity is most inadequate because
when there was not so much difficulty,
even then the Government of India
were directly making issues from
their own stocks to the KAVAL
towns—Kanpur, Allahabad, Varanasi,
Agra and Lucknow—and also +to
Meerut and Bareilly—20,000 to 25,000
tonnes per month, Besides that they
were giving a monthly quota of 68,000
tons of imported wheat to the flour
mills in the State. The entire pro-
duction from the flour mills was
taken over by the State Government
for distribution through fair price
shops. So, even before this serious
situation arose, the Government of
India were sending 68,000 tonnes plus
about 25,000 or 20,000 tonnes—about
90,000 tonnes—of foodgrains to Uttar
Pradesh. So, in this promise of 1,05,000
tonnes there is an addition of only
15,000 tonnes which, in the situation
that obtains in U.P. now, is most
insufficient. I can only tell the Gov-
ernment that only yesterday I receiv-
ed information that in my own town
wheat was selling at 14 chataks per
. rupee, and it has already appeared in
the papers that in many tfowns the
price of wheat has shot up to Rs. 40
or Rs. 45 per maund. I need not go
further into the matter because we
have apprised the hon. Minister of the
difficulties which we are facing in
U.P. and he has promised to consider
the matter favourably. But the
acuteness of the problem is being felt
just now. I am reminded of a line of
Ghalib which 1 quote:

oWl & B S Ule g P
K5 d 9B gy oS ¢ rm‘&'Lbﬂm,.b S
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So, please do not delay. Take imme-
diate action. Otherwise, very serious
consequences are bound to follow in
the State of Uttar Pradesh.

Mr. Vajpayee has said that there
have been deaths on account of hun-
ger. I have no information about
that but if it has not happened till
now, it is bound to happen in a few
days hence.

Sir, the Government has decided to
fix the prices of foodgrains. I have
no objection to that. Nobody can
have any objection also to the giving
of incentive which is necessary to
the producer. Therefore, the prices
must be fixed in such a way that there
should be an incentive to the pro-
ducer to produce more, But one
thing has to be taken into considera-
tion. Also, the prices must be fixed
in such a way that they may come
within the capacity of the poor consu-
mers to purchase the foodgrains,
What is the position today? Not only
the prices of foodgrains, but the
prices of all other commodities also
have gone up; prices of necessities of
life have gone up. So, the present
prices of the other commodities also
are to be taken into consideration. Of
course, the price will have to be fix-
ed in such a way as it may be with-
in the power of the ordinary consu-
mer to pay for the foodgrains. The
prices of foodgrains do affect the
prices of other commodities and I feel
that if the prices of foodgrains are
brought down, the prices of the other
commodities also will come down.
A Committee has been appointed by
the hon. Minister and I think a balance
has to be struck and the price should
be fixed in such a way that on the one
hand it should give the incentive to
the producer and on the other, it
should be possible for the poor consu-
mer to pay for the foodgrains.

I also welcome the proposed State
Trading Corporation. Personally, it

+[ 1 Hindi transliteration.
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it had been possible, I would have
thought that the handling of the
whole business, from the producer to
the consumer, should have been
taken over by the Government, But
I agree with the Minister and also
with my friend, Mr. Vajpayee, that
we have not got the machinery to
handle such a stupendous task.
Whatever experience we have had in
the past of food controls and other
things in which there was corruption,
that prevents me from suggesting to
the Government to take that step.
As a matter of fact, if we need addi-
tional staff for doing anything,
naturally we have got to make recruit-
ment of temporary staff which has no
stake in the service and to expect
such a staff to remain honest in the
face of great temptations before
it will be wvain hope.

(Time bell rings.)

Only one thing more andg I have
finished, Sir. It is not only the scar-
city which hag led to the abnormal
rise in prices but it is the scare about
that scarcity, the feeling that there is
scarcity in foodgrains, with the result
that on the one hand the consumer
wants to buy as much as possible and
on the other hand the producer wants
to hold it on and the hoarder also
wants to keep it back in the hope that
the prices will shoot up further.

Then along with the proposed Cor-
poration I do suggest that there must
be sufficient stocks to keep under con-
trol the prices of foodgrains. Even
now we are importing between 4 and
5 million tons annually, It has been
so at least thig year. Although our
final solution of the problem will
come only when we are able t> pro-
duce enough to feed all the people,
but if it is necessary—and I think
with the experience we have had it
is gbsolutely necessary that—we must
have buffer stocks either by procuring
grains in the country or by importing
them. Once it is realised that there is
no scarcity in food, there will be no
holding back of foodgrains and there
will be no shooting of prices, With
these words I support the motion
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which has been made by the hon.
Minister and the amendments appro-
ving the foog policy. Thank you, Sir.

Surr K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Mr. Vice-Chair-
man, Sir, at the very ouytset I must
congratulate the Food Minister who
has come forward with a very imagi-
native approach to the entire under-
standing of the food problem which,
if implemented properly, would go
a long way to solve the food crisis of
this country,

Mr. Vice-Chairman, it is very easy
to become rhetorical on thig occasion
in describing the conditions created
by hunger and squalor in this coun-
try. But what is the need of the
hour? The need of the hour is a dis-
passionate understanding of the pro-
blem purely from the point of view
of economics and the condition that is
prevailing in this country; otherwise
we are likely to be misled by emo-
tions. So, Sir, in the limited time at
my disposal I would like to make a
reference to certain points only in-
stead of making an elaborate speech.

Sir, the question is whether it is the
question of production that ig at the
root of all this problem. It is not
exactly so. There is no denying the
fact that production should be im-
proved by every means, And produc-
tion has increased from 77.51 million
tons in 1962-63 to 80.87 million tons
in 1963-64 while the prices have risen
by 17.79 per cent. Hence it is not the
production crisis that can be respon-
sible for the immediate rise in prices.
Sir, I am quite aware of the fact that
production is absolutely necessary,
but to attribute the entire crisis to
the question of production in the pre-
sent context relating it to the price
system is not correct.

Then, Sir, another argument that is
advanced is that the population
growth and migration from urban to
rural areas are responsible for this
rise in prices. Between 1950-51 and
1962-63 the population has grown by
27 per ceni. The percentage of the
rural population to the total popula-
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tion has declined from 8265 to 8203
It shows that there was migration of
rural population to urban and indus-
iral areas But while the popuiauon
has grown by 29 per cent the food-
grain production has increased by 45
per cent Therefore, the argument
that population growth 1s solely res-
ponsible for the present price rise 1s
not a correct proposition 1n econo
mics

Another argument that 1s advanced
1s that due to increase in money sup-
Ply some prophets of dispensation
have come forward with an expres-
sion that because the supply of
money has increased, naturally or
probably according to the quantity
theory of money in  economics—the
price; have risen because of g Jarge
quantily of money in crculation Sir,
durmg the 13 years of planning, while
tne zverage rate of economic deve-
Jopment was 35 per cent the money
supr iy has risen by 44 per cent Bank
credit by scheduled banks in 1955-56
wasg 760 crores while 1n 1963-64 1t was
2,000 crores Even though there 1s gn
mncrease 1 output by about 5 pet
cent from 1960-61 to 1962-63 and a
further increase 1n 1963-64, including
the imports, on the supply side the
commodity stock 15 of the order of
Rs 1,500 crores ang on the demand
side 1t 1s about Rs 4,000 crores Thus
there 1s an mmbalance as it 1s, but this
kind of umbalance alone 13 not res-
ponsible for the rise in prices

Another curious argument that ha.
been advanced i1s that the rise in per
capite ncome 1s responsible for the
rise Iln prices because people now
come to buy more consumer articles
This argument also doeg not stand
validity 1n economics The [fact that
the per camta mcome has grown by
95 per cent during the Thirgd Plan is
sought to be used by some to base an
argument that there 1s a rise m the
purchasing capacity and 1t 1s at the
root of the mischief I{ 1S no consola-
tion for any common man 1n the street
to be told that the per capita income
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in the country has risen while 1n fact
that 1s the gquestion to be considered
How has this distribution of income
taken place®

Sir, from the figures given 1in the
Reserve Bank Survey, which has
conlucted a research into the income
distribution, 1n 1956-57, 20 98 per cent
of the population got 22 nP, 1n 1963-64
1 pac rsen to 25 nP In 1956-57, 438
per cent of the population got 556
nP whereas 1p 1963-64 1t got 62 nP
and 1 1963-64, 304 per cent of the
population got Rs 104 instead of
911 nP in 1956-57 The question 1s
that about 94 per cent of the popu-
Jation do not get Re one per day
If that 1s the nature of the incqome
distribution, how 1s 1t possible to say
that there 1s a rise i1n the per capita
mncome of an ordinary citizen that 1s
usually sought to be attributed to a

rise in the price gystem? The very
approach to the problem of income
distribution 1s not properly consi-

dered Unless 1t 1s understood, the
rise 1n the per capita ncome of an
ordmary citizen cannot be correlated
to the rise 1In the price system of the
country

Next I come to the producer’s share
of the consumer price Naturally the
producer who has got the capacity to
stay gets about 75 per cent of the
price whereag the majority of the pro-
ducers who have to make distress
salegs during the harvest time get not
mo:e tl.an about 50 per cent what-
ever the rise So whatever the rise
in price 1t only goes to the muddle-
man or to the rice miller or to the
people who pledge their commodities
with the banks

Sir, another very curigus argument
that has been advanced 1s that be-
cause of deficit financimg the prices
have increaseg and, therefore, better
stop the deficit financing This ques-
tion will have to be viewed, Sir, both
from the statistical point of view and
also from the economic development
pomnt of view Sir, 1f we take the
period between 1961-62 and 1963-64,
the investment has risen by Rs 900
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crores But the piophels
sation, who argue that industriy]
development should be shifted 1o
agricultutal deve.opment, forget that
wilte deficil financing of the order of
Rs 900 crores has been made, Rs 700
crores have been realised by the Gov-
ernment by way of faxation, and the
very gentlemen forget that it is only
the private banks which have given,
during this short period of a year ar
two, Rs 570 crotes of credit to the
piivate sector  This 1n fact 1s mainly
responsible for a large rise in prices
This fact can be viewed 1f once you
take 1nto account the advances made
Ly dhe  hanks towards food articles
Last year 1t was Rs 157 croreg and in
1963-64 1t 15 considerea tu be Rs 133
crores angd previously 1t was about
Rs 140 crores Therefore when more
than Rs 130 to Rs 150 crores are
being advanced by the banks towards
food articles, 1t 1s very easy for the
hoarders to stock commodities angd
therefore this also explains the way
the food prices have risen

Motion regarding

of dispen-

I thank you very much for the time
you have given me. I do not want
to take any time put i1t must be un-
derstood that the argument that be-
cause there 1s deficit financing, thelte
1s money 1n cwrcwlation greater than
what the necessity of the situation
would demand, there should bc g
shift from industria] development tg
agricultural development—this argu-
ment—1g a misunderstood argument
by those who do not understand the
operation of money and finance 1in
relation to banking ang economie
development. If at all this problem js
to be solved, if 1ihe Government
comes forward and takes a bold step
to nationalise the banks and adjust
the finances using the mechanism @f
financing by banks for the develop-
ment of industries, then this problem
of prices can be solved and 1 con-
gratulate the Food Minister for com-
ing forward with the Foodgramns Cor-
poration I hope it would not only be
a Foodgrains Corporation but 1t woulg
ultimately succeed to be a Food Ari-
cles Corporation,

~
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Surr M GOVINDA REDDY (My-
sore): Sir, since the time the problem
child of food has come to the hands
of Mr C Subramaniam he has
fathered 1t well

Tae VICE-CHAIRMAN (Sgrt M P
Buagrcava) There he 1s

Surt M GOVINDA REDDY He
has fathered 1t weul He has neilher
spared energy nor imtiative nor 4.8
time nor even his health in taking a
dynamic course 1n trying to solve tids
problem I think we must appreciate
the vigoroug efforts that he hag made
to solve 3t If he does not aclueve,
after all his efforts, the maximum 1e-
sults, nobody can say that 1t i1s due to
want of mmitiative on his part or want
of drive on his part or want of
courage or conviction on hig part
The whole House, as the Food Minis-
ter himself has said, was locking for
light on this question from the Oppo-
sition Benches, some of whom went
to the extent, extreme extent, of
taking up an agitational appreach
and even visiting the jails 1 thought
that at least in piison they will nave
received enlightenment ana they
would throw light on thig question to
us but what have they shown here?
The first speaker, the Leader of the
Swatantra Party, has asked the Food
Minister to do nothiag but copy Tai-
wan He has made no other sugges-
tion but to copy Taiwan I ask him,
1s there no couniry in the worle to
take an example of, excepting Tai-
wan, where for all I know, there 18
no democracy but there 1s only feu-
dalism? And even fromn the lumted
point of view of agriculture, I do not
think 1t 1s an example to copy

Surt P N SAPRU (Uttar Pra-
desh) But he 15 a fendalist hnmnself.

Sirr M GOVINDA REDDY' Yes.
That 1s why 1t 1g 1n consonance with
the amms of hig party and the out-
moded economy of his parly There-
fore he has come forward witp an
exampie which suits him From the
next speaker, the learned Professor,
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the Leader of a Party which has ex-
changed the letter P’ with ‘S’, 1
thought some more knowledge and
some more help would come. ii. solv-
ing this proble;mm but unfortunately
instead of devoting his time {¢ cons-
tructive suggestions, he has thought
fit to be very harsh on the Food Min-
ister. He hag blamed the Food Min-
ister for not giving details. 1 “o not
know what detaily he expecicd. The
Food Minister owned that this is a
difficult problem. He said that we
should make an integrated approach.
He said that the administrative ma-
chinery and the Extension Schemes
have to be reviewed and re-aligned.
He said that research and proper
equipment will have to be provided
to the peasantry. He said that a com-
prehensive White Paper he is going
to place reviewing or giving a re-
thinking about agriculfure and invit-
ing the House to make its contribu-
tion to that White Paper. The Learn-
ed Professor has thought fit to blame
him for not giving details of the Cor-
poration. Naturally when it comes
before the Parliament, then we will
discuss the details. This is not the
time to discuss its details.

Motion regarding

The other speaker Shri A. B. Vaj-
payee was defending the role of the
Opposition in adopting an agitational
approach, If I have understood him
correctly, he meant to say, in fact, he

said: BT Fo FIAr g
We do not grow foodgrains by ex-
pressing our anger or resentment. Tt
is true that the situation is difficult.
It is true that there is dissatisfaction
but then what is expected of the Op-
position and particularly from the
Leaders of Parties is not to take to
Satyagrah but to help the Govern-
ment. I am glad he suggested to the
Prime Minister that a Conference of
the Opposition leaders and the differ-
ent political leaders should be con-
vened and it is a good plan. That way
I think this Government is most res-
ponsive to all contractive sugges-
tions and I do not know how anybody
can blame the Government.

[ RAJYA SABHA ]
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Shri Bhupesh Gupta, although he
-aid that he will think this as a
national question and would take a
national approach to this problem,
said he was condemning the Govern-
ment.

This food question is not a new
question to-day. Food ghortage has
been there in this country all along.
There have been famines and those
who know history know that several
times famines had been there, There
had been thousands ang thousands of
deaths even centuries ago. There have
been but that does not mean that they
should recur, 1 do not mean io say
that, but I only mean to say that this
is nothing new nor can the Govern-
ment be blamed for the shortage of
foodgrains because this is a legaey
which we have received all along.
This is not a creation of the Govern-
ment, This is not a thing for which
the Government is responsible. There
are several reasons for the shortage
of foodgrains and for the rise in
prices. Unfortunately you do not
give me more time and therefore I
cannot go into the question of the
rise in prices where I can show that
because of the very schemes that we
ave launching, the very planned pro-
gress that we are launching, because of
the thousands of crores of rupees that
we have invested and the efforts that
we are making in building up the
projects which necessitate movement
of population—thousands of people
from one State to the other and from
one area to the other—creates an up-
heaval.

Pror. M.B. LAL: It will be bet-
ter if instead of criticising the Opposi-
tion you give your analysis of the
reasons that led to the rise in the
prices. ‘

Surr M. GOVINDA REDDY: I am
sorry I have no time to reply to you
as T would like to. All these ques-
tions are there but I have mnot the
time to develop. I could convince
you, I have that confidence that al-
though the Government could have



1885

adopted a better approach, although
the Government could have done "nore
to solve this question, still it is not
the fault of the Government that this
price situation has come up. This has
eome up not only in India. The price
situation is common to every country
in the world. Let the Opposition
Members or any Member show that
the prices have not gone up in any
country. It is common . .

Motion regarding

Pror. M. B. LAL: Not to
extent.

Surr M. GOVINDA REDDY: We
have our own Indian contribution to
make in several ways. I need not go
into that question. This question has
to be approached from three strategic
points, namely, production and dis-
tribution, prices and consumption.
Now I am not going into the latter
two because T am in full agreement
with the line that the Minister has
adopted. I am only taking up the
production side because there is a
great risk, and that risk is that there
is no indication thdt the production
will rise in future unless we review
the whole question of agriculture and
the food problem. Therefore 1 am
making these suggestions. I do not
know if T will have the time to
deveiop all these. Ewven the Ameri-
can Ambassador, while opening an
Agriculture University at Mysore, has
said that unless a reappraisal is made
of agriculture in India, there is not
going to be more production of at
least foodgrains, of agricultural com-
modities, and that this reappraisal
might be made in order to see that
the underlying social forces have a
sense of participation and a sense of
pride in their work. It is to that ques-
tion that I have invited the attention
of the House several times and it is
that question again which I want to
invite the attention of the hon.
Minister to.

this

Ceriain things which 1 am going
to suggest here are not entirely in his
power to remedy, they go beyond
him; 1t 15 a matter pertaining to States
and the Cabinet as a whole, and when
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he prepares the comprehensive White
Paper, I would like him to take into
consideration this question. The first
is the psychology and the status of
the peasant. This House will remem-
ber my referring to this question
several times. We have, Mr. Vice-
Chairman, not associated the peasant
in administration. Well, that may be
because we representatives are there,
the Members in the local Legisla-
tures, and the Members of Parliament
here. But there is need to give more
and more representation to the agri-
culturist in several activities, He
has to be associated with—I am only
giving examples—the commodity com-
mittees. Now the policy of import
and export has a very vital reaction
on the internal prices ¢f such com-
modities as are exported or imported,
and the grower must have a voice in
controlling it, in shaping the export
and import policy, whether a certain
commodity should be exported, how
much should be exported, how much
should not be exported. If the export
policy has to be decided wun, say,
groundnut, he must have a say in the
matter, if it is to be exported, when
it is to be exported, etc. Now I make
an investment thinking that the same
level of prices will continue to prevail
and I grow groundnut; but by the
time the crop comes into mny hand,
the expor{ will have been stopped and
consequently the price will have fal-
len, and the man who grows it will
not even get his cost of production.
That will be the situation if he has no
voice—I am only giving examples.

The Food Minister must try to
influence his Cabinet to inject practi-
cal elements into the Planning Com-
mission and into the Food and Agri-
culture Ministry. I have pointed out
time and again that if we have not
achieved success to the maximum
extent in all our food schemes, it is
not because there is lack of will on
the part of the Government; it is
because there are no people—those
who are in charge of implementa-
tion—who have got intimate know-
ledge of rural conditions, who have
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got intimate knowledge of the pea-
éantry. 1t is better, whether it is in
the Ministry of Community Develop-
ment or whether it is in the Ministry
of Food and Agriculture or whether
it 1s In  the Planning Commission,
whnoever has got anything to do
with agriculture and foodgrains must
have i1ntimate knowledge of rural
conditions, and therefore we must
inject practical elements into these.
Then there must be a Central co-
ordination body wuis-a-vis the States,
the Centre vis-a-vis the States.

Motion regarding

Now the Centre has got several
schemes, but then the Stateg will have
to implement them; both food and
agriculture is a State subject; the
Centre cannot own responsibility for
what the States do, and in the States,
as everybody knows, agriculture and
food have been delegated to the least
important Minister. In sipte of our
late Prime Minister writing to the
Chief Ministers to give importance to
this portfolio, and the present Prime
Minister emphasising the same and
insisting on the Chief Ministers them-
selves handling this portfolio. suffi-
cient attention has not been given by
the State Cabinets to this question.
So in every State, if proper attention
is to be given to promote more growth
of foodgrains, more growth of agri-
cultural commodities, it is necessary
that a concerted plan must be going
on, and in order to see that there is
a concerted plan there must be a co-
ordinating body—I do not know what
the machinery will be. I have alss
proposed that there must be under
the food Ministry here some Regional
Commissioners. Now there is no
knowing what State is doing in what
way about g parlicular foodgrain.
Well, these Regiona] Commissioners
must go and sit with the Agricul.ure
Ministers and Food Ministers in the
States and must try to find out
exactly what they are doing, and if
they are not doing anything, they
must induce them to do, and must
also solve the difficulties if they have
any. Now, I would like him to consi-

[ RATYA SABHA ]

1888

der the guestion of appointing a Com-
mission to go into the economic
condition and the social position of
ithe agriculturist himself,

Now, Mr. Vice-Chairman, it can be
easily understood that as long as there
is a grower contented with his lot we
can expect him to produce the food-
grains. But what is happening is
that the peasant is not finding his
profession paying. So he is shifting to
cities and towns, and due to this shift
1n population there has been a growth
in urban population by seventeen
million in the last three years, and
then in the last ten years, in 112
cities in India the population has
increased by ¢ miffion or 3Z per cent,
and the shift in population from
rural to urban area is some consider-
able proportion—I cannot lay my
finger on that now. This is because
urban conditions are becoming more
attractive. This Government has
given hundreds of crores of rupees
for house building in cities and towns
whereas for rural housing, no, a

Food Situation

paltry sum is allotted. Why? It is
because the problem is colossal and
therefore we cannot cope with it, Is

that the reason why we should not
try to solve that question? Now the
peasant, he works hard in wind, sun
and rain and he has his abode in a
hovel, whereas in urban areas one
takes advantage of the loans given at
a very low interest; he  builds a
house and lets it out at a fantastic
rate of rent to others and makes a
profit. This is one thing.

Then if you take education, the
standard of education, everything, is
attractive in the cities, whereas the
least important fellows are appointed
as teachers and they are posted to
rural areas. So no man who can
afford to spend some money on edu-
cation would like to keep his child-
ren in the villages; he would like to
send them to towns. How many can
afford that? Similar is the case with
hospital facilities. We have almost
none, I should say. Now we have
some dispensaries—it is true—but
for bigger things he will have to
move to towns and cities.
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Therefore, in every way town life
has become attractive, The job of a
mill worker is much more paying
than a tenacre piece of land would
give to a peasant. These are the
conditions which certainly have to be

gone into. In fact it is a very sad
trend that the agricultural popu-
lation is losing interest in its

profession. Now it ig true, as far as
record goes, that there are more land-
lords; the population engaged in agri-
culture is shown in figures ag con-
siderable. But most of these people,
people who own lands particularly
near the cities, well, they do not live
in wvillages; they live in cities—
number one. That is number cne. T
will just mention the other points and
then finish. Number two is that land-
owners are not raising crops. There
is a landowner near the place where
I live and he has a piece of land
adjacent to mine which is quite
fertile. He was digging up the soil
and making bricks and when 1 asked
him why he was digging up the soil
and making bricks, he replied, “I do
so because 'making bricks pays me
much more than raising crops.” That
is the situation.

[, f

Therefore, there is ng attraction for
the peasant to remain on the land
And there ig another thing There is
no labour to be had for agricultural
operations. You know agricultyral
operations cannot be run only by the
family members. At certain seasons
more hands are required and either
other families come to help or labour
has to be employed. But today we do
no{ get agricultural labour. That is
the problem they are facing. So
we have to reduce the attraction for
the city and make the villages and
litile towns more attractive.

- {

Then there is this question of set-
ting up of industries These big in-
dustries are set up nearby and thereby
the rural population are going there
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te thar city. There is one sad feature
about this. When the land that is ac-
quired for these industrial projects—
agricultural land they acquire much
raore land than they require. Recently
we found in Punjab that some 600
acres of agricultural land which they
had zequired is now found to be un-
necessary, useless ang is being sur-
rendered. These are some of the things
which should be gone into when we
have to improve agriculture.

Mr. Vice-Chairman, I do not want to
tax your patience too much and so I
shall only mention the other points
without developing them. There
should be diversification qf small in-
dustries. There are some lYandlords
and some industrialists, they can be
encouraged to invest in rural indus-
tries where agricultural commodities
are the 1aw materials used. There is
angther thing which is discouraging
the agriculturist. The States are rais-
-ug their land revenues. It is within
cvervbody’s knowledge that till about
% decade back lands were surrendered
by peasants who had defaulted in
their payment of land revenue. Of
course, now agriculture is looking up.
Bul now land revenue ig being raised
by the State Governments because the
States want to increase their revenues
This is a very unfortunate thing. The
Food and Agriculture Minister should
seriously take up this question and try
to see that they do mnot take up this
question at least as long as we have
this food problem before us. And if
the States insist on raising the land
revenue, then certain extent of hold-
irg should be prescribed which s
reasonable, for the purpose of raising
this land revenue.

Pror. M. B LAL: That is what I
said.

Surt M. GOVINDA REDDY: They
shoulq have an afforestation prog-
ramme and it should be implemented.
Now there is great danger. We are
reclaiming forests for agricultural
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purposes and all the fertility is going
away from the soil. Forests are dis-
appearing and there is now on the
other hand soil erosion. And goats,
the enemy of forests, they must be
weeded out. There is nothing wrong
in it, though this is a State subject,
because everybody knows that goats
are the enemies of forests. But no-
thing is being done. This must be
done.

About fertilizers, I do not want to
go into the production of fertilizers
because attempts are being made to
increase production. But this fertiljzer
is being sold at one hundred rupees
per ton of profit. Fifty rupeecs
profit is given to the fertilizer manu-
facturer in the retention price and
fifly rupees to the distributing agency.
How oen earth do you expect the poor
peasant to buy this fertilizer paying
100 rupees more per ton?

Pror. M. B. LAL: That is what |
was also saying.

Surt M. GOVINDA REDDY: Very
good. I thank you. There is then
the question of agricultural imple-
'ments and this ig a question which
troubles the peasantry every now and
then. But the Planning Commission
or the Fooq and Agriculture Ministry,
whoever is reponsible for it, have not
been visualising the need to have a
programme for the production of agri-
cultural implements. They should
prepare a programme of ‘manufactur-
ing the required implements in ad-
vance. That can be attended to.

Mr. Vice-Chairman, there are other
points but I do not want to take up
any more time. I am sure when the
White Paper will come up all these
points will be dealt with there and
once and for all we will get a clear
perspective and an integrated
approach to this question. Thank you.

Dr. M. M. S, SIDDHU (Uttar Pra-
desh): Mr. Vice-Chairman, I would
like to congratulate the hon. Minister
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of Food and Agriculture on his tiding
over the difficult food crisis and
having turned the corner, as he said,
because a few months back it was
vorse, now it is bad today and to-
riorrow it wil] be better. So it iy a
question 'of dealing with a situation
which was worse a few months back.

If one goes into the question of food
and its production one is reminded of
the ifaci that at least from the year
1936 onwards we have had a plethora
of advices and less of implementation.
in the year 1936 a British expert, Sir
John Russel gave us seven advices.
These were better variety of seeds,
better control of pests ang diseases,
better control of water supply, preven-
tion of soil erosion, better use of
manuies and fertilizers, better emp-
loyment of the cultivators, better
system of erop rotation. Then  Sir
John Simon said that no substantial
improvement can be achieved in the
country by the peasantry unless they
themselves had the ambition +to
achieve a higher standard of living and
the will to make use of the opportu-
nities put at their disposal by the
Government. Then Dr. Radhakumud
Mukerjee also said that we can double
our agricultural production provided
w» used improved seeds and manures
and utilised the idle or semi-employed
labour. After that we had the Asoka
Mehta Committee’s Report and others,
including Lord Lothian’s advice.

As far as the price structure is con-
cerned, as early as the year 1962,
measures were adopted to stabilise
conditions and to prevent speculators
during the emergency caused by the
Chinese invasion and the Department
of Economic Affairs of the Ministiry
of Finance wag always scrutinising the
current prices and the price currents
to formulate the necessary proposals.
Then the Essential Commodities Act
was passed and certain measures were
also taken which includegd the stepping
up of imports and the building up of
adequate stocks, the instituting of
uniform conditions 'of licensing of
wholesale traders, regulation of ad-
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vances and the construction of addi-
tier.al slorage capacity and the pro-
curcment of food by the State and
Central Governments. Then, Sir, 1n
1964 in the month of March, certain
other measures were taken which in-
cluded the formation of certain com-
mittees at the level of the Cabinet and
at the level of the Secretariat.

At the administration level, mea-
sures were proposed to ensure close
coordination between the agdministra-
tive activities connected with food and
agriculture and planning, irrigation
and community development projects.
These and some ‘'other measures were
also taken.

The question will now be asked why
after all these measures had been
taken and after the Essential Commo-
dities Act was put on the Statute
Book, the prices have risen. Cannot
the prices be prevented from rising?
Cannot this rise in prices be arrested?
The answer to this will be found n
the answer to the question whether we
have tried to implement what we had
thoaght of doing. Here I am remin-
ded of a passage from Barbara Ward
where after paying high tribute to the
achievements of India she has said:

“l think agriculture is  handi-
capped by administrative short-
romings and by gome lack of ap-
preciation of the profit motive or,
if you like, of incentives. In fact,
1 believe that many of the parti-
cular problems can be only under-
stood in the light of these two wider
issues.”

She means patchy implementation and
want of proper incentive to the farmer,
Further she says that theoretical solu-
tions had been generally known:

“There is no secret about this
essential core of any effective
programme of agricultural reform.

The trouble lies in its patchy imp-
lementation and, if any one reason
more than any other lines behind
the patchiness, it ig the lack of
administrative concentration and

680 R.S.—6.
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skill. On the technical side, I doubt
very ‘much whether the universities
are producing enough young agro-
nomists’.

'S
And then she writes:

*1 doubt whether they are being
sufficiently persuaded to work actu-
ally in the couniryside. Village
level workers often know no more
than the farmers, who do not respect
someone who cannot in fact advise.”

-
¢

—t

quote:

“On the side of the administration
proper, from the highest level down-
wards, agriculture gets priority 1n
rhetoric but rarely in fact. No
Chief Minister in a State has taken
over the portfolio of agriculture.
The bright entrants to the civil ger-
vice head for the old levers of
power—finance—or for the new
prestige areas like industry. No
young collector is likely to feel that
his promition will depend absolu-
t¢ly on raising productivity acre in
his district. The urgency and interest
are sumply not there. So the known
solutions do not receive that charge
of administrative drive and follow—
through which would help them to
get off the ground.”

Therefore, for the last so many years
through the Plans we have formulated
broad policies and we have implemen-
ted them in a halting manner and that
is the reason why we had not been
fortunate enough to get better econo-
mic results on the whole. The Third
Plan Aprraisal has stated that this has
been djscouraging. We have not done
whatever we wanted to do in a serious
manner. The price structure that we
are th nking of should be an integrat-
>d une. Formerly, it was said hat the
maximum price would be paid but
now it is remunerative price, What
will be the difference between the
maximum, price at which the Govern-
ment used to buy foodgrains—and this
was the lowest price which was pre-
vailing in the market and below
which it never wanted this price to
go—and the remuneralive price is
still to be seen. .
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In the case of sugarcane we have
seen tne remunerative prices that were
asked for and the struggle that went
on between the sugar factory owners
and the sugarcane producers and the
debate and bickerings that went on
At the same trme we must understand
that if the producers were to produce
more as they did in the case of sugar-
cane or when they did i the years
1954, 1955 and 1960, there is the possi-
bility of prices falling as happened
in those years The prices went below
his cost of production leaving no wicen-
tave for hum to produce more and so I
would be glad to know what would
be the nature of the remunerative
price that would be given It 15 not
bnly the integrated price which 1s re
quired but something more The fai-
mer now has lost the confidence that
he will be given a fair deal The ques-
tion that arises now 1s about the pre-
valance of scarcity conditions First
of all, diid we know that these condi-
tions were likely to arise” Yes, this
Review which was given to us says
that the trend of a rise 1n prices was
felt mainly from June 1963 1n the case
of cereals and pulses Later on, 1t was
known 1n March 1964 After that, one
has to ask what measures were taken
and why we did not succeed

The policy formerly of the Mmstry
of Food and Agriculture had been to
create more and more of buffer stocks
which would be released in the market
through Fawr Price Shops Once
those buffer stocks were used up and
were not replenished the mechanism
by which we could regulate the market
was lost The people knew 1t and
that may be one of the reasons why m
spite of the knowledge that we have,
we were not able to arrest the rise
m prices Now, Sir, in those difficult
conditions there was no other alterna-
tave but to go 1n for mmport After
these 1mports came in, the next ques-
tion of mmportance was distribution, a
wider one Nobody was satisfied with
the controls or the system of ration-
mg that we had earlier Reports are
available with Government, especially
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those made by Mukerjee and Kanungo
on the ratioming system of Uttar Pra-
desh and Punjab They say there that
the administrative machinery lacks in
ability as well as 1n 1ts wisdom Even
if they wanted to do something effec-
tive, the machinery was not available
because the right type of policies were
not there

Similarly Sn every time we
talk of control and decontrol
rationing of this and that, why on
earth can’'t we have an effective
machinery for distribution, especially
when we think that we have every
now and then to come to such a pass®
If 1t were known that market prices
were to rise so steeply then the Centre
should have given a clear girective
to the States to have the distribution
done by the Government on the basis
of a card gystem rather than on the
basis of the queue system which en~
ables one who comes early to get most
and the person who comeg last having
to go without anything Later on,
when cards are 1ssued things look
better

As far as my own State of Uttar
Pradesh 1s concerend, the Centre has
promised to give us 1,05,000 tons per
month I was looking through the
papers given to us and I find that this
Review shows a fgure of 773,000 tons
given to Uttar Pradesh upto July,
1964, which, in other words, means
an average of 1,10,000 tons per month

[THE Vice-CHAIRMAN (SHRT AKBAR ALI
KnAN) 1n the Chair]

So upto July 1964, we were receiv-
g an average of 1,10,000 tonsg and
now, under worse conditions we are
bemng given 1,05000 tons I would
request the Fooq Mimister to look
mnto this question It 18 not a
question of the figures given by the
State being correct or not He must
take into consideration the fact that
the urban population consists of one
crore When we take into considera-
tion the landless labour as well as
those holding less than two acres
whose condition 1s no better than that
of landless labour then we get a figure
of two crores.
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In other words, there is a shortage
in respect of three crores of neople
and even if we were to calculate at
the rate of six kg per unit (adult or a
child above ten years) we find that
every person has to supplement this
by another three chhataks from the
market where the ruling price any-
where in the region of Rs. 38, R:.40,
Rs. 42 per maund, perhaps even more.
So there is a case for giving more
supplies to the State of Uttar Pradesh
till such time as the Kkharif crop
oomes in. The other reason which I
would put before the hon. Minister is
that if you were to create confidence
among the people now by giving them
food, they will be in a better position
to part with the rice after the coming

crop. Otherwise there will be a
3 p.m. tendency on their part to keep

it back with them and the rice
procurement position may not be so
good as the Government would like
it to be.

Thirdly unless and until the rural
population is supplied with foodgrains

the peasants cannot have the con-
fidenoe that the Government wants
them to have. As he said, it is a

crisis of confidence. Therefore in
whom have we to create confidence?
‘We have to create confidence in the
small peasant, in the small farmer,
that when the crops fail we will go

to his rescue, If we do it, it will
create a better atmosphere and the
hoardings which are there in the
villages will come out into the
markets.

More important than feeding the
farmer is his seed requirement. I
would like the hon, Minister to see
that course grain seeds like chana and
barley are also supplied to him. The
seed requirements for coarse grains
in Punjab as well as in Uttar Pradesh
should be gone into carefully because
these are two States which produce
more of grams and have surplus
coarse grains. As far as wheat seeds
for Uttar Pradesh are concerned, I
would request him to give it top prio-
rity and to see that the seeds reach
in time, Otherwise if there is a delay
of even 5 few weeks, it means bad
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harvest. Therefore the urgent needs
of my State are to feed the landless
labour, the small holder who has got
less than two acres of land and the
urban population as well as io pro-
vide seeds to the farmer.

As far as State trading and the
Commission for an integrated price
policy are concerned, they are wel-
come moves and one will have to wait
for the details that have yet to come,
As far as the scientific and techno-
logical side is concerned, it is easy
for us to produce a strain of a parti-
cular type of seed, but how difficult
it is for that seed to reach, the peasant
The trouble is that the scientists today
are not devoting their full attention
to the problems of today, the
problems which affect the country at
the present time and it is all the
more necessary that the agricultural
universities, the Pusa Institute and
all those who are interested in agri-
culture must devote their full atten-
tion to the problems which are facing
the agriculturists today rather than
occupying themselves with more and
more of fundamental research. It
would be far better if for a couple of
years or for a few years our scien-
tists were to devote all their atten-
tion to applied science and solving the
problems as they crop up. They
should even try to find out from the
villagers what their problems are
because some of the villagers may
not even know them. As far as
aerial survey of the soil is concerned,
it is a good more but more important
than that is the need for the know-
ledge and measures which are known.

In the end T woulg like to say that
no substantial improvement can be
made unless the farmer gets a price
which is remunerative ani [ would
add that if we prosper in agriculture
then and then alone our industries
will prosper. :

Thank 'you.
Surt NIREN GHOSH (West Ben-
gal): Mr. Vice-Chairman, Sir, first

of all T would like to say that the
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speech of the Swatantra Party spokes-
man seemed to me a sort of an apo-
logia for the ruling party, They seem-
ed to be made of the stuff politically
as the Congress Party; they were
very much kith and kin with them,
However, it is their business. My
business is only to point out the
facts.

Now, the hon. Food Minister has
spoken of a technical approach that
this problem should be viewed from
a technica] and  scientific point of
view and also there should be a
national approach, not an agitational
approach thereby implying that we
in the Opposition are having an agi-
tational approach and the Treasury
Benches are having a scientific and
national approach. Now I think it
is rather wide of the mark. The point
is, does the Congress Party, the rul-
ing party and the Government of
India have a political approach to-
wards this food problem? I think they
have. And what 1s that? In a nut-
shell I would say that that approach
is pro-feudal, pro-profiteering, pro-
hoarder, pro-speculation, designed to
ensure a continuous rise in prices and
as such anti-national. This is their
approach. For seventeen years the
ruling party has been saying' that
they are going to hold the price line
and every year they are giving us a
dose of a rise in the price line. That
is their gift to the people and they
are talking of holding the price line.
It is not an accident; each year this
happens. Then there is some method
in madness too. It is a deliberate
policy that is being pursued by
this Government and as such it is a
reactionary  policy of a reactionary
party. Now precisely because of this
the Government wants to hide its ugly
features. They do not want to talk
about those things, about the politi-
cal approach that they have towards
this problem, the most burning pro-
blem of the country. In order to
avoid  that they are saying, ‘You
ought to have a technical] and scien-
tific approach and that will solve
the problem’. Well, the Britishers used
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to say the same thing. They said,
some more fertilisers, some more
irrigation projects and some sort of
tinkering with lang reformg and the
production will rise. ‘That was their
recipe. There has been no deviation
from this recipe of the Britishers. You
have sunk about Rs. 2000 croreg in
irrigation projects, in electrification, in

1900

fertilisers, and this and that. But
what is the net result of that
policy? Has it increased our pro-

duction? Now, I have got the Gov=
ernment’s figures from the “Review
of the Food Situation”.  As regards
average production it has very slight-
ly improved from 5.5 per cent to 6.7
per cent. The production per acre
has been  stagnant despite about
Rs. 2,000 crores having been sunk.
As regards availability of foodgrains it
is something like this:—

-

1904........ 13.2 oz. ' .,
1962........ 13.2 oz

So, availability of foodgrains stands
where it was. As regards per capita
availability of pulses, it hag declined.
In 1954 it was 2.3 oz. In 1963 it was
2.1 oz. So, the per capita availability
of pulses has declined. The average
food production per acre has only
slightly improveq overall. In many
areas perhaps it has declined. As
regards sugarcane there ig shrinkage
in the area under cultivation. This
i3 an essential commodity. Recovery
of sugar from sugarcane too has gone
down, but the excise tax has gone up.
In 1950-51 it wag Rs. 6.56 crores. In
1963-64 it is Rs. 81.33 crores.

Surr C. D. PANDE (Uttar Pra-
desh): The quantity of sugar Thas
increased from 20 lakh tons to about
30 lakh tons.

Surr NIREN GHOSH: You may
have increased the quantity of sugar,
but what is the net result? Prices
have gone up. The area under culti-
vation has shrunk. Recovery of sugar
from sugarcane, too is low. So, that
is your agriculture, That is an essen-
tial commodity. And now you sub-
sidise sugar to be exported to the
Western Powers in order to gain some

-
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foreign exchange, whereas we people
do not get any sugar. So, that 1s
the crux of the problem

Ag regardg rice production, 1t 1s an
all-time high 1n rice production ac-
cording to the figures of the Govern-
ment this year, but at the same time
we have an gll-time high in the rise in
the price of rice this year How
do you correlate that” How it has
happened I can tell vou from the expe-
rience of my State  When the paddy
was harvested, the Chief Minister said
that 1t was a bumper crop, that the
Opposition was getting panicky, that
they were creating a sort of scare
Prices came down heavily and all the
millions and millions of medium and

small peasant-producers were de-
frauded They could not hold on
to their stocks They had to part
with them at whatever price they

could get at that time.  So, the entire
produce, except that of the big produ-
cers, the big zamindars, etc, of the
medium and small peasants, of mil-
lions of producers—whatever was
their marketable surplus—got into the
hands of hoarders at the cheapest
possible price Then, the price began
to rise From Rs 30 when 1t went
up to Rs ( 33 the Chief Min.ster
wssued a statement® “Oh, you are doing
a bad thing I will apply to DIR.
Thig cannot be tolerated My Mnis-
try will not tolerate 1t” It went up
to Rs 35 Another gtatement It
went up to Rs 37 Another state-
ment It went up to Rs 40 Then,
he said “I shall fix the price at Rs
40 per maund ” Now, do you get rice
at Rs 40 per maund? No In the black-
market 1t 1s  selling at Rs 60 per
maund That 18 why I say it 1s an
all-time high So, they are hand 1n
glove with the profiteers, speculators
and hoarders The same 1s the cause
with mustard ol The price began
to rise from Rs 225p The Chief
Mimister began issuing statements

THE VICE-CHAIRMAN (SHRY
AgBAR Art Kman) The matter re-
garding the Chief Minister relates to

the Bengal Legislature Don’t you
think so0” nor
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2
Sert NIREN GHOSH® Yes, It 1s

because the same ruling party con-
trols them and the same Government
of India says that West Bengal 1s a
model example to follow They have
been mstrumental in  shooting up
the prices

SHrr LOKANATH MISRA (Orissa):
When the Government of India says
that 1t 1s g model Ministry, thewr
example should be followed when it
comes 1n

Sarr NIREN GHOSH Then, they
fixed the price at Rs 325 Do you
think that you can get mustard ol
at Rs. 325 No The container came
1n  The o1l millowners wanted 80 P
per container. It can be puichased
for 20 p So, there 1s another clear
eight annas per kg The Govern-
ment sayg there 1s no law by which
they could check 1t So. from Rs 2
mustard o1l goes up to Rs 4 and the
Government says this 1s the price I
am doubtful whether you can get 1t
even at this price So, there 13 a
continuous rise in prices This 1s
a deliberate policy I say that this
Is not accidental Why? In this under-
developed country they have gone 1n
for complete capitalism Wherefrom
can they get capital”> Some accumu-
lations they had made during war-
time by serving the war needs of the
British Our big industriahsts accu-
mulated capital That was not suffici-
ent The British accumulated capi-
tal by looting India So, 1n that tra-
ditiona] method they thought “Why
cannot we loot the forty crores of
people”” How to loot them® Taxation
and price rise is the onlv method by
which you can loot the people and
accumulate capital You have gone
m for that for indirect taxation and
looting and in seventeen years you
have taken out of the mmpoverished
people more than the British could
take even 1n half a century So,
that 15 a deliberate pohey on your
part Only you want a controlled
rise 1n prices But your friends
your colleagues, whom you serve,
whose pockets are filled by your poli-
cies, are not prepareqd to have a con-
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trolled rise in price. The hoardeis
and speculators want whatever pre-
text to have a run-away rise in prices
and take ag much profit as they can.
There you are pressed. There you
become helpless. Let the price rise
and let the people be fleeced to an
unlimited extent so that it breeds dis-
content, so that disaffection spreads.
So, that is the position. Some amount
of aid from the Western Powers—
that is the policy you have adopted
in order to industrialise the country.
You cannot industrialise the country
in that fashion. You can have some
machinery, one or two machine-build-
ing industries and steel plants, but in
this process our whole country will
become dependent. It is becom-
ing dependent upon the Western
Powers. Their economic credit is
tainted. Our peasantry 1s impoveri-
shed. The peasantry is the back-
bone of the villages. Their back is
being hroken. In seventeen years of
Congress rule you have evicted more
peasantg than the British could evict
in their hundred years of rule and
how can we expect that this Govern-
ment will give food to the people? I
have calculated the marketable sur-
plus. The marketable surplus 1s 15
million tons. Some say it is 20 million
tons. I have made calculations. If
there is a price increase of four annas
per kg, then their profit amounts to
Rs. 405 crores, but the rise in price
is double that. So, in this process
you have taken away from the impo-
verished peasantry about a thousand
crores and you think thereby you can
accumulate capital and industrialise
the country. You are ruining the
eountry, bringing the country to the
brink of a precipice and you say that
it is a national matter. I do not know
what can be a bigger hoax or mocke-
ry than that. As I said, in the British
days we have had experience in our
State. In 1943, 30 lakhs of people
died. There was a famine. The
price of rice was Rs. 50. The stocks
were cornered. There was rationing
too. People from the countryside
s=ame to the streets of Calcutta and
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every day a thousand or two thous-
and persong died

Surt C. D. PANDE: What were
you doing at that time?

Surt NIREN GHOSH: We weré
fighting against that

Surr C. D. PANDE: You were
simply silent and you were helping
the British.

Sur1 NIREN GHOSH: Your friends,
who are giving money to Mr. Atulya
Ghosh’s Congress fund—the mustard
oil millowners and the rice merchants
—for the AICC session to be held 1n
Durgapur, they also at the same time
were drafted by the British to be
their handling agents. (Interruption)
Your friends whom you are serving
minted money under the protection
of the British, under the direct pro-
tection always through their private

trading agencies. That is your
record.
THE VICE-CHAIRMAN (SHRL

AxBArR Ari KHAN): You are refer-
ring to 1943, Come to the present.

Surt NIREN GHOSH: Thereby
you never arrested them. The Gov-
ernment could arrest anybody,

Surr P. N. SAPRU: On a point of
order, Sir, Is my hon. friend in order
in accusing us of having made money
under the British?

Surr NIREN GHOSH: The ruling
party serves those elements. They
had at that time minted money, and
they are even now minting money
under the protection of this regime.

THE VICE-CHAIRMAN  (Surr
AxBAarR ALr KHaN): Mr. Sapru, you
can answer when you are on your legs.
You go on, Mr Ghosh.

Surr NTREN GHOSH: So 3 sort
of ring was formed even at that time
of these profiteers and speculators.
This ring had been nourished, nur-
tured and made to grow under the
Congress rule. They have become
a hydra-headed monster and on
many occasiong they even defled the
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Minisiry. They go in for unlimited
exploitation. But everybody knows
who are these profiteers. You cannot
arrest them. But you can arrest cep-
1ain people, for example Shri R. M.
Gangare in Wardha because he led g
“morcha” for food. You can keep
Shri B, T. Ranadive and others in
jail for two years for no reason what.
soever if only for the interests of
the ruling party. But you cannpt
arrest a single big profiteer or specy-
Jator because in a way they are your
friends and in 3 wav you are made
to do their bidding. You cannot byt
do that.

Surt LOKANATH MISRA: Tn some
cases partners also.

Surt NIREN GHOSH: All those
palliatives that the hon. Food Minister
hag doled vut have been tried. They
have been tried by the Britishers ang
they are now being tried by the Cong.
ress Government. They will not solve
the problem. Everybody knows that
the basic problem 1s the abolition of
feuda] survivors.

(Interruption)

THE VICE-CHAIRMAN ( SHRy
AxBAR ALT KuanN): Order please,

Surr NIREN GHOSH: Why is it
that in the U.S.A. or France the pea-
sanfry is prosperous? There was feu-.
dalism in the U.S.A. and in France,
In France the bourgeois revolution
abolished feudalism and gave the
peasantry land. So it was a free
peasant proprietorship ang thereby
their entire economy changed.

An Hon. MEMBER: What about
capitalism?

Surr NIREN GHOSH: Capitalism
does not thrive under feudalism.

Sarr C. D. PANDE: May I know
from my hon, friend what are the
cauges of shortage in China?
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Surr NIREN GHOSH: Let ug dis~
cusg our problem. Then I will reply
to those of other countries. I am
referring to those countries from
which you draw your inspiration,
spiritua) inspiration,

(Interruption)

THE VICE-CHAIRMAN  (SHrRr
Axgear ArLr Kuan): No interruptions
please. Mr. Ghosh, you have to
finish in five minutes.

Suri NIREN GHOSH: Let me now
quote from the report of the expert
appointed by the Government to ad-
vise it. What does it say?—

“In Tanjore, West Godavary and
Shahabad the land records do not
contain any information about ten-
ants. Ejection of tenants has taken
place in the past and the landlords
still continue to change tenants
from plot to plot to defeat the ten-
ancy laws. The few tenants who
were allowegd to continue over a fair-
ly long period feel insecure. Thus,
a large number of cultivators hold
no title to the leased lands, pay ex-
tortionate rents, and are never cel-
tain of their status. They gare left
with little to gubsist on agnd much
less to invest. The reason for this
state of affairs is two-fold: one is
the faulty legislation itself, and the
second is the negative attitude of
the Government officials at State,
districts, block or village levels.
With the exception of Aligarh, no
serious attempt was made {0 enforce
the enacted land reform legislation.
If land tenure conditions were a
part of the criteria for gelection a
package district, West Godavary
and Tanjore would not qualify at
all.”

THE VICE-CHAIRMAN (SHrI
Akpar ArLr Kuan): What 1s that you
are reading?

Surr NIREN GHOSH I am read-
ing from a report made by Mr. Lade-
jinsky, a report made by Lim under
instructions from the Government of
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[Shri Niren Ghosh.]

India. He says that if this condition
persists, you cannot expect that the
producer can grow more. That 1s
the conclusion he has reached after
describing all these things.

So, thig 1s the basic question and
1 want to raise this question If
there are landlords who hold 1000
acres, 500 acres and all that, and if
they are the backbone of the Congress
in the rural countryside and if they
are the very persons who get them
elected to the Parliament and Legis-
latures, how can you expect this Gov-
ernment to enact land reforms and
abolish this retrograde and reactionary
land tenure system and give land to
the peasants? You cannot. That will
never take place This 15 the basic
question,

Then I come to the question of
usury. Peasant indebtedness gstood
at Rs. 900 crores. Now some say
that 1t 1s calculateq at Rs, 2000 crores.
Some say that 1t 1s even more What
do you give to them? What amount
of credit facilities do the State Gov-
ernments extend fo them? It merely
amounts to Rs. 10 crores or Rs. 12
crores or Rs. 15 crores or at best Rs
20 crores all over India When you
have spent Rs, 2000 crores in all those
projects designed for improving agri-
cultural production, cannot you give
or at least wnite off this indebiedness
or declare a  moratorium and each
year annually give Rs. 60 crores or
Rs. 70 crores, whatever you like, for
our agricultural purpoges so that
they can increase production? You
will never do that, but you can ad-
vance money to Tatas and Sir Birens
and you cannot even recover that
But you will not abolish landlordism
You will not write off peasant indeb-
tedness. You will not give them mo-
ney. The fertiliser would he used
or the irrigation facilities would be
used by a thin upper strata of the
Peasantry or the big landlords, but
they cannot increase the agricultural
production as a whole. That is why
taken as a whole for seventeen years
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the production 1s stagnant. So that
1s how 1t has come about

Now what about the PL 480? It is
a shackle. It is a shameful thing. I
do not say that 1f we are short in
foodgrains, we should not import, But
we cannot have any agreement
which shackles us, shackles us politi-
cally and economically, both ways
And what 15 this PL 480? It 15 3 mu-
tual security programme of a military
character. I do not know what we
have got to do with the military secu-
rity of the Government of the United
States They are powerful enough.
But that programme, PL 480, 1s made
under that What 13 that? Those are
surplus stocks any way which  they
buy from the farmers because of their
price support policy If they cannot
dispose of the surplus stocks, they
will rot in the godowns Their prices
will go down. These stocks which they
cannot dispose of are now being ship-
ped to India Under what conditions?

The shipping charges, the freight
charges, are very high. For Rs. 2,000
crores worth of food imports; how

many crores have you paid 1n dollars
to the American shippers? Could you
contribute that much? And the coun-
terpart funds they use—it is provided
i the treaty—for investment in
American  private enterprise  here,
there 1s penetration and exploitation
of India by the American capitalists.
You deliberately did . "And  the
other portion, the huge amount, they
spent for what purpose? Our Gov-
ernment have no control They can
purchase newspaper editors, they can
corrupt intellectuals They can do
this or that in order to create 3 poli-
tical chimate in India which will suit
their purpose and not the purpose of
India

THE VICE-CHAIRMAN (Szr1
AxBar Arr Kuan): Your time is up.

Surr NIREN GHOSH So, that is
how they are going about I say, it is
an anti-nationa] PL-480 agreement. If
we can import food with no conditions
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attached, it is well and good. But
this is landing us in a position of
complete subservience to the Ameri-
can imperialists in many respects, We
have an industrial and economic base.
We are not the satellites and stooges
of others. But the Government is
surrendering to the American demand
on many of the points, economic and
politieal. And PL 480 is one of the ins-
truments in their hands,

So, what I suggest is this. There
should be a thorough going agracian
reform and the abolition of all feudal
survivals. It does not matter whether
the peasant gets one chhatak or one
quarter of a chhatak of grain. The
whole point is that the feudal ele-
ments control the land. This is the
figure after 17 years of Congress rule.
This is the figure—five per cent con-
trol 37.29 per cent of the land, which
is concentrated in their hands, and
hardly 70 per cent. of the peasant fa-
milies own 20 per cent of the land.
So, this is the position.

THE VICE-CHAIRMAN (SHRI
AxBar Arr Kuan): The Food Minis-
ter will reply to that. You finish

the speech,

Surr NIREN GHOSH: A few mi-
nutes.

THE VICE-CHAIRMAN
Axpar ALt KHAN):
already up.

(SHRI
Your time is

Surt NIREN GHOSH: Only two
minutes more.

THE VICE-CHAIRMAN
AxBAR Arr KHAN):
kers are there.

(SHRT
Many other spea-

Sarr NIREN GHOSH: 1 will finish
within two or three minutes.

Secondly, there sheuid be a morato-
rium on peasant indebtedness. Third-
ly, I should gay that a sum of Rs. 50
to Rs. 100 crores annually should be
advanced to the peasantry and credit
facilities should be advanced to them
in order to meet their needs of im-
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plements, techniques, seeds and other
things. 'Then there should be State
Trading in foodgrains. What we say
is that the entire wholesale trade
should be taken over and no whole-
saler should be drafted into the State
Trading Corporation. (Interruptions)
If you do that then there will not be
any State trading and the Corporation
would be another instrument in the
hands of these profiteers and whole-
salers. The profiteers and the whole-
salers should be excluded from it;
otherwise, it will pass into their
hands. We are not in favour of such
a Corporation which just legalise their
activities ang gives them sanctity.
And the millions of retail shopkeepers
and others should be there, they
should be drafted into it. And then
the PL 480 Agreement should go
and transactions should be made with-
out any strings attached. The prices
of industrial goods shouldq be brought
down. 1i is essential. Then people’s
committees shoulq be there in order
to implement all these measures. It
should not be left to the bureaucrats
to implement these measures; other-
wise, inevitably, they will do the

very opposite of what is wanted of
them.

The question is can this Govern-
ment do this? I think, no. Can the
people get any benefit from this Gov-
ernment? I think, no, They cannot
have big mercies, they can hope for
little mercies if they pressurise the
Government by all possible ways, by
peaceful means. And they can expect
some mercy from this Government.
But they cannot get food as such or
the price line cannot be held. If the
price line is to be held, if the people
are to get food, then the people
should devise ways ang means to re-
place this reactionary Government by
a government with a democratic pur-
pose. That is the only way.

THE VICE-CHAIRMAN (SHRI
Axpar ALt Kuan): Now you have
mercy on other speakers.

Surr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh): Mr. Vice~
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[Shri Gopikrishna Vijaivargiya.]

Chai:man, Sir, hunger and food are
eternal problems. Man and animal
have been, all through the centuries,
roaming about for hundreds and
thousandg of miles in search of food.
Famines and floods there have always
been in all countrieg at all times. No
king emperor or dictator could ever
stop them. So, for our new democracy,
food production and food prices have
been a constant problem and for a
long time they will remain so. Even
in the countries where there is one-
party rule, countries like China and
Russia, even they have to purchase
food from outside. Because our coun-
try is a democracy, therefore the diffi-
culties of implementing the agricul-
tural plans are very great. Even the
Opposition parties who are adopting
an agitational approach towards this
problem, if they come to the Trea-
sury Benches—I doubt very much;
that will not happen for a long time
to come—even if they are in the Gov-
ernment, how can they solve this pro-
blem permanently? 1 say, they can-
not solve it. There will always be
good and bad years. Our countrymen
should understand that an agitational
approach can create crisis of confi-
dence, can create difficuliies and that
it can aggravate the difficulties. But
it cannot solve the food problem.

Sir, by saying this I am not saying
that our Government should sijt idle
or it hag no responsibility or that it
has got nothing to do. Neither do I
say that at the present juncture there
are no difficulties and the people are
not facing difficulties. In some States
which are surplus there are wvery bad
deficit areas. Even in surplus States
there are such pockets where people
have to stand in long queues and very
little is available to them, Although
there are fair price shops, the stock
is exhausted very soon and they have
to return very much disappointed. At
some pockets the prices have been
exorbitant. The poor of the city and
the poor of the village also are find-
ing it difficult because of the high
prices. Here, the anger grows against
the profiteer and the hoarder and, as
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the Food Minister has pointed out,
even in the surplus States, even
there, the arrivals into the market are
very much less, That showg that there
is a dangerous combination of the
traders ang the big producers. As
a short-range scheme our Government
is importing food, and some foreign
countries are even diverting their own
shipments to help our country. There-
fore, our Government is doing every-
thing possible to minimise the diffi-
culties of the people.

Sir, we cannot leave our country at
the sweet will of the trader of the
big producer. We have seen that the
trader is too selfish and even in the
matter of adulteration of food-stuffs,
he is not having any scruples. So,
Sir, T support the idea of a trading
corporation in food. And, of course,
it will grow gradually. T think Mr.
Masani has also supported it, though
with some conditions. Ewven the Jana
Sangh recently has supported that
the State should come into the food
trade.

Sir, I give my full support to the
idea that prices should be fixed well
in advance of the toming harvest of
rice, jowar, maize, wheat, etc. and
it should be done by an expert body
of persons who should fix integrated
prices of food. The price shoulg be
remunerative to the peasant. All this
is a good policy. But I think if the
price is to be remunerative, it ghall
have to be sufficiently high. That will
again prove to be a problem, I hope
in the matter of food the Opposition
parties shall give up the agitational
approach and have 5 constructive ap-
proach to this problem which all the
parties in the country have to solve.

Sir, as we are angry against the
hoarder and the profiteer, we are also
angry against the corrupt and inefhi-
cient people, whoever they are, in the
administration or the politicians,

THE VICE-CHATRMAN (SHRr
Axrear ALt KHAN): Mr. Vijaivargiya,
in view of the number of speakers,
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I am thinking to have ten minutes
for each speaker. I hope you will
finish it soon.

Surt GOPIKRISHNA VIJAIVAR-

GIYA: 1 hope you will give me some
more time, ”
THE VICE-CHAIRMAN (SHR1

AgBar Ar: KHAN):
n.ore.

Four minutes

Surr GOPIKRISHNA VIJAIVAR-
GIYA: Sir, I speak very seldom,

There is a great fear that
proceeding with nationalisation at s
hasty speed may result in a lot of
wastage and corruption, But we
must deal with them strongly. Ever
since 1 have been in the Rajys Sabha
1 have always been pointing out the
necessity of eradicating corruption,
mefficiency and lethargy, ete. So 1
think we have to set up this machi-
nery of implementing state trading.
For that purpose we will have to
iake strong action against ‘such
people if we have to completely eradi-
cate corruptlon.

Sir, sometimes I think that we
have tg give up liberal law courts
and liberal laws of evidence, and go
to some kind of a stage of dictator-
ship, though I do not support it, I
think that we should proceed within
the democratic framework and cradi-
cate corruption. At the same time
whatever Nandaji is doing in the
direction of eradicating corrupticn, I
strongly support it.

Sir, there is nothing new in the
Food Minister’s programme. He has
given us a programme which has
long-range schemes. There is nothing
in it which the previous Food Minis-
ters have not said, for example, in
regard to fair price shops, imports,
state trading, fixation of prices, minor
jrrigation, fertiliser. reorienting the
Community Development  projects,
co-operatives and so on, All these
things were already there. But there
is one great difference. Jur young
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and energetic Food Minister has the
capacity of implementing all these
ideas. So I fully support the pro-
gramme he has put forward, and let
us hope the White Paper will be a
very good thing.

Probably nature has also come to
our help, We shall have a good crop
and we shall be able to solve our
food problem much better. But I
can say one thing that during this
crisis we have not gone to the posi-
tion of the 1943 famine as referred
to by my friend who spoke previous
to me. This Government has done
something ang hag not allowed things
to deteriorate. It has not allowed
people to die of hunger and starva-
tion. So I support, Mr, Vice-Chair-
man, the idea that there should be
control, that the stocks should be
declared and all kinds 'of restraints
should be there. Our food habits also
should change. .-

I'al

Then, Mr. Vice-Chairman, there
should be a campaign in respect of
service co-operatives, While service
co-operatives have been successful in
Japan and Denmark and other coun-
tries, why should they not be made
successful in our country? I think
in the other House Dr. Punjabrao
Deshmukh mentioneq one thing that
there should be gradual mechanisa-
tion and further fragmentation of
land should be stopped. But that
should be given some thought to. [
think one more thing he has not
mentioned was about the tiny pieces
of land. Small holdings cannot be
cultivated profitably without bringing
them into some kind of co-operative
farming. When there can be joint
stock companies in industry, why can
there not be co-operative farming
about small pieces of land? So Y
support the co-operative farming idea
also. But I have to say that at pre-
sent we should make the co-opera-
tion movement a success . . .

P

Tue  VICE-CHAIRMAN
Axear Arr Knan): Thank you.

(Sem



1915 Motion regarding
Surt  GOPIKRISHNA VIJAI-
VARGIYA: With these words I

support the Food Minister's pro-
gramme, ' .

SHRIMATI SHAKUNTALA
PARANJPYE (Nominated) Mr.
Vice-Chairman, Sir, the food crisis is
now getting into the habit of becom-
ing an annual event like the Holi or
the Diwali or whatever you like to
call it. But this year jt has reached
an all time high, as so many people
have said before me.

Sir, we tell ourselves and others
that India is a predominantly agri-
cultural country where 70 per cent.
of the population are agriculturists.
If that be so, Sir, I think it is a
crying shame that we should have to
be importing foodgrains in order to
satisfy our hunger,

We have had seventeen years 'of
independence and planning. At times
1 cannot help wishing that outside
help was denied to us. Many of us
will die no doubt but those who live
will have to do something, put their
shoulders to the wheel, and get out
of this habit of depending on others;
we will try to do something for our-
selves. :

As I said, we plan and we plan.
But we seldom carry out any of our
plans to their logical end. Take irri-
gation. We have harnesseq the water.
We have had so many irrigation pro-
jects. We have so many dams, and
yet we are seeing that the farmer is
not taking advantage of the irrigation
facilities,. Now what is the reason
for all this? It is mainly because we
have not consfructeq waterways that
would take the water from the big
canals into the field of the farmer.
Let the Government charge the far-
mer the just and adequate price for
the water. But he should have the
facility of the water reaching his own
fields. There again the Government
has to make up its mind to do it. 1t
is going to be an expensive project
but here again 1T would like to advise
the Government to go into the irriga-
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tion channels one by one and not ask
tor a big allocation for all of them at
one time, Whal we do is, we like to
make our plans on paper and we
seldom think of the practical diffi-
culties that are going to crop up when
we {ry to implement our plans. 1
remember when this Village Pan-
chayat: Raj was introduced, I was
in the Maharashtra Legislature and
at that time 1 said: “For goodness
sake, do not go in for this Pan-
chayati Raj wholesale. Try it out
in one district in each division., See
how it works for three years and if
you think that it is successful, then
introduce it in other districts” but
nobody was willing to listen to any-
thing that was reasonable,

Now the same, I could see, has
taken place about the land ceiling.
Many people have referred to it,
many have said that land ceiling is
there only in the Act and it has not
been implemented. The land tenure
system has not been abolished but
what I want to say is that even 1in
places where the tenant has been
given his own land, he is not able to
cultivate it on a profitable basis
because we only pass legislations. We
do not go deeper to find out what
difficulties the tiller will come across
and what difficulties he will have to
face as regards fertilisers, implements,
irrigation and everything else if he
was to do it on his own. There also
I can say that T have the same con-
tention to make that we make plans
but we do them only in theory and
do not look to the practical side of it.
Very often while we are planning, we
look 1o the East and to the West.
Sonte of us look to thig side ang some
to that side. We Jook at the differ-
ent progressive countries of the East
and the West with very longing eyes
but we never try to emulate the
methods of either the East or the
West of hard work and purposeful
planning and of putting our shoulder
to the wheel or rollicg up our sleever
and getting down on our knees. That
we do not do. Until we do that
I am afraid we will not be able to
solve any problem of our country
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Again we do not plap azhead enough.
We wait. We are a smug people, I
am sorry to say thig but we are and
we wait till the crisis comes in with
all its fury and is right on us. Then
we start doing or think of doing
something. That is exactly what has
happened every year about the food
crisis and thig time also we are doing
the same thing. We practically lose
our heads. We heed no warning ard
we do not learn from what we have
experienced in the past. 1 can say
that we learn nothing and we forget
everything and it ig this habit of ours
that we will have to change if we
want to progress. Since independence
we have been hearing great slogans
like: “The blackmarkerteers will be
hung in the market places; the food
adulterators will be shot or flogged in
public places” but nothing has come
out. It is not only that but they all
thrive, in fact. Much hag been said
about the zonal svystem and, 1 1hink,
even our Food Minister is having
second thoughts or first thoughts
because he was not the Food Minister
when it was brought, I must say n
all fairness. 1 think it will be abo-

Mot.on regarding

lished but what I would like 1o
know . .
Tue  VICE-CHAIRMAN (SHRI

ArBar ALr KHaN): He has promised
to reconsider it.

SurimaTt SHAKUNTALA  PAR-
ANJPYE: I know he said that he
would reconsider it but what I would
like to know is. in whose head this
idez had originated? It must have
been suggesteq by one of the grain-
merchants and our Government, I amn
sorry to say, fell a dupe to that idea
and those grain-merchants must be
nose-thumbing at us. These grain-
merchants, certainly have made their
pretty piles. Now T hope we will do
away with this zonal system for ever.
I do not want to repealt the argu-
ments which my friend. Prof. Lal, had
so effectively made and the argu-
ment about the fortnight’'s good con-
duct leave that we were giving 1o the
stock-holders. We thought thal they
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would be out with their stocks and
they would tell us what stocks they
had and where they were but I am
not going to dilate upon that point
but it reminds me of a story that
my grandmother used to tel] me.

There was an old rich woman who
had a lot of jewellery. That parti-
cular day her husband had gone out.
A tihief knew about it. He visited
her house at night. When she heard
the noise of somebody rummaging
about in the cupboards in the house,
she knew it was a thief who had come
to pay a visit. She was a kindly
woman. She thaought that if ghe tried
to be sweet to the thief, he would
depart. So she said: “Whatever you
may take, do not take that heavy
gold necklace of mine which I .aave
tucked away in the wheat sack.”. So
the thief naturally knew where to
look for it and he rummaged in the
wheat sack and took the necklace.
When she knew that that was gore,
she said: ‘At least now leave alone
my thirty-tola gold bracelets which
are in the olq sari box’. So the thie
took away that. You can imagmne
what happened when she went on tel-
ling him whatever she had. The thief
had taken everything that he could lay
his hands on. When everything had
been taken, she took out her nose-
ring and she said: ‘At least I am sure
you will leave me this ag I have had
it from the day of my wedding.’ The
thief picked it up, pocketed it and
joining his palms said ‘Namaste Mea-
taji' and went away. It is something
like this—our expecting good conduc’
from the stock-holders.

Then as has been suggested the
Food Trading Corporation must come

into existence, and the sooner 1t
comes the better. We have to see
that the producer gets a reasonable
price. The minimum price has got
to be fixed and if in the months to
come the prices go up or rise, the
Government will have to buy the

grains from the producer at the prices -
proclaimed and that is a thing we
must do. That is a ‘must’ Agam we
will to have buffer stocks. That |is
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[Shrimat: Shakuntala Paranjpye.]
very necessary and we have felt the
need for so many years but we have
not really set our minds to it. It was
in Australia and I have ,seen si0s
higher than this hall, where grain
was stocked. We coulq easily tuild
some suos and we could store our
grain Why should not this gram come
from our land” Why cannot we buy
grains at the harvesli fimes? I am
afraid even now when the prices
begin to go down perhaps our Gov-
ernment will be just sitting back
quietly and closing their eyes to what
is happening ang will wake up when
the prices go up but I would implore
and beseech the Governancnt to  do
something about 1t and buy the npeces-
sary grams and provide bufler stocks
at the harvest time We are to'ld
that in order to go into the whole-
sale transaction n grains, we have
not the adequate administrative staff
It may be that in the Mmstry of
Food and Agriculture there 1s not
adequate staff but I feel and many
share my view that in other Depart-
ments and other Ministries we suffer
from an excess of staff and we could
easily borrow some staff from the
other Ministries and I am sure the}
would be the better for it and so also
would be the Food Ministry better
oft for it The Minister himself con-

cedes the pomnt that black
4 P.M money plays a big part 1n the
rise 1n prices, and 1t 1s an un-
fortunate state of affaus, Sir, as we
have beepn told that thig year the pro-
duction of foodgrains has been higher

than last year and in spite of that
the prices have risen to an all-time
high Now that meang that there

must necessarily be some black gra:n
hoarded somewhere So ithis black
money and black grain rlay a g
part 1n the manpulation of prices and
I think we must get nd of all this
blackness -

And one last point I am going tc
make, Sir, and 1t 1s about population
It 15 said on all hands that the popu-
lation is increasing by leaps and
bounds and that 1s why we cannot
keep pace with 1t by producing more
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foodgrains 1n that proportion But
what are we doing about il> I know
of several plans, I know the Health
Minustry 13 trying 1its utmost to step
up the progress of family planning,
that a crash sterilisation programwme
1s bemng worked out but Sir, T think
for this particular programme we
need the help and co-operation of
every Ministry, and 1t 1s high time we
thought of doing something, I won’t
suggest passing legislation yet, I
would give 1t another five years and
I hope I shall be here for another
five years, but up till then we should
make use of indirect pressures, all
welfare amenities, all facilities, and
all the help that Government gives,
even mncrements and promotions could
be withheld from famulies which
obstinately refuse to put a stop to
the growth of thewr famihies beyond a
certaip ittt I think we will have 1o
do this

Our friends from Uttay Pradesh
were agitated about the food scarcity
in their State I am very soriy sabout
it My State 1s no better, we are a
deficit State also But this family
planning programme has made no
progress whatsoever in Uttar Pradesh
whereas Maharashtra 15 ahead of
evervbody 1n this regard We talk of
the population growth but nobody has
referred to this point, at least while I
was here, and that 1s as regards the
method of cultivating our fields, We
have talked about China, and we have
talkeq about Japan which have 1tre-
mendously advanced 1p this regard ¥
believe Japan has a laerger yield per
acre than any country, more than
even any Western couniry And why
15 1t s07 And this 1 have been told
by a mission that went (o Japan This
information was given not on paper
but at a party They sawd “We use
ou might soil, everv grawmn of 1t”, and
that 18 why they have four times or
five times the yield we have from pur
fields At least we could do that: that
1s a commodity that 1s 1ncreasing
with the inecrease mn vopulation, we
should certamnly make use of 1t and
see that our fooq production increases

Thank you, Sir. ;
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Sar1 BABUBHAI M. CHINAI
(Maharashtra): Mr. Vice-Chajrman,

Sir, I am thankful to you for giving
me the opportunity to express my
views on the food situation of the
country. I have gone through most
of the speeches made in the Lok Sabha
and I have listened to most of the
speeches in this House also. I have
however felt that the greatest con-
cern which we, one and all have is
in connection with the rise in prices.
which affects everybody, right from
the smallest to the biggest, and the
smaller income people feel the pinch
a little more than others. It has posed
a challenge not only to the ingenuity
of the people with smal] incomes but
also to the political stability arq eco-
nomic possibilities of the country.

Whether the present situation is due
to the accumulated neglect in plan-
ning and administration or to the

general indifference of the agricul-
tual community towards basic issues
is a debatable point. But the fact is
that the situation is explosive To
quote from the report of the UNESCO
India 1 would say that, generally
speaking, India will have to double its
food output in the coming decade if
the people are to be provided with the
minimum  standard of nutrition.
Every four persons out of ten in the
world are hungry, and one of them
is an Indian. Fifty per cent. of
Indians are ‘hungry’. On an average
an Indian eats three-fourths of what
he has a right to expect. I;, the cir-
cumstances, Sir, it is but natural
that the standard of nutrition in India
has not shown any rise during the
last twenty-five years. With the
population increasing by ten m:llion
every year, India must increase its
cereal output by 50 per cent. and milk
output by 100 per cent. in the next
decade or so. The per capita angd per
acre yield is low as compared to
other countries, and as a result, the
standard of earning of agricultural
population is below national average.

Indian agriculture mainly comprises
praduction of foodgrains, foliowed by
commercia) crops, animal husbandry,
fisheries and poultry farming. There
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are large variations in production
from year to year. These cause un-
certainty and fluctuation in other eco-
nomic activity. Even in the best years
production is not wholly enough ‘o
meet consumption and provide for
carry-over of stocks for possible
future deficit years. Taking the good
years with the bad there would
appear to be an overall deficit, which
has been made good hy imports,
mainly uynder P.L. 480 Agreements.

The problem of agricuiture wiil
have to be tackled both from the
short-term and the long-term aspects.
True that the Centre hag been taking
measures to import foodgraing to
meet the short-term situation ang at
the same time taking vigorous steps
to bring into the open hoarded slocks.
At the same time it is felt that grea-
ter attention shoulg be paid to achieve
self-sufficiency in fooograins as early
as possible. The Government has also
thought in terms of opening of more
fair price shops and setting up of a
Foodgrains Trading Corporation. The
Food Minister has also assured us
that the zonal restrictions would be
done away with as eariy as possible.

I would like to deal with only a
few problems which, according to me,
require greater attentior. As regards
the Foodgraing Trading Corporation
it is too early to be sure what shape
the Government’s plans of buying and
selling foodgrains would ultimately
take. According to present indications
the Government’s Corporation is to
be just a competitor in the market
and an honest rival ‘o private trad-
ers. If this would be so, perhaps there
wil]l be very little to talk asainst the
organisation. But very much depends
on how the various States and the
organisational advisers would look at
the problem. The retail trade too
should be done on the principie of
fair competition with private retail-
ers. If Government monopoly is in-
troduced, it would resut in certain
unexpected situations The basic issue
is that no attempt should be made to
abrogate the normal trade channels
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[Shri Babubhai M. Chinai.]
on a permanent or semi-permanent
basis.

So far as the production and dis-
tribution of foodgrains is concerned,
the entire country should be
ireated as one. The zonal
and other inter-zonal restrictions
would result in distorting the price
structure and create pocketg of scar-
city and plenty. This is certainly not
fair to the consumers who have been
disadvantageously put, Even if the
abolition of zonal restrictions have to
await the next harvest, inter-zonal

restrictions might he removed
straightway.

I would alsc like to make a few
cbservations about land legisiation.
Almost all the States have passed
legislationg aimed at  abolishing

intermediaries, reducing rent, ensur-
ing security of tenure ang limiting
the size of agricultural holdings.
Whether these reforms have result-
ed in increased production is a de-
batable point. Unfortunately, how-
ever, land released or likely fto be
released after enforcement of ceiling
legislation has been too inconse-
quential and insignificant vis-a-vis
the total area under cultivation. The
consolidation programme has been
halting and somewhat slow, In this
connection it is also necessary fto
study the inheritance laws which at
present lead to fragmentation and
make nugatory the policy of con-
solidation of holdings.

May I also draw your kind atten-
tion, Sir, here to the recommenda-
tions of the Planning Commission
that certain types of farms like cane
farms should be exempted from the
purview of ceiling legislation? Thae
recommendation has not been uni-
formly followed by  State Govern-
ments, and in certain States even the
efficient modern farms run by the
sugar industry have not escaped the
threat of the ceiling law,

Such forms had not only attained
a very high level of yield per acre-

’
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but also served az model farms for
other cultivators in the surrounding
areas. And ag such the level of
technology pursued by them h.j its
wholesome impact in the vicinity.
Besides, the farmg were also serving
as seed farms for the area in and
around them, particularly in UP.
where due t0  climatic conditions
seeds had to be replenished ouite
frequently. It is necessary that the
Government should review the
policy in this behalf and modify it on
a production-oriented basis,

The essential aim of agrarian
policy in general and land reforms
in particular, should be to improve
conditions of production and en-
courage management of agricultural
land on a basis similar to the or-
ganisation of industry. A spirit of
entrepreneurship has to be injected
into the countryside and there was
need to relate output to effort and
investment directly. In this context,
it is a heartening thing that in cer-
tain areas a new type of dynamic,
progressive farmer had emerged as
the main spearhead of improvements
in agriculture,

The farmer who constitutes the
new rural ‘elite should be given every
protection and encouragement so
that his potentialities are fully utilis-
ed in the national interest. This will
only be possible when the climate
of uncertainty and the sense of in-
security is removed from the minds
o? those who are striving to introduce
newer technology and better skills in
the agricultural sector. The touch-
stone of our entire policy should be
sustained increase in production,
based on steady and continuous rise
in productivity, and any policy or
logislative enactment which rung con-
trary to this paramount objective
should be side-stepped and brushed
aside,

Pror. A. R. WADIA (Nominated):
Mr. Vice-Chairman, we are all con-
sumers and therefore the food prob-
lem touches us all. There is no gues-
tion of party politics in this matter.
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I am very happy, Sir, that even the
Government have finally become
conscious of the importance of agri-
culture in our economy and the
Prime Minister is very enthusiastic
ebout it and I am very happy that
the present Minister of Agriculture
has shown considerable amount of
dynamism in facing the problems of
the present day. I, Sir, share my
bon. friend, Shri Deokinandan
Narayan's hope that the present Food
and Agriculture Minister will be
allowed to continue there for some
yvears because unfortunately we have
found that there have been far too
many changes in the Ministry of
Food and Agriculture and they have
been the victims of political exigen-
cies, and that ig a very unfortunate
thing. Now that the Food Minister
has got some definite policy and plan
before him, he should be allowed to
do his best. '

While saying this, Sir, I may also
say that none of us can be blind to
the fact that the present situation is
to a considerable extent, due to the
complacency of the Government in
the past. I am afraid that they have
allowed themselves to share Brown-
ing’s optimism that “God’s in Heaven
and all’s well with the world” We
have our rivers, we have our mon-
soons, we have our fertile plains
and we have our teaming millions of
kisans. But we have forgotten or at
least not taken due notice of the
fact that our soil, however fertile it
mavy be, requires the assistance of
fertilizers. As my hon. friend, Shri-
mati Paranjpye pointed out, the very
precious manure which costs us no-
thing in India, has been allowed to
be literally smoked away as fuel
that should be used ag manure. We
have not yet enough fertilizer at the
present moment. Then azain. we
have always been the victims of the
vargaries of the monsoons and we
rannot take for granted that every
mongoon is going to give us a gzason
of prosverity. We have got our
peasants, but for half the year they
are out of work and thev are igno-
rant and they do not know the most

680 RS—1.
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up-to-date methods of improving
agriculture. Unfortunately they are
far too fertile in the production of
children which adds to the problem
of agriculture and food at the presen$
moment.

On the whole I feel that the real
weakness of Government is in its ed-
ministration. Policies may be laid
down and these policies may be very
good in Delhi. But how are they
going to be worked? That makes all
the differen~es. Take for example
the case of the fair price shops. We
find in the report that was given to
us that during the last one year the
number of fair price shops has risen
from 55,000 to 80,000. That iz a very
respectable number. But the prob-
lem is, how do they function? We
have had the experience of a num-
ber of Members here that they do not
get the right quality of stuff. They
do not get the requisite amount of
things that they require. And it
also involves a tremendous waste of
time because when there are long
queues you have to wait there for
hours before you get your things, and
that certainly makes life miserable.

1 submit that the most important
thing to be noted is that there has
to be a definite change in the Gov-
ernment’s planning and outlook. In
our earlier years we were dazzled by
the possibilities of industrialisation,
But the fact remains that India was
an agricultural country, is an agri-
cultural country and is likely to re-
main an agricultural country for
years and years to come. Therefore,
agriculture must find a dominant
place in our plans. We have had to
face crushing taxation. 1 do not
think{ it is possible to deny that we
are the most heavily taxed country
in the world, not in the quantum
of taxation, which may be much
more in the U.S.A. or Engiand, but
certainly in relation to our resources.
Our public debt is mounting very
heavily. T feel that our country is
being mortgared. Our future gene-
rationg are being mortgazed. There
is deficit financing to s very danger
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[(Prof. A. R. Wadia ]

ous extent. Whereag the increase 1n
production is 8 per cent., the increase
in our deficit financing is as much
83 31 per cent. Now the press at
Nasik may be a very great blessing,
but it can also become a great source
of danger. It may lead to inflation
and inflation means rising prices and
we all suffer from it very badiy.

We are very fond of slogans and
a3 a people we thrive on them. It
13 rather unfortunate that cven one
of our Ministers has given us a
slogan—“Export or die”. Now, ex-
ports are very necessary to earn
foreign exchange; but there must be
some limit, some reasonable limit to
it. I do not think there is any justi-
fleation for the Government even to
get increased foreign exchange, to
export a necessary commodity like
sugar. When we have not got enough
of it in our own country it is no use
exporting it to get foreign exchange.
Last year when I alluded to the ex-
port of bananas to get foreign ex-
change, I said that the one fruit that
the poor now enjoy they would be
deprived of, and to 3 very consider-
able extent this has come true and
bananas have become very costly;
and all this to get foreign exchange.
Well, Sir, I do not call it very wise
planning. There is something de-
finitely wrong about it. There is an-
other slogan which wag given to us
by our friend, Mr. Gurupada Swamy.
He said that the rise in price is a
aign of prosperity.

Samr MULKA GOVINDA REDDY
(Mysore): Fantastic.

Pror. A. R. WADIA: 1t is a very
dangerous glogan. It may be true in
the cass of rich countries like the
United States of America or England.
They have got the capacity to pay
high prices but a poor country like
India cannot go by this slogan. It
would be a very dangerous thing; in
fact, it is very dangerous and it is
not true of India. We cannot afford
to pay high prices. I am afraid when
the Finance Minister imposed the
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compulsory Annuities he did not rea-
lise that in order to pay ihis so-call-
ed Compulsory Deposit people might
have to borrow at a much  Thigher
rate tnan what the Government
would be giving to them at the end
of five years. This is the state of
affairs and, therefore, we should not
allow ourselves {0 be dominaied by
idle slogans. . '

Well, Sir, our agriculture is faced
with definite difficulties, Increase in
population is there and I know that
in the beginning there was some op-
position to birth control but the Gov-
ernment hag changed its policy in
this matter and now is anxious to
encourage birth control as much as

possible. It should be done. Japan
alsp went in for it and benefited
thereby.

We have unfortunately to deal
with dishonest traders and it is only
for that reason that I welcome the
establishment of the Foodgrains
Trading Corporation. As a general
rule I am not in favour of these big
corporations but where food is con-
cerned I am prepared to make an
exception because our traders have
not been as honest as they should
be.

4

Then there is the 2zonal system
By the figures given to us on page 8
of this pamphlet we note the varia-
tiong in prices in the different States
ang I am glad that the Food Minister
is fully conscious of it. He has point-
ed out the advantages of doing away
with these restraints on transport of
grains from one State to another in
the South and when he wants to do
the same thing done in the North
unfortunately he has to meet the
opposition of the States and I regret
to say, judging from newspaper
reports, even from some of his col-
leagues in the Cabinet. It is rather
unfortunate. The zonal system haw
not proved a great success. After
all, if we are one nation we have to
take our country as one nation and
not divide it into different States
fighting one another,
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Well, Sir, what are the remedies?
We have to build up stocks. We have
to have licensing and control over
the wholesale trade for some time
but on the whole controls do more
harm than goosd because they lead to
corruption. That has been our ex-
perience and I am not very optimis-
tic about the success of any licensing
gystem. I have already spoken about
the Foodgrains Trading Corporation
and I would welcome it. I am glad
to find that new rice mills are plann-
ed. But the main point iz that we
have to look to the welfare of our
villages. I entirely agree with my
hon. friend, Mr Govinda Reddy,
when he emphasised this as the chief
need, to rehabilitate agriculture.
They must have fair remuneration,
they must have timely supply of
seeds, they must have timely finan-
cial help and they must have bet‘er
knowledge which they can get rnly
through education. Our Conslitu-
tional provision about compulsory
elementary education has not been
fulfilled because we say that we have
got no money for it but we have got
monev for so many other things most
of which, or a good deal of which,
goes into wrong pockets or is wasted.
This bettar knowledge can come not
merely from America; in fact, it is a
criticism that we are trying ic mi-
tate ve~r advanced and rich coun-
tries without any proper resources

and I airee with my friend, Mr.
Dahyabhai, that we can get good
knowledge from smaller countries

like Israel and Taiwan. There is not
the slichtest doubt that these two
eountries have made a tremendous
amount of progress in spite of their
small gsize because knowledge pays.
Knowledge is alwaygs powerful. Both
these countries are willing to help
us and we should take advantage of
their help and see what we can  do
to improve the condition of our wil-
lages.

Lastly, Sir, may I add one
point? In thesa davs, when there
fs such a scarcity of food there is
‘need to Te-~nmsider tha whole prob-
Jem of prohibition. God has given us
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good, strong food in toddy and we
have been wasting that wvast re-

source. The poor people used to get
food from it and used to get strength
from it and we have deprived them
of it because of our fads, because of
our ignorance of the gcientific con-
tents of such an important food as
toddy. So, Sir, in conclusion I would
plead that the first things must come
first. Agriculture must always be in
the vanguard. It must be our chief
concern and only then will the prob-
lem of food be solved.

Surr J. S. PILLAT (Madras): Mr,
Vice-Chairman, at the outset, I wish
to congratulate the hon. Minister for
his boldness in taking up this pert-
folio. Perhaps somebody may say that
he was not taking it up but that it was
thrust upon him. Whatever it may
be, it requires very great boldness on
the part of the Minister to take wup
this portfolio which is a very difficult
one. {.

Mr. Vice-Chairman, you know it for
a fact that w> depend upon agricul«
ture for our food and agricultural eco-
nomv depends upon nature more than
anything. I will explain what I have
in my mind. For instance, we
can bring a piece of land wunder
cultivation scientifically by Thaving
good seeds and also giving good
manure and other things but unless
we have got good rain and proper
rain at the proper time our plan will
not succeed. We should not only
have rain but it should be at the
proper time. At the same time, you
must have a sufficient quantity of
rain; too much rain will spoil. So,
crop and so also too little rain. So,
agricultural economy depends more
upon nature than any other economy.
That is why I wish to congratulate
the hon. Minister who has shown his
boldness in taking up this portfolic.

Mr. Vice-Chairman, in this pamph-
let, quoting the report of the Food-
grains Enquiry Committee, he says
that as a result of the National Sam-
ple Survey undertaken, there has
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[Shri J. S. Pillai]
been an increase in the consumption
of foodgrains per capita—this has
increased substantially in the lower
income group while remaining fairly

stable in the other groups. I do not
subscribe to this view. You know,
Mr. Vice-Chairman, the belly is a

peculiar thing. It will not accept two
days' food nor will it starve for two
days. Whatever it is capable of tak-
ing, only that it will take. There is a
poetry to that effect in Tamil. So, I
do not subscribe to this view. What
the Foodgrains Enquiry Committee
meant was perhaps the change in food
habits. Some people used to take
ragi and kambu and now they have
taken to rice. There is this change in
habit. I do not complain about this
because it shows that the standard of
living has increased. This is what it
means, Then he says that the growth
of population is there but the Minis-
ter has not given us any remedy by
which we can reduce the population
or make it static. I will give the
House one way by which we can
keep the population static. Mr. Vice-
Chairman, our ancestors used to fol-
low four ashrams. Brahmacharya.
Grihastha, Vanaprastha and Sanyasi.

I think by legislation this should
be enforced. Perhaps hon. Members
may ask me why we should not do
it voluntarily. Human beings are
strange animals and I will explain
what I mean. Birds and animals
have got mating seasons whereas
buman being have no mating season
as such. Every day is a mating
season. I hope you will not consider
me vulgar; all the 365 days are mat-
ing season for human beings. When
a bitch is pregnant no other dog will
&0 near it but it is not the case with
human beings. Man is always pre-
pared for procreation of children.
That i3 why I say Voluntarily it is
not possible to enforce these four
ashramag of life. We can do it only
by legislation. Till a boy attains the
age of 30 and a girl attaing the age of
25 they should not be allowed to
marry. From 30 to 50 years of age
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he can be a grahastha and during
that time he can produce children but
there should be a limit. Nobody
should produce more than three
children. This should be laid downm
by legislation. If he produces more
than three children he should be
asked to pay a penalty or a tax to
the Government. From 50 to 60 yearw
of age he should be a wvanaprasiha,
By wvanaprastha 1 do not mean that
he should go to a forest or do any-
thing of that sort. He can live in the
house with his wife but he should
treat his wife as his sister and his
wife in her turn should treat him as
her brother. After 60 he can take ta .
sanyasa ashrama; again he need not
go to the forest; he can live in the
house but he should think more of
God and less of mundane things. This
can be brought about by legislation
only; voluntarily it is impossible,

The second thing that I want the
hon. Minister to do is that he should
advocate monogamy. As you know,
Quran allows six wives, I think.

Some Hon. MEMBERS: No; four.

Sunx J. S. PILLAI: May be four, I
do not know. But Hindus can have
any number of wives. There is noe
limit at all.

Some Hon. MEMBERS: No, no. It
is not correct.

(Interruptions.)

THE VICE-CHAIRMAN  (Sawr
AKBAR ALI KHAN): Let him conti~
nue please. .

Sarr J. S. PILLAI: Buddhism
also allows a number of wives; =0
also Jainism, Sikhism and I think
Zoroastrianism also allows a number
of wives. A man should have only
one wife. .

.

Sart LOKANATH MISRA: Mr.
Vice-Chairman, he is making a wrong
statement. He is probably not even
aware of the Hindu Code Bill that
his own party got passed.
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Surr J. S. PILLAI: I am not speak-
ing of legislation; I am speaking of
religion now, So what I would say is,
if a man wants to have more than
ong wife he should pay a tax tc the
Government. This should be enforc-
ed by law. By these methods we can
keep the population static,

Thirdly I would say this. Nowadays
there is a tendency for people to grow
cash crops. In Madras areas that
were under paddy cultivation are now
under sugarcane cultivation. I would
not blame anybody; if I had land
probably I would do the same thing
because paddy will not give me as
much profit as sugarcane.

Mr. Vice-Chairman, twenty years
ago when the State of Madras was
much bigger than what it is today—
at that time, as you know, Madras
consisted of not only Tamil Nad
but parts of Andhra, parts of Kerala
and parts of Mysore—at that time
there was only one sugar factory but
now there are more than six sugar
factories. Naturally in order to get
more money people have given up the
old idea of growing paddy; they are
now growing sugarcane. I do not ob-
ject to that but one thing they can do.
I am glad that the hon. Food Minis-
ter belongs to Madras. He can pro-
duce a substitute for sugar, If you
go to Madras, Vice-Chairman, you
will find there are crores and crores
of palmyra trees, coconut trees and
date palm trees. From the juice out
of these trees we can gef good sugar,
sugar-candy and jaggery. This would
be a good substitute for sugar from
sugarcane, So the Goverrment
should try to produce this substitute
sugar from these palmyra and other
trees, It will be a good subatitute
and it will also provide work for
those who are unemployed nowadays
on account of prohibition.

The last thing that I want to tell
you is this, The other day the hon.
gentleman sitting there, Mr. Patel,
told us that there are two ways of
increasing food production; one 1s the
method followed in America and the
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other that is followed in Formosa.
The method adopted in Formosa is
none other than what was enunciated
in 1917 by Lenin, namely, the tiller
of the soil is the owner of the land.

Sur1 DAHYABHA] V. PATEL
(Gujarat): As usual you are comp-
letely confused.

Smrt J, S. PILLAI; I did not hear
him,

THE VICE-CHAIRMAN  (SHmr
AKBar Aur KuvaN): You carry on

Sgrz J. S. PILLAI: That is what 1
grasped. Perhaps I may be wrong
or he may be wrong. What ] say is,
this idea that the tiller of the soil
should be the owner of the land is a
maxim enunciated in 1917 by Lenin.
Though it smacks of Communism I
think we must take whatever is good.
Our economy is not a capitalist eco-
nomy; nor is it a communist economy.
It is a kathambam—in Tamil we
call it kathambam for y mixture—of
both capitalist and comiunist eco-
nomy. It is a mixed economy. So
we can adopt that policy.

In case they are not able to suc-
ceed in getting increased production
by all these means, then they can
have rationing. Rationing is a good
thing.

Now, I will recapitulate what I
have said.

THE VICE-CHAIRMAN  (SHr1r
Axsar ALl KHAN): We have all noted,
It is all there, You need not recapi-
tulate.

SHRI J. S. PILLAI: You need not
tell me what I should do. Please just
listen,

What I say is, firstly, they should
keep the population static by bringing
in legislation by which they ecan
enforce monogamy as well as the
four ashramas of life. Secondly the
palmyra and other trees should be
tapped for a substitute for sugar
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[Shri J. S. Pillai]
from sugarcane. Thirdly they should
introduce the maxim that the tiller of
the soil is the owner of the land. And
the last one is rationing.

Thank you.

Sgmr J. H. JOSHI (Gujarat): Mr.
Vice-Chairman, I rise to support the
motion moved by the Food Minister,
Mr. Subramaniam. I find from the
review of the food situation that he
has placed before this House that he
has shown reason, dash and realism
and I find that he has struck a note
of optimism also. As you know, food
is our problem today. It concerns all
of us. The food gituation is very
explosive and we are sitting on the
edge of a volcano. Food is life; food
is nutrition; food is strength and just
as it applies to a man or an indivi~-
dual it also applies to the whole
nation. But if not well administered
it becomes the cause of loss ot life.
During the last three years we have
been keeping vigil on three fronts.
One is the front of treacherous China;
the other is the unfriendly Pakistan
and the third front is that of natural

calamities resulting in such an ex-
plosive focd situation. Sir, we have
the food

‘maintained all along that
gituation should be tackled on a war
pasis. When there is a threat of a
war all the groups, all the parties,
unions and associations meet together
and lend their patriotic support to
the Government, My humble sugges-
tion in regard to the food situation
is that the Government should invite
honest, serviceable and loyal people
belonging to other groups and parties
also to join in fighting this common
and fierce battle of the food situa-
tion. We all know there were some
agitations; we know of Gujarat
Bandh, of Maharashtra Bandh and
there was also a threat of Bharat
Bandh. Al these agitations must
have no place in a critical condition
like the one in which we are placed
today. Food is a more serious prob-

lem from the international point of
view. For the last seventeen years
but we

the Government is trying.
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must confess that we have not become
self-sufficient in food. We get foad
from the USA, from Canada.

We import foodgrains from Aus-
tralia, Burma and many other
countries. Now, what would happen
it a spark were ignited somewhere in
any part of the world? If a war wers
to break out, then an embargo would
be imposed. Transport arrangements
would be upset. And if, by some cir-
cumstance, we were also involved im
a war, how are we to fight on the
food front as well as on the war front?
If we cannot feed our people we will
be inviting discontent in the country
itself. How can we expect our defence
forces to be strengthened? How cam
we expect our soldiers to fight the
external enemies while their wives
and children may be starving in their
homes? Too much dependence om
other countries for foodgrains—the
most primary necessity of life and of
a nation—would end in an economie
subjugation of the people. I should
say that there is not much difference
between economic subjugation and
political subjugation.

Now, how are we to overcome this
difficulty? We know that it is a
State subject and the States have to
tackle this problem. The Centre may
make grants, may give all sorts of
assistance, but ultimately it is the
States which have to overcome this
difficulty. The Central Government
should give a directive to all the
States to concentrate all their atten-
tion on the production of foodgrains.
They should be asked to draw up a
plan for five years and also they
should see that the plan is executed
according to schedule. Non-produc-
tion prosrammes should be cut
down. The panchayats in the
States, the community development,
irrigation, transport, co-operatives,
banks, should combine to
accelerate the programme of food
production. The Minister has rightly
suggested that remunerative prices
should be given to the agriculturist.
He has also suggested that the agrl-

all
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culturist should be given implements
whi.h should be cheap, We dave
heard all these theses for the last so
many years, but [ feel that the Min-
ister has shown some tact about how
to implement all these factors. When
I am traveling from place to place
I find large areas of fallow land lying
uncultivated for a number of years.
The States should be asked to use
tra.tors to till the land by means of
those tractors and bring that land
under cultivation, This should be
under a responsible Minister in the
State or more preferably the Chief
Miunister of the State should be in
charge of the port-folio of agricul-
ture,

Prices are rising high, It is very
difficult for the common man to make
both ends meet. The prevailing price
of wheat in Gujarat is about Rs. 60
to Rs, 70 per quintal, The price in
Punjab is from Rs. 37 to Rs. 40 per
quintal. In Maharashtra it is about
Rs, 120, These are wholesale prices.
If we look into the retail prices there
is much more variation, Now, the
Government should see that the
prices are kept at a level beyond
which the price should not be allow-
ed to run high. We have created some
artificial walls by creating zones.
(Interruption). We have createq arti-
ficial walls between the States by
creating zones, We hear that in Buro-
pean countries, artificial walls, which
were standing between independent
countries, have been razed to the
ground, so that trade could flow
smoothly and easily. Israel can pro-
vide us a good model to follow. They
have raised production and have turn-
ed a whole desert into a green area.
{Time bell rings.)

Thank you very much.

Sarr A. D. MANI (Madhya Pra-
desh): Mr. Vice-Chairman, it is a sad
commentary on the debate on the
food situation that after the Minister’s
confident assurance of controlling the
food situation by setting up a Food-
grains Corporation and taking neccs-
gary ancillary measures, this morning’s
papers report that wheat prices have
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shot up in the ity of Delhi itself
under the very nose of the Union
Government, I find here that on
August 20 farm wheat price stood a$
Rs, 55 per quuntal and at the present
moment, that 1s, on September 15,
wheat prices went up to Rs. 64'50. It
has alspo been stated, according to
today’s papers, that the wholesalers
are not announcing their fixed prices,
The practice was accepted by them
two or three weeks ago, but this has
been discontinued, I have further in-
formation that the price of broken
pulses 1s Rs, 65. It was selling at
Rs. 37 on 20th July and in August
they were selling it at Rs. 50, Now,
the prices of the whole range of food
articles are going up, in spite of all
the measures taken by Governmant
to control the food situation, Sir,
the Food Minister requested the
Members of the opposition not to
have a political approach towards
this question. I entirely agree that
we should not make any politics out
of the food scarcity in the dountry,
but Government must be frank
enough to admit that the present sit-
uation has been caused by the com-
plete failure of the agricultural pians.
We have so far spent Rs, 2000 crores
on agriculture in the last three Plans,
and what has happened is that pro-
duction which went up to 80 million
tons in 1960 is gradually falling. Now
we do not know to what extent Gov-
ernment will be dependent on food
imports for remedying the situation.
My hon, friend, Mr. Niren Ghosh, for
whom I have great respect, spoke
very scornfully about the PL 480 pro-
gramme, I will say as a Member of
the opposition that there will be very
few who will agree with him in his
criticism about the aid we are re-
ceiving from the United States to
whom thig country is under 5 debt of
gratitude for coming to our help in
the emergency. : o

The main problem as the brochure
on the food situation has made clear
is the problem of production. Unfor-
tunately our State Chiet Ministers
have not shown that they are very
carnest about tackling the food prtw-
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blem in their own States, The pre-
vious speaker referred to the recom-
mendation of the Estimates Commut-
tee that the Chief Ministers of States
should be made the Ministers of
Agriculture, I think that this should
be done without delay, and the failure
or success of the agricultural plans
in the States should be made the con-
dition of confidence or absence of con-
fidence in a Ministry, Unless some
such step is taken, it is impossible for
us to expect that there will be an
improvement in the production situa-
tion.

Sir, 1 have heen vepeatedly atating
on the floor of this House that there
ought to be greater co-ordination in
the agricultural plans between the
Central Government and the State
Governments. There i3 no point in

appointing an  Agricultural Prices
Commission at the present moment.
The Commission may report{, but the

report may become out-of-date on
account of the spiralling of prices.
What is required is in every State
there should be some agenoy of the
Central Government. There should
be an Agricultural Production Com-
mission which will continually super-
vise the agricultural mplans of the
States,

Str, the Ministey has rteferred to
the problem of hoarding in the coun-
try. There is no doubt that the whole-
sale trade and also the retail trade
are responsible for a good part of the
hoarding. But then hoarding has
started from the cultivator also. This
is due to the diminishing confidence
in the Government’s economic poli-
cies. I do not know, and this matter
has got to be studied as to how far
the Gold Control Orders have shaken
the confidence of the people in the
Government. The people find that
they cannot invest their money 1n
gold, that they <cannot put their
money in the banks because of strin-
gent income-tax measures, and this
leads consequently to hoarding, It is
necessary for Government to remem-
ber that the first thing they ought to
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do is to restore the confidence of the
country in their economic policies. 1
am one of those who beligve in agri-
cultural land reforms, and a United
States team which visited this coun-
try has pointed out that land reforms
have got to be effected if we have got
to improve agricultural production.
But the haphazard manner in which
land reforms have been tried to be
introduced in the States and the
attempt of Gavernment to bring about
by Constitutional Amendments a vali-
dation of many laws which have been
struck down by courts of law have
created an atmosphere of uneasiness
in the country and the countryside.

I think therefore that the Govern-
ment should now give a firm guaran-
tee that at least for a period of 23
years there shall be no further land
reform legislation undertaken in any
State. In this connection I may men-
tion that Mr, Shriman Narayan, a
member of the Planning Commission
made a speech the other day that he
did not want any further land reform
legislation for a period of ten years.
Ten years are too short a period, and
we should try to see that the period
is extended to twentyfive years.

I would like to mention that in re-
gard to the Foodgrains Trading Cor-
poration the Government has no¢
estimated the impact in respect of ex-
penditure on foodgrain prices as a
result of their entering the trade. It
has been estimated—and this estimate
may vary from individual to indivi-
dual-—that to enter the distribution
trade, Government will have to spend
as much as Rs. 100 crores all over
India. This Rs. 100 crores will finally
have to be paid by the consumer ou$
of his pocket, and my fear is—and 1
share my fear with other Members—
that the cost of foodgrain distribu-
tion by the Corporation will be a little
higher than the cost of distribution
by the Corporation will be a little
higher than the cost of distribution
made by the wholesalers. I am not
pleading that the Foodgrains Trading
Corporation should not take up this
business. T only want to say that in
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this matter they should go slowly amnd
#ry to perfect the machinery. We
have had our experience in the Sfate
Trading Corporation and I can tell
you that when we were getting news-
print from private dealers, it was
much cheaper in pride than what we
are getting from the State Trading
Corporation. I do not want the
Foodgrains Trading Corporation to
be another inflationary factor in the
situation.

Finally, I would like to mentin
fhat the food problem cannot be tack-
Jed piecemeal. It ig not only the
Minister of Food and Agriculture who
is responsible for the food situation
in the country., The Governmeats
faxation policies have also got to be
overhauled. It has been made clear
that in April 1961 the money supply
was of the order of Rs. 2878 crores
In May 1964 the money supply avail-
able to the public is Rs. 3833 crores,
which means that in a period of three
years the money supply has increased
by about Rs. 450 crores, This natu-
rally has an impact on the price level,
and even though Government may fix
® remunerative price for the farmer,
that remunerative price must have a
relation to the cost of living at wre-
sent, which means the consumer will
have to pay finally for whatever the
Government does. Government also
should try to see that the credit agen-
¢les which are at work now do not
impose a burden on the cultivator.
Though the Reserve Bank gives credit
30 the Co-operative Banks at conces-
esional rates of interest, at the culti-
vator's end the loan is avail-
able only at 9 per cent interest.
Unless Government  sees to it
that in the course of the loan being
transmitted from the Reserve Bank
through the Co-operative Banks to
the cultivator the loan does not bear
a high rate of interest, the cultivater
will not get any relief It shows that
the problems has got to be tackled
from all angles.

I would make ancther appeal. The
Prime Minister’s advice to the Pian-
#ing Commission that those projectis
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which are contemplated by the Plan-
ning Commission but have not gone
into production should be post-
poned, should be implemented. I
was surprised the other day when
the Finance  Minister made a
statement in this House that the
Planning Commission is not going to
postpone any projects, We have got

to cut our coat according to the
cloth available, and unfortunately
the situation today is that unlegs

there is a major shift to agriculturé
in the Fourth Plan, in spite of all
that the doctrinaire socialists may
say on this side or that, it is not
possible for us to retrieve the very
alarming situation of food shortage
and scarcity with which this country
is going to be faced for the next few
years.

Surr P. CHETIA (Assam):
rise to say a few words on the
motion regarding the food situation,
Sir, the other day in this House the
Minister was good enough to announce
some important measures which are
under contemplation by the Govern-
ment for tackling the present situa-
tion in the country effectively as far

Sir, I

as possible. -
5. p.M.
Before coming to discuss any

point as referred to by the ¥ood Min-
ister, I would like to deal with one
fundamental aspect of the problem. It
is said that the present food situation
in the country is due to such causes
as the hoarding of foodgrains by the
traders as well as by the farmers,
together with the cause of the circu-
lation of unaccounted money or, in
other words, black money in the
market. While admitting that these
factors have undoubtedly contributed,
to a considerable extent, to the rise
in foodgrain prices, these are not the
only causes. In this respect, I am
constrained to say that there is another
important factor which has also
contributed to the rise in the prices
of foodstuffs—that is the inflation.
This, is a factor which is quite logical
or natural in a developing economy
as ours.
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[Shri P. Chetia)

In regard to the expenditure
incurred in respect of the execution
of the various projects as formulated
in the Plan, we have found that the
figure is about Rs. 6,000 crores or so.
This circulation of money | has
increased the purchasing power of the
people to a very considerable extent.
But on the other hand, wvarious
factors, such as natural calamities,
chief among them being floods, have
affected the production of foodgrains
and so there is an increase in the
price level. So long as there is
more circulation of money in
the market and so long as there
is an increase in the parchas-
ing power of the people: in our
developing economy, there is bound
to be a rise in the trend of price
level which is reflected not only in
foodgrains  but also in other
commodities.

Sir, to arrest the high prices of
foodgrains, the primary and essential
factors must be taken into considera-
tion. These factors are: increased
production, an equitable distribution
and stabilisation vr the price level.
We are glad to note that the Govern-
ment has formulated an integrated
policy in this regard as announced
by the Minister the other day. There
is another important aspect which I

would like to point out. It is my
apprehension that in  some  States,
especially in Assam, Bengal, Bihar

and U.P, where jute is grown, many
farmers have converted their food
crop lands into jute cultivation on
account of the high prices of jute
obtaining at present. This must have
also contributed to the shortfall in
food production which was reflected
in the overall food situation in the
eountry as a whole.

Sir, Government should make a
thorough enquiry and cause a survey
to be made into this matter and find
out the actual position and if it is
revealed that more lands have been
converted by farmers into jute culti-
vation, then there must be a ceiling
fixed on jute cultivation, However, I
do not minimise the importance of
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jute production in the country since
this is a principal item of our foreign
exchange earnings.

There is another aspect of the prob-
lem, an important aspect, that is, we
must launch a vigorous campaign in
the country for the production of
more foodgrains, as we did in the
past. When there was an acute food
shortage in the country just afler
our independence, at that time we
launched a vigorous campaign of
‘grow more food’, with the result that
we could tide over the difficulties
With the same intensity and in the
same way, we must at present
launch such a campaign for growing
more food so that the country can
tide over the present difficuities,

Coming to the present mode of
agricultural operations, admittedly
our policy should be to take full
advantage of modern technology and
science in our agricultural economy
to increase food production. But it
does not envisage that we should
resort to mechanised cultivation on
a big scale which is, for obvious
reasons, an anathema to our agri-
cultural economy and hence un-
suitable for our country, because for
centuries our agricultural economy is
rooted in the principle of peasant
proprietorship, while at present
‘land to the tiller of the soil’ is our
aim. Hence, to give more incentive
to the farmers and the peasant
proprietors and advance the food pro-
duction, the various land reform laws
which have been passed by all the
States  should be implemented
without further delay. Then again,
ways and means should be devised to
improve the age-old agricultural
implements wused by the farmers
along with the use of other devices,
such as the large-scale yse of chemi-
cal fertilisers, improved wvariety of
seeds, intensive cultivation, ete, so
that the farmers are brought into the
periphery of modern technology.

Over and above thegse measures,
the crop competition scheme which is
now in operation and practically con-
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fined to the group of big and well-to-
do farmers should be extended to the
weaker sections of the farmers so
that they may Dbe also en‘hused to
grow better crops with better yields.

There is another vital
which arises in the context
increased food production in the
country. That is the flood control
schemes, Although this subject does
not fall under the purview of the
Food and Agriculture Ministry, this
Is a correlated subject with food
production in the country and hence
should be viewed and treated as a
long-term programme of the Govern-
ment. Our agricultural production,
and specially the foodgrains produc-
tion, more or less depends on the
vagaries of nature, Among them flood
happens to be the most important and
congspicuous by its constant and
perennial visits is a result, there is a
eolossal loss of foodgraing ir the
country every year. It would be
desirable on the part of the Govern-
ment to formulate an integrated
scheme of flood control.

problem
of the

THE VICE-CHAIRMAN (SHRI AKBAR
Arr Knan): Thank you. Your tume
is up. Mr. U. S, Patil, Please take
ten minutes,

Y IFECT R AT afew (F-
WZ) : HIT TR IAT § CF TR
m gwr gfFzm g s A
sixfeafy ox 991 Y 97wk g @
RN Tl fF 37 oo & w9 Afe-
fewg, fomeq, ®1 7 7m0 a@ 1 gEH@
ar #1% 9@ e F A wEE qr
AT ST § S & g9 FW & fag
faaraer &1 sfar & @™ $&@
t ' m oaw FYoffmfa #1ae9
et g€ R 7€ A wrEwE A9 Ad
€ ¥ g%wa Y Weg 9t § S grIwy
@ g It T adiT g, I w1 qrfest
#1 & a8 adwn g 5 gW m e w
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| o qw ) @ e R Eafae
FHE ¥ WA AT AT @) a3, e
T g Y ag w5 fr w5 & moy
feam & @ften, feam & am
gog AR SH 9T FW A geda
Frgmmd | gak fafmeex @ca 3
AT qwa § fFari 81 S agfaaa
T F1 amer frar 2 f 9% & ® @
feemar s 1 ferarg & fog gfam
3T st | AfET wre (T sz 2 f
¥ TFT ¥ w9 IfesT @ g fFam)
B ATETR Yo BIEET § AR 30 ¥ &9
TFS gifesw @y a1 fFaTa # aRR
Yo FIEY § W A €Y vo wrady fam
T AT 27 FQ € | 59 qew N Q)
Aaqaee feam § @ JaR A g
dr @ § i gele ad qar ¢
T Y FW WY 97 FET ARG §
frare & dt ) 9g wqR, ™ WR
FT FY qIER FET SART HIOT
uwar § fom ¥ SR A OFE S
qX ) g § o FT 9o AT ¥99 TF
ATREAT g1 STy § )

W ¥ @O g F ] ¥ AaE
S fFaM ATE FT WA QA W @
ag 0" &) feam @ foed g Gegfor
F fau, s & fag, @ ¥ fag, 441
F fau 7 gadr ST sreat F fag
dar 48 1 AR T Fw g
IS qe W SATET F G271 747 v &
gq frar &1 grerg e g § R aw
noY &9 A AU g g & fag
a1 qET FT qHAT & | S WY 9g qa
FW 2 9 99 §@R F &3 W
TIEHTL & K ¥ W[ T 9T 3 A1 A7
&9 # {0 W T AT QO § a9
T &\ 3EH AT a9y g @ %
e F A § TFWEAHF T 9AF
qr & 3 fau wers Agr @ Jmar §
W7 g agFr ¥ T @ W T
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[ sz ariavra gifed)
¥ & i foredr 3ae) oF fee a1 9w
& WM ¥ e 3 fere T awAT ¥
W W gifse AR gere e
AT g A6 & Ay T EAT § 0 WA
W AE A OF Y e & IO Aw
N o 23 Y e &) ww W
¥ * fram ¥ a & 73 F oo
& 7§ A I Qeaww fram R
F dwwe ¥ faam AT 8 iy ¢
T F ¢ wWifs v da AR

T Ty gar aEr fawar §
frmy & w1 t¥ Al & adw
fram #1 i s 7 TRTE g
ot ¢ iy SoF 0w w5 F A
gy & oy wmRE w9 e A
Y e fis sorc 0@ g A A
M AF N AT F A ZA AT
™ famar & o7 WA & fAg
5 & ®9 39 foam ¥ 9" X UFS
o g aifer 1 9y wEE ¥ wW
fow famre & g oA R & IEEr
o7 @ ¥ g w7 2R T f

AT & iER agr fuer &

i & ¥ gt § fFeT &Y
fat wefam fatt & % 3
W Iy g oA @ 7 oAq wg
@ af ¥ 1 wwE, @9z, WY A adE
W ag AN & qH 92 79 ¢ 77 &9
AT GATH TET AT | TH AR AT
e e € & samar s dar Fe
% fav wawEr fETeHE A FT AwA
&« whm a8 wfeT & fr dmare
@™ F fau 39 saver § samEy THeTE
£ sy | e & awwAr g fr Ty
ot STy GETET A€ FE AqIE IEET
gifedn 7 § 1 ga e T 9
wag @R fF g EFE"‘IT
2 fr fow q@ & wodar & 72

7
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i § I8 & v TRy 97 aw fay
st wifgd Y T e femmr & way
s1g f qw FreEl #§ wegy & oy ¢
fer  swa frawr # fraepm &
SRR FIfE TR e wE & G
FET TEIET ¥ 2 AT I AT A
TEE F AIZ A qE A Q1 § AT Fropr-
A & S a7 § 1 AU a8 gana
fF o= a1 A ¥ IwEw AT @
fore gw 912 812 fFamn & #1-amfey
wifr #7 & | M, AR § wiEg ¥
hF a1 ¥ oF yeard W qrw fway g1
Afe SEF WA ¥ A & fw a@
T TanmfE, 9 @ wWRT G
iRy T AR AT A W R E
FHIT A FATH FT I IF19 & foq
X q A IR " s
# W7 A1 fFE wAS dar Fvar @
37 7 I A I KT grow g,
farlt & wE A 7 W 2 o
ST ¥ W IR T CRER e
faar | gwwa ¥ 1wy T %
FO & AT 31 § | wwfaw wor Ay
%51 ¢ fF 1w 9o A 3 ok 9% fawm
oA wot seed & ol oY dar A W
gFy 2 AR 4w W el faemn
a1fed aifs 7 xm:ﬁmﬂﬁwm?m
AR .

i & & LN WA ¥ s
¥ TEEA ORE AT A7 Y e
&g FaT e A fEE M g0 & Wiy
g I # AT TG qEGAT TF 47
famfaer 7@ <@aT 2 1 3EFT Ay
g grar & f far &t Samar 44T g
a1 771 § A frwa & AT g -

®Y GG FW AT AT FHAW AT,

F | A feEE A1 FE AT SR
e Fwe A fafar & feam
¥ g9 A @ N faw sw
A ag o wrET wA dar w7 oA
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wifowr H00 1 AT TF FTT [N
WY 2 W ag g R fr ¥ A e s
¥ fag ga% gre ¥ afan #fea 7
WA Wifds I9 9T FET FIAT,
T &R, qEq A€, gAY
W forer qfewdl & o w7 a1 9
qEr & WX A8 F9 W Iy W
T AT g WR ag awg & v Ry
Y fram & @@ 9 JE wwEw
WY T AT a7 & Jsar ¢ K
qm @A oF frare &7 awar §
g ST A qAmdr I ANy
¢ X framei X AR @ AR S
%3 oo wiEET agr fai n¥ § AfEw
IAET ATHIAT Qo0 FrAET 7F adr
U Fearag 2 5 fRamt & &%
AW R WAET STar ¥ ag
™ wmEAr & fager ¥ &
AT AT AifEd AR SR feamt sy
ZH ¥ IO & AT Ay )

e & ¥ Q¥ gt ¥ qeaT Y
YT A1 &Y SaTaT qar 3 & wifww
% & faoe & ol ox & 3g wEAT
=g & fF I wad Tar w79 amy
feram o Fmafes T 90 AT
FIAT AT FL AT I AEAAE I Y
R FOT g% T9T A & faw smar
¢ afsw N g fram & gaay
TN FaEw s F AT 39 T &
Far T ey & 1 wT & A
FITATE SFT&T ) & a1 g feuafasy
¥ g Ignfaai &1 w97 3T
I AG F 39 949 R F1 W) w97
fasar arfgd

AT AR 7 g A gww & §
ooy IFPA TEFW TEE, JEF
T WX Wde UgaEd & a1
qiw3 @1 &1 @Y deam {Ew
qT  WEe GUIAA  FT OB
qreq® TgY & | 98 F1% I« W@
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fe W NeFoT TR a8 WF A
W ATRE WAEIA g W W
R w3F f oiF ar Aree
QUAT T g1 7 | gar 71 fagra
%7 wiwe ¥ @ frwer O AU g
iy &7 qe6 § 9o wEar fram
@ § 91 wrazfaw awaw ¥ fag
T 477G 7 § 1 F oA TwleAry
folt & fog faat o=@ §Fr @
IqY AT FH I FA & 1 T AT
wefear? fameit & frg 7 @ §q
T A QI AT AT BT FT a0 F
920 & ) & 3T A e aad
T qAAT g | 99 98 "o dTEn
TR ¥ a4t & a9 sy fae s g
AR 9 7g A1 a8 sqrnfat ¥ gy
# Jrar & av qu AT AR A g
a3 I & s wrar fag qrst 9%
% amfaEt &t fagar & 1 A
STy GfET FF 9 qEF F AN H
g7 a7 & AfeT gona 7 PET 9
g fraree § a3 & AR
FRAT A WA & T&TH 1 ATA AH &
far % a7 @ Is@ &1 TN
AT { AYEr §EAF § 46 w2 & fw
¥q a1 syt & e gy fwm
FFA qAT AAAT F GIFR § qAG
3 A w9 w TF A% |
IanEfadl & s w1 oA oA
fagar &, foarer & alv o wwer §,
aryee &, 3 8, R A7 T 8, 3T
9T T TT FQ g RIT A F¥41 AR
T FT@EL F AT &, JY FA L,
ATHA, § IFH! W F10T T 77 FA §
R FY 65T 1 G2T F T 2 9T 7R
T & 1T FHT AT JT TG FT 09T
2! X TE ¥ WS TR qFF F qAT
1 AT & A TG a9 & samafa
T AF HUA FI@EL FY AT F A
@R F fAT geRT W TaE T
@Y & Afwa o < qfefas § g waa
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we et 2, 9% foam & oF o
&1 SO W F W A 79 5 F A
§ o Y ¥ &

3 F @A N F AR 79 AT A
@RI 9 aF 93 gawufaal
st &Y aFe saEr 9% 0% & W%
& gEFT # feade w7 &1 Qw0
ur T § 1§ Y e g §
f& sy weil ¥ mifes ofafaat sy
e ¥ FAT qRETT A T T &
AT A SRR AT O A ey
W & fag da g § 1 frawr &
I 9 AEWF FEF A g
fer @@ 91 T AR 9Ew ) %
s} Y 9 9 OF SEEr ¥ qu
CAGCANEGL R T G LI 1 AU
AT ST W A7 ) afgw 3@ gaw
& wgEg & aial & qafaw
% 7R oF fav &3 wgre ¥ gEgaw
O & G FTAT F I q9F A F
fag womE fFm | 9 g weTe "
& oy w29 $@ § 1 FEF a9 I
T TG O § + Afe o #
forr snifar & oF for @@ geaw
T THY MV qSF BT AFAH AGY
g 7 R W A A g
o TwE ¥ Ay dav A § &
®ife 3 9% 9 ¢ 9 T A
weX 9 FX dmws & fasw #
Wi § 1 FraY w39 g
FAMATIT AR T aow & B
g W1 amnfar ¥ fag wme
WTR @& Y

T g ag A 5 9 smrd
SIS %7 ST AT & 9 WY €
¥ zfaar gona &1 © afew @ R
¥ A e qg7 471 fF o e
W0 ¥ WA ey i 3¥ 93y §
R S anite A #2019y s
¥t gTAT I AT § | ¥ A W
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IAmafy o # EeEE ¥ A @
AR gHea ¥ W 7 @y § Y oF few
T W ¥ qar s v surefa f
T RAT F1 &I AT A A
QAT a7 &7 1 FAMY OF a7 A%
ot 7 fr o sATar § ST @@
TE T T § AR S TEEA
A a frarT § gt et g
Wa|§q{}mm3¥mﬁfﬂ
AT sTfert # W 37 727 & 3T
feriz 7 &Y W AT gEAT F fa
qg arEd I AT @Y g ® AT F A
wo FYEIT AT co W HE G T F
o gw W oy A 0 T
EA X FE AL AT IFAATE

N frdw fewr ¥ fafrex 3
ez e o wamifes 1389 W&
AT 49 ¥ 9T IF UG E AT 9T
TR g WA § WX ot
whram ¥ o w1 w9 faar ar W
A e AEer ¥ W W
mm'gﬁqﬁﬂ‘lﬁﬁﬁm
a  wwar a1 f5 Far gm
grawF &, afea gar @ ad fean
T WS A% | qg A g ww F
Qﬁmqagrq;goqﬁmﬁm
¥ WO &1 @A A3 faear &, T
goma aafoer & #md, Wi 74 A
qma, sEdy qq § 7% ar satar ¥
=T T iﬂ'(ﬁf m%, FfFT Lo WY WET
W W WA gT F A @,
7 et wf<d § 9 A 9¥ ) W
gEwa Al 3@ fderl #) '3
fory e A & A< ag @ §

giem w3t gf 2, e9% faa =%
I T A AWW TG Tt gifew
g g agt q frvew & fa@ drr fiw
9T AW & | %gF AWIE & @ W
foar g @ ? & sam e §
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g S F AW g 5 oaere fr
= # , for e & @ &0 =ford
w31 T Sty fr e asm
a1 fore gamr R gw waTw ¥ Al T,
qgt =T @7 TF e & 3 ! gfew
T2 syrmfeal & sZFwe & qEY &0 )
W dmAF AT, qE g a7 1 Afw
Q@ arg T aFT WT SAT 9 U3
oy, gfaw, Witamw, 399 & fod
NRAWT 3T | §EAT B 9F AR qEY
gt & fF gl s € W gEnm #
formg oy ot & &5 ag <Owr wAw
fry, T Amgwgmgfrea D
faa & sg g FL wd € 1 fow
g A N Fifey 5 ar 4 aE &
@A ¥ 7T gar fax wey ¥ fay
AT 1 A T I F AT AR AE *
af &7 Afew g w9 afaer @
T FEAT ST § FORIT JaT Weq
¥ Faq @) @At | Fiw e § fafreg
FY aFAT AT § aeeAw €219 F WY aw
WWE | T A LGB ATEH
w1 7 smafiat ¥ fre=w i &0
wfEi § 3 5 ogw grero w8
g wra & fag fmeadi § 1 oo
o FT A1 7% T AL g1 ¢ AF
gy ¥ fafarex wializ w@ & Afew
FWAT 9T SIIT SALST AL T E |
T WTE! ZE 4.F § AT Wt ofadr
¥ UE HEL§ | WK W §FAT AF
WA a5t SERT § qT IHEHT qdIST AGy
TG R 5 sy S FT T AW
QT fer gowa * faw € ag S
€N | [ A GRAT HNT F ST
e AT g | GERT SR I
AT IrEdT § FHifE 98 SAHr 3§,
TIH @Y g | gRAA & am fas 7
& fou snw & @ o &, S oo
gamfaw gifadr ox § fexde
¥ §  Sefaal ¥

W fagr AT ag e & fF oS
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et YT wgt w4y § o9 ¥ ey
a1 A0 fryvoadr WegaT gt @,
SaFT qqAt W F A g | 94 faT §
T gL A v gzA e Sy
a9 ST F1E @@ TEAT g TgY
T § | I §EAT 98 a) 78 frad
#HR JaF § fwe &1 ge-fEr
F@ |

Tl NT TR T F & 4
g anfia & ¥ § AR 9% (A
QU A § /T FIQ A g, 39 Ay
T 9T a9 gaq far & | IeEm e
s fqfar o FRE 9% TeTuT
T ATaTd A w@r wifgy, adf
TG F GO Y I qF Ty
§ o fFam R T d0fww
TZAT T 3 IT AT IGH! THGT N |
N F Toax A7 FAfaE s
T NAT &7 Sl § oF graed A1gar
T[T ATEF g | .,

ey <07 g § o fad @z 99

FY, R QA TS F¥ €32 Jieq

o 7 %T, ©fgad qg8 ¥ qwnd
Tl & far ox wifes AT afgd

o 3 axg U qafaw wr g

o wfeF gt Tifgd | O o7 Toaw

dreevw &1 AW @B Ifew  wfQ,
afFq Tgaifea wigdw fa adv oy

W g A4 P | 4F g )

Tee  VICE-CHAIRMAN  (SEmi
AgBAR ALr KuanN): There are two
speakers now who are leaving Delhi
One is Mr. P, S, Patil and the other
is Mr. Chengalvaroyan. I hope the

House will kindly accommodate tlem.
Ten minutes each. Mr, Patil,

oM @Dy Hfawar  gdw
(wgraeg) @ STREEAy WIET, X9
e F @A @i wdT wgET ¥ R
uars ¥ of<feafa & S § sewr
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[t gadiary draraw 1T arfea]

Tar §, 3% 39T § 7o 5% fraromm
afd @ ¥ @WA AT AEar
g | T WOA R N g W e
ary® affeafa 31 3w F s ARy
QAT A EI Wra Wk ag afcfeafy
@ qyag SN W g 0 79
FIFH 9T A G IATY 9 qAqF AT F2-
TR &F | ZR A @ aWETEl §
w6 F9Y g @Y fredt § 0 39w
& UF T FFT AR M F HWEAT
@97 &, IR a8 Q7 g9 S sdr ¥

TOAS 29T S @1 g 3w
QS F1 AT FAY & A7 F1E AT aE
g 4G § | frew % @ ¥ 3w
WA Y FAT AoqW & W F 1 day
Y go A @ A FEHT 9 WK
ARl S CR L SUE R
A AR FF F AT Iy qar
WRIACE AT A FT AT R 3w &
€ a1 FY FAT AT A0E § 1 A
¥@ 7 A fvg ag e wor m@w ?
W g2 A & A w41F G5 a1 A
AR q §, S99 W 9T Ferar §
B HE F WAAIL IW A 6 gAR
{0 & wecTT IFAT Y G HT ], FH G
faaar gr o 7 §a1 A0 &, AT &
T AT G0 A1 WS § 1 Iwar of
% fad saar & wAS 3w oA WY
1T J fadmt & AT § 1 G W
afcfeafa & ar o a5 o wrer faemree
Qe I awzqrg ? ¥ am
gAgar g f4 gaer awz qg & 5 32
I gare four gar & 1 T Awew
T st w9y ¥ 7 $IT BE T
9T R A7 AR JEE T AYAT ToqT
A 1 sofa ¥ 72 "= faan,
a9 aF 4 AT g7 AGY, AT qF HAX
W AT JraRe | 9 9 | faew
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uiw ¥ e 99 e & T T ard
O W qF A iy & "
9T 41, 9 ¥ ¥ FIAS R 9 G@G¥
wE g T AR IF G A W T[N
¥ FIT THEC @G FT Gaar ey
a9 d1 qg AT AT & T Ay
afra & i, for mr ) gw fa?
Tz gt fasawe oo www F fd
YW g | TET U2 AF G g
T2 Ffaq AFF § | THEER W]
SR ¥ W qa R ogm o
Wiad gard gFX F7 F3IQ@T F §19
€T AHEAT FIAT Al FTNfAL
A AEE F 9T ¥ S A
faar gar €, SEF! §T @ ¥ AR}
freer =fe? AR S8F IR AW
FooAT FCN AMMT 1 7 @ & AN
we WIS foamd gu & A &)
g 3 g & & aif @ifes WY
IR 7 axs ¥ faemr =nfgy o

1 § qga A st ¥ AGET
GRS WSS @ AT & 4 I A
o g8 3 Ify s fed 1 Wt
& T F T FE T WS T
garg FT AT AT T AT
A 1| AR ag WS qIFR A9
Fok ¥ q F O A AT | qav
FEA Y N AZATI TS 5T 1 GHFAT G

9% qTq 919 FATT FT FY 2974
grT 2 Iay W 3B AW E 1 A AN
faazor @ a2 =fat & g9 & gt
AT ey, T ST €19 ¥ ¥ @0
Tt Y AT q gEEy 71X I T
T GO AFT TS F d« FT qar
WYY 9T § A F wfAw 79 | 39-
fad srarst %1 faaTwr  ggFTQ aeq.q1
W g™ qIEay & i fear s
qifed |

@y ¥ & T A oM
W ¥ A WA FT FHT § TERT AWK
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¥ fay gT F7 F1 A5 qEr AqH
fasrerr =nfg, QT wn @ TRy
fray f5 zuR 3w A saEr WA 4T
2 9% T T ST TAT FT FAT § TEqHT
WO AR | AW W AR F
ey §, gafar, sefaar o) sfwn
HT AT AN & O § A AW WO
aw & & #t fadwy § 1 3899 AR
2w FT FTW ALY o010 | FIoTET A
Fagmer T FQ A fF g T ag
amr #Y I W A faae R
g a1a a1 = feard € ;| ) 9@
Fer TATAHAT EWIT AWAT &7 g A
T qT gET §, gL AWl & I
F faar 29 =war T 78 faar g,
ag AR AW & fad 9 a7 Av g
FTAA L TF T 7 FATL 9 F FAT
FISAT STHA PR 97 37 a9 wrae vy
gFz-F qifgg feqr mar qr 9@y
@ ATH I F AT H) Ty ¢ e
AT WET FT G FTA NqT AT
AT HIT WY 79 a7 IF qF T
AT ST FIEF T9FT O qFFaAm
FET AT | GHC & A |FT
ZgY T FEd AR g #1 ard
g ATRUT AT GET H{IT @RI &Y
qrr wfad HATT #T IqEA T A
g FE AMET 1 AW F THHFT |-
fer oF ard AR ger =nfEd
asft zaw FeETEr g awr |

TEh WY UF q@ H{v { F9A
Hrgar § fF A qATST FT I HT AT
e T QU A ARy & FAE IqH!
FAS FT AT FA 9 fawar & 5
IqY g T IT AT GFAT 7, T HB
TGS TgA TFAT 4, 7 TV FV {oweAr
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g g aF 1% N F foad 99, 9
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§ | wT IRFT IAAT F9 A fAee
2 A 3E TTH AT TR AT AR
FCAT i, sqma Wy wfFa | foa
gframe, faa Taror F AT T FEN
@A FEgH A1 Fwa 9@ g 9
FframEt sy 97 ST A w1 e
AECAFR T g PR ware 57
73 ¥ feeraedy e 78y a1 faw 7 famr
FATL 39 A AT FY GRTAT g&AT Tt
HYT H HAY-3607 &, G 3 AT FEA R
a4 A7 fFam wwfva far @
TE OF AR A% 3 faeEt a0 A
#1 sfawres s 31 MEA | HEAED
TEgAT w1 auy feEm g der A s
TEAT T FAAT R qFAA T AR
F IGX FH AATH (AT TT AT
#fy Ienfaq aegml F1 G qFR
@ﬂﬁa’({l

o A, § owed q@r wgm f
FEY q A aArE & 4 A R
et ¥ AT FLHTC A4 Ay 399 fowgra
FT T a7 ERI, FATR I A QA HATSH
1 freem, @t &w e & AT gER
X A A A & oA SR I
#LST €IqT AT =49 T & ag a9
SR AT AT W &7 W7 IeHT FIT
AT Fg KT § qOAT G AATE

Surr T, CHENGALVAROYAN
(Madras). Mr Vice-Chairman, I owe
an apology to you and to this House
for intervening at this late hour, but
I shall be verv brief indeed 1n my
submuissions on the very important
questions of the discussion on the
food situation I am indeed very grate-
ful to the several sections of this
House for having not imported any
political slogan or party shibboleths
mto the assessment of the very
alarming situation that has arisen on
the food front Nevertheless, Mr Vice-
Chairman, we are indeed very grati-
fied to know that the hon Food
Minister has come to titanic grips
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|Shr; T. Chengalvaroyan.]
with the special problems of the food
situation.- Coming as he does from the
Steel and Iron Ministry, he possesses
a steel frame and an iron will to
tackle the problems arising cut of the
food situation. He has been very
modest in the very important survey
of the food situation that he has made,
but he has really pointed out to us
that in the consideration of the food
situation it is not the politics of food
but it is the economics of focd that we
have to consider, and 1n that light the
hon. Food Minister has taught us the
very 1mportant question that the
whole examination of the food situa-

tion has to be on a comprehensive
basis.
It is not a question, Mr. Vice-

Chairman, as to who is at fault; the
question for our consideration, the
question for our examination is,
where is the fault, what is the fault
and how has that fault come gbout.

If in this examination of the food
situation, Mr. Vice-Chairman, we
could find the answers to these ques-
tions, I am sure we would solve the
problem of the food situation. Now
there are two important considera-
tions that certainly overwhelm our
thoughts; one is with reference to
production, whether there has really
been a miserable fall in the produc-
tion output. Some hon. Members were
pleased to point out that the produc-
tion was miserably low. I should
submit with very great respect,
Mr. Vice-Chairman, that during the
period of the plan endeavour, both in
the first, second and third year, our
production output has always been
on the increase though the marginal
output was not very comfortable, but
at the same time, Mr Vice-Chairman,
the whole difficulty arises not because
of want of production up to the
optimum level, but because of the
system, or the pattern of the distri-
bution that we are in today.

In fact, in the whole food situation,
Mr. Vice-Chairman, distribution is
the diabolic aspect, and that we have
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to tackle, and the hon. Food Minister
has taken great pains in trying to
put his finger very sternly on this
aspect of the food situation when he
envisaged instituting the Foodgrains
Trading Corporation. I may only say
this with regard to this Foodgrains
Trading Corporation, Mr. Vice-Chair-
man, that it is going to step into the
market not as an alternative to, but,
in a large measure, as a substitute
for the present entire distributive
systemn, and I am sure this House will
have an opportunity to know the
constitution, the powers, the func-
tions, the duties, the scope and the
ambit of this Foodgrains Trading
Corporation that is going to be
ms.ituted.

I will only touch one more point
with which I will close, and that is
with reference to the economics of
the price of foodgrains. There are
important considerations there; the
effort is to stabilise food prices both
with reference to the cost of produec-
tion of the farmer, and the fair price

chargeable to the consumer. The
history of the world has shown,
Mr. Vice-Chairman, the resalute

difficulty in the stabilisation between
the cost of production and a remune-
rative,» incentive price to the farmer,
and a fair and reasonable price 1o
the consumer. In faet, it cannot at
all be said that one has to be sacri-
ficed at the altar of the other. Both
of these factors arc of great social
and economic importance, and the
great trouble which any Ministry of
Food will have to undetarke is to
reconcile  between these two
extremes.

[] .

May I submit for the very earnest
consideration of the Food Miaistry
what had been done in a very simi-
lar critical situation in the United
States of America? When the late
lamented President Roosevelt was in
charge of the New Deal Programme
in America there was assuming a
tremendous crisis on the food front.
Farmers were very much agitated at
the falling prices; the consumers were
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equally agitated over the rise 1n |
prices according to the economic
standard at that time, and 1t was the
Food Secretary, I remember, Mr
Vice-Chairman, one Mr. Brannan,
who brought forth 5 very bold plan
by which he reconciled both the
demand of the farmer for a remune-
rative, incentive price, and of the
consumer for a fair and reasonable
pilce The plan evolved was called
the Brannan Plan, which meant that
Government issued what was called
price coupons to the farmers in orccec
to enable them to make up the defi-
ciency in the production cost and the
price that would be available at the
consumer’s end so that these price
coupons could be cashed by the
farmers for the purchase of any other
commodity. This will enable 2 sxind of
a balance between the production
spot and the consumer’s end through
any kind of distributive channels,
thereby ensuring a remunerative in-
centive to the farmer and a fair and
reasonable price to the consumer.
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In fact, these marginal adjustments,
this kind of a reconciliation between
the two ends of the fuod stheme, I
may submit, merit serious considera-
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tion at the hands of the Food Min-
ister I have not the necessary time
and I am sure, Mr Vice-Chairman,
you will forgive me if I am not able
now to further explain the Brannan
scheme. I only submit to the hon.
Food Minister that he may consider
this suggestion. 1 can only conclude
with the words of the poet—

“Though the mills of God grind

slowly, Yet they grind ex-
ceedingly small.
“Though, with, natience we he

wailting, Yet with exactness
grindeth for all.”

I am sure the hon. Food Minister will
do that and with this hope and faith

I most heartily endorse the state-
ments of the hon. Minister.
THE VICE-CHAIRMAN (SHRI

AxkBAR ALl KHAN): The House stands
adjourned ti1l 11 A™M tomorrow

The House then adjourned
at forty minutes past five of
the clock till eleven of the
clock on Friday, the 18th
September, 1964,



